
International Registration designating India 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

Priority claimed from 07/12/2016; Application No. : VA 2016 02949 ;Denmark 
3563384    15/02/2017
[International Registration No. : 1345901]
Novozymes A/S
Krogshøjvej 36 DK-2880 Bagsværd Denmark
Proposed to be Used
IR DIVISION
Enzymes for use in the fats and oils industries.

7575



Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

3564207    27/02/2017
[International Registration No. : 1346830]
WANHUA CHEMICAL GROUP CO., LTD.
No. 17, Tianshan Road, Yeda, Yantai City 264006 Shandong Province China
Proposed to be Used
IR DIVISION
Dressing and finishing preparations for textiles; textile-brightening chemicals; stain-preventing chemicals for use on 
fabrics; textile-waterproofing chemicals; epoxy resins, unprocessed; synthetic resins, unprocessed; polyurethane.

7576



Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

Priority claimed from 23/11/2016; Application No. : 016076374 ;European Union 
3565425    01/03/2017
[International Registration No. : 1345865]
Italmatch Chemicals S.p.A.
Via Magazzini del Cotone, 17 Modulo 4 I-16128 Genova Italy
Proposed to be Used
IR DIVISION
Chemical additives used in industry, in particular chemical additives used in the production of plastics, coatings, paints 
and ink; chemical additives used in the production of lubricating oils, greases and adhesives.

7577



Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

Priority claimed from 13/09/2016; Application No. : 87169830 ;United States of America 
3568169    13/03/2017
[International Registration No. : 1347597]
Life Technologies Corporation
5781 Van Allen Way Carlsbad CA 92008 United States of America
Proposed to be Used
IR DIVISION
Reagents, cell media, enzymes and assays for research.

7578



Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

3571101    13/03/2017
[International Registration No. : 1348988]
SHANDONG NUOER BIOLOGICAL TECHNOLOGY CO.,LTD.
Haigang Road South, Gangxiliu Road East, Dongying Port Economic Development Zone, Dongying City Shandong Province China
Proposed to be Used
IR DIVISION
Propanoic acid; water purifying chemicals; flocculants; oil-separating chemicals; chemical intensifiers for paper; drilling 
muds (chemical additives to -); acrylic resins, unprocessed; synthetic resins, unprocessed; artificial resins, unprocessed; 
preserving foodstuffs (chemical substances for -).

7579



Trade Marks Journal No: 1807 ,   24/07/2017           Class 1 
 

3587273    27/06/2016
[International Registration No. : 1290580]
Pindstrup Mosebrug A/S
Fabriksvej 2, Pindstrup DK-8550 Ryomgard Denmark
Proposed to be Used
IR DIVISION
Soil conditioning chemicals, sphagnum, culture media (substrata).

7580



Trade Marks Journal No: 1807 ,   24/07/2017           Class 2 
 

3567363    07/03/2017
[International Registration No. : 1348168]
QINGDAO REDPOLL INFORMATION TECHNOLOGY CO.,LTD.
Room 204 Office Building, No. 11 Hechuan Road, Licang district, Qingdao city Shandong province China
Proposed to be Used
IR DIVISION
Dyes; dyestuffs; pigments; food dyes; food colorant; printing ink; ink box for calculators, printers and wordprocessors; 
ink for skin-dressing; anti-corrosive preparations; natural resins, raw.

7581



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

3129807    19/01/2015
[International Registration No. : 1259909]
SC Engineering Co., Ltd. 
HankuK HP Building (Yeouido-dong), 83 Uisadang-daero, Yeongdeungpo-gu Seoul KR
Proposed to be Used
IR DIVISION
Beauty soaps; soaps for personal use; perfumery; cosmetics; beauty masks.

7582



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

 

Priority claimed from 04/11/2014; Application No. : 4020140074323 ;Republic of Korea 
3148952    07/07/2015
[International Registration No. : 1251479]
JEONG, YEON-HO (IMAECHON, IMAE-DONG)
1105-201, 220 Yanghyeon-ro, Bundang-gu, Seongnam-si, Gyeonggi-do 463-901 Republic of Korea
Proposed to be Used
IR DIVISION
Lipsticks; make-up foundations; cosmetic preparations for baths; sunscreen preparations; cosmetic preparations for skin 
care; eye creams; massage gels other than for medical purposes; perfumes; mask pack for cosmetic purposes; make-up 
removing preparations; cosmetics; soaps for personal use; polishing preparations; laundry preparations; toiletries; 
essential oils; cosmetic preparations for the face and body; hair shampoos; beauty mask for cosmetic purposes.

7583



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 31/10/2016; Application No. : 4311263 ;France 
3565424    28/02/2017
[International Registration No. : 1345779]
L'OREAL, Société Anonyme
14 rue Royale F-75008 PARIS France
Proposed to be Used
IR DIVISION
Cosmetic products for hair care, namely: shampoos, gels, foams, balms, creams, powders, oils, waxes, serums, lotions, 
masks; hair styling and hair care products, dyed hair protection products; cosmetics particularly face, body and hand 
creams, milks, lotions, gels and powders; toilet soaps.

7584



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 08/09/2016; Application No. : UK00003184582 ;United Kingdom 
3566141    08/03/2017
[International Registration No. : 1346339]
Foam and Substance Limited
8th Floor, 6 New Street Square London EC4A 3AQ United Kingdom
Proposed to be Used
IR DIVISION
Cosmetics; moisturizers; toners; serums; masks; cleansers; toiletries, soaps, perfumery; fragrances; essential oils; 
shampoos; conditioners; lotions; creams; anti-perspirants and deodorants for personal use; preparations for the care and 
treatment of the body, face, skin or hair; shower gels; moisture lotions; moisture creams; body scrubs; bath gels; bath 
creams; facial moisturising lotions; face masks, eau de toilette; parfums; scented body sprays; body gels; body lotions; 
body creams; body masks; body contouring patches; facial creams, lotions and toners; hand care creams, face scrubs; 
skin moisturisers; dentifrices; eau de cologne; detergents (not for use in industrial or manufacturing processes or for 
medical use); preparations for cleansing, moisturizing and/or care of the skin or hair; depilatory preparations; toilet 
preparations for use in the bath; aftershave lotions; shaving creams; room fragrances; potpourris.

7585



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 24/11/2016; Application No. : 016077232 ;European Union 
3567048    14/03/2017
[International Registration No. : 1347670]
L'OREAL
14, rue Royale F-75008 Paris France
Proposed to be Used
IR DIVISION
Cosmetics.

7586



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 08/09/2016; Application No. : UK00003184680 ;United Kingdom 
3570406    06/03/2017
[International Registration No. : 1348508]
Avon Products, Inc.
World Headquarters, 777 Third Avenue New York NY 10017 United States of America
Proposed to be Used
IR DIVISION
Non-medicated toilet preparations; toiletries; skin care preparations; skin moisturizers; body and beauty care 
preparations; powders, cleansers, creams and lotions, all for the face, hands and body; cosmetic suntan preparations; 
soaps; shower and bath preparations; beauty masks; talcum powder; nail polish; nail polish remover; false nails; 
adhesives for cosmetic purposes; cosmetics; eye cream; eye gels; eye lotions; eye make-up remover; eye shadow; eye 
liner; mascara; lipstick; lip liner; lip-gloss; make-up foundation; blusher; tissues impregnated with cosmetic lotions; 
cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; preparations for cleaning, moisturising, 
colouring and styling the hair; preparations for cleaning the teeth; shaving and aftershave preparations; perfumes; 
fragrances; toilet waters; cologne; deodorants for human beings; anti-perspirants for personal use (toiletries); essential 
oils (cosmetic).

7587



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

3574801    20/03/2017
[International Registration No. : 1350332]
Shenzhen Beauty Global Trading Co., Ltd.
A7, 17th Floor, Guangcai Xintiandi Building, Nanshan Street, Nanshan District Shenzhen City, Guangdong Province China
Proposed to be Used
IR DIVISION
Cleansing milk for toilet purposes; wash face milk; bath lotion; removing spot cream; cosmetic preparations for skin care; 
cosmetics; dentifrices; breath freshening sprays; breath freshening strips; mouth washes, not for medical purposes.

7588



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 26/09/2016; Application No. : 4302373 ;France 
3577252    14/03/2017
[International Registration No. : 1351202]
L'OREAL
14 rue Royale F-75008 PARIS France
Proposed to be Used
IR DIVISION
Make-up products for the eyebrows.

7589



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 09/12/2016; Application No. : 016150062 ;European Union 
3581361    24/02/2017
[International Registration No. : 1352700]
Société Parisienne de Parfums et Cosmétiques SAS
11 rue Margueritte F-75017 Paris France
Proposed to be Used
IR DIVISION
Wax for tailors and shoemakers; shoemakers' wax; tailors' wax; cobblers' wax; aromatic extracts and essential oils; 
terpenes [essential oils]; aromatic essential oils; sandalwood essential oils; essential oils of lemon; essential oils of 
cedarwood; essential oils of citron; natural essential oils; essential oils for calming the nerves; essential oils for 
aromatherapy use; essential oils for household use; essential oils for use in manufacturing processes; essential oils used 
in the manufacture of perfumed products; plant-based essential oils; essential oils for industrial use; essential oils for 
personal use; emulsified essential oils; ethereal essences and oils; natural oils for cosmetic use; non-medicinal oils; 
perfumed oils; scented oils that emit aromas when heated; scented oils for the manufacture of cosmetic products; oils for 
perfumes and scents; essential oil blends; aromatherapy preparations; safrol; flavorings; flavorings for beverages 
[essential oils]; flavorings for cakes [essential oils]; food flavorings [essential oils]; floral water; food flavorings prepared 
from essential oils; fumigating incenses [kunko]; badian essence; mint essence; ethereal essences; flavor enhancers for 
foods [essential oils]; geraniol; crude peppermint oil; almond oil; gaultheria oil; jasmine oil; lavender oil; pine oil for 
cleaning floors; rose oil; tea-tree oil; aromatic oils; aromatherapy oils; skin care oils other than for medical use; distilled 
oils for beauty care; essential oils; toiletry products; perfumery products and perfumes; artificial vanillin [perfumery]; 
body sprays other than for medical use; scented body sprays; preparations for perfumes; fragrances; vanilla perfumery 
products; synthetic perfumery products; natural perfumery products; perfumery products; perfumes for personal use; 
pomanders [aromatic substances]; perfumes for industrial use; perfumes in solid form; perfumes in liquid form; 
perfumes; synthetic musk; musk [perfumery]; musk [natural]; mint for perfumery; aromatherapy lotions; ionone 
[perfumery]; disposable wipes impregnated with eaux-de-cologne; scented wipes; lavender water; eau de parfum; toilet 
water containing snake oil; scented water; eaux de toilette; scented toilet water; extracts of flowers [perfumes]; lavender 
oil for cosmetic use; fumigating products (perfumes); extracts of perfumes; rose oil for cosmetic use; peppermint oils for 
perfumes; natural oils for perfumes; heliotropine; beauty care and body cleaning preparations; preparations for oral 
hygiene; adhesives for fixing false hair; adhesives for cosmetic use; seaweed for use in cosmetics; balms other than for 
medical use; cotton balls for cosmetic use; mineral water sprays for cosmetic use; henna powders; cleaning product for 
cosmetic brushes; cosmetic products for personal use; pedicure products; cuticle care products; baby care products, not 
for medical use; nasal toiletry products for personal hygiene; non-medicinal toiletries; cosmetic slimming preparations 
[cosmetic] not for medical use; repelling products for cuticles; abrasive preparations for the body; cosmetic slimming 
preparations; cosmetic preparations fostering slimming; cosmetic preparations for nail drying; aloe vera preparations for 
cosmetic use; non-medicated massage preparations; sanitary preparations being toiletries; preparations for removing gel 
nails; preparations for the face; non-medicated scalp treatment; aloe vera gel for cosmetic use; massage gels other than 
for medical use; greases for cosmetic use; henna ink [cosmetic dye]; bergamot essential oils; massage oils; massage 
oils, not for medical use; oils for toilet purposes; mineral oils [cosmetics]; oils for cosmetic use; lacquers for cosmetic 
use; wipes impregnated with cosmetic lotions; tissues impregnated with cosmetic lotions; tissues impregnated with 
cosmetic products; pre-moistened cosmetic wipes; cleansing tissues impregnated with cosmetics; cleansing tissues 
impregnated with toilet preparations; massage oils and lotions; scented lotions [toiletries]; scented body lotions 
[toiletries]; beauty cases; ointments for cosmetic use; pumice stone; pumice stones for use on the body; foot smoothing 
stones; massage waxes; adhesives for affixing false hair for cosmetic use; hair piece bonding glue; cosmetics; cosmetics 
other than for medical use; cosmetics and cosmetic products; cosmetics for body care; cosmetics in the form of oils; 
cotton wool for cosmetic use; cotton swabs for cosmetic use; chalk for cosmetic use; cuticle cream; massage creams, 
other than for medical use; cotton-wool make-up removal pads; towels of paper impregnated with cosmetics; gauze for 
cosmetic use; abrasive preparations; perfuming and cleaning preparations; household perfumes; animal grooming 
preparations; non-medicated mouthwashes for pets; baths for animals [preparations]; cosmetics for animals; deodorants 
for pets; deodorants for animals; skin care products for animals; dental care products for animals; fur care products and 
preparations; breath freshening products for animals; shampoos for pets; conditioning sprays for animals; abrasives; 
grinding products; industrial abrasives; flexible abrasives; starch for abrasive use; abrasive strips; silicon carbide 
[abrasive]; blocks of sandpaper for sharpening drawing pencils; carbides of metal [abrasives]; ready-to-use polishing 
wax; waxes in the form of sprays; furniture polish; corundum [abrasive]; granular corundum; diamantine [abrasive]; 
solvents for adhesives; floor finish coating removing products; scale removing preparations for household use; abrasive 
sheets; abrasive gloves; abrasive granules; polishing liquids for floors; glass paper; sandpaper for sharpening drawing 
pencils; polishing paper; emery paper; emery; abrasive papers; polishing stone; smoothing stones; polishing powders; 
scouring powders; general-purpose scouring powder; products for polishing floors; natural products for polishing floors; 
rust removing products; polishes for treating wood; abrasive pastes; abrasive rolls; abrasive sand; glass cloth; abrasive 
cloth; emery cloth; tripoli stone for polishing; eau de cologne; body deodorants [perfumery]; perfumed creams (for 
cosmetic use); scented body lotions and creams; aromatherapy creams; bay rum [after-shave]; bases for flower 
perfumes; perfumery made from cedarwood; aromatics for perfumes; aromatics for fragrances; amber [perfume].

7590



Trade Marks Journal No: 1807 ,   24/07/2017           Class 3 
 

Priority claimed from 03/08/2016; Application No. : 015722051 ;European Union 
3588055    11/01/2017
[International Registration No. : 1353638]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 Paris France
Proposed to be Used
IR DIVISION
Bleaching preparations and other substances for laundry use, cleaning, polishing and degreasing preparations, cleaning 
products, oils for cleaning, preservatives for leather (waxes), leather bleaching products, polishing creams, creams for 
leather, shoe creams, shoe polishes, waxes, wax for cobblers; perfumery products; perfumes; eaux de toilette; eaux de 
parfums; eaux de Cologne; perfume bases; extracts of flowers; essential oils; air freshening products; potpourris 
[fragrances]; incense; cosmetic skin and lip care products; cosmetic preparations for slimming; lotions for cosmetic use; 
beauty masks; cosmetic hand, face and body care products; hair care products; conditioners; hair lotions; hair bleaches; 
hair dyes; hair styling creams or gels; hair sprays; depilatory creams, hair-removing waxes; shaving products; shaving 
soap; shaving foam; after-shave products; sunscreen products for cosmetic use; suntan enhancing preparations for 
cosmetic use; self-tanning preparations for cosmetic use; toiletries; dentifrice; soaps; shampoos; shower gels; bath gels; 
bath oils; bath salts; foaming bath products; bath beads; talcum powder for toilet use, cleansing milk for toilet use; 
deodorants; make-up products; lipstick; mascaras for eyelashes; blushers; make-up powder; perfumed powders; eye 
shadows; make-up pencils; make-up removing products; decorative transfers for cosmetic use, temporary tattoos for the 
body and nails; make-up products; nail care and nail appearance improvement products; nail polish, nail protectors, nail 
lacquers, nail product removers; false nails for the hands and feet, false nail kits, false nail adhesives.

7591



Trade Marks Journal No: 1807 ,   24/07/2017           Class 4 
 

Priority claimed from 16/07/2013; Application No. : RM2013C004258 ;Italy 
3566991    10/02/2017
[International Registration No. : 1177122]
ENI S.p.A.
Piazzale Enrico Mattei, 1 I-00144 Roma Italy
Proposed to be Used
IR DIVISION
Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor spirit) 
and illuminants; candles and wicks for lighting.

7592



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

 

3119247    07/05/2015
[International Registration No. : 1259119]
CHIESI FARMACEUTICI S.P.A.
Via Palermo, 26/A I-43122 PARMA (PR) Italy
Proposed to be Used
IR DIVISION
Pharmaceutical products for the treatment of respiratory diseases.

7593



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

3121397    19/11/2014
[International Registration No. : 1259442]
LIANNA(XIAMEN)COMMODITY CO.,LTD
No.18 Huli Industrial Zone, Meixi Road, Tong An District, Xiamen City Fujian Province China
Proposed to be Used
IR DIVISION
Lacteal flour for babies; food for babies (baby formula); napkins for incontinents; pants, absorbent, for incontinents; 
napkins (babies' diapers) [diapers]; napkin-pants (babies' diapers); compresses.

7594



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

3127215    30/06/2015
[International Registration No. : 1259481]
ThermoLife International, LLC
1334 East Chandler Blvd. 5-D76 Phoenix AZ 85048 United States of America
Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.
Proposed to be Used
IR DIVISION
Dietary supplements.

7595



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 20/03/2015; Application No. : 86571183 ;United States of America 
3127217    30/06/2015
[International Registration No. : 1259482]
ThermoLife International, LLC
1334 East Chandler Blvd. 5-D76 Phoenix AZ 85048 United States of America
Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.
Proposed to be Used
IR DIVISION
Dietary supplements.

7596



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 24/11/2014; Application No. : 17210 ;Leichtenstein 

3127240    19/05/2015
[International Registration No. : 1259507]
Fapa Vital Anstalt
Eschnerstrasse 64 FL-9487 Bendern Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements for medical purposes; vitamin preparations; nutritional supplements based on minerals, 
amino acids, trace element preparations; dietetic foods; medicinal herbs; nutritional supplements for medical purposes 
and for use in foods and dietary supplements for human consumption.

7597



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 22/11/2014; Application No. : 30 2014 072 225 ;Germany 
3129804    20/05/2015
[International Registration No. : 1259893]
Boehringer Ingelheim International GmbH
55218 Ingelheim Germany
Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

7598



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

3129870    05/06/2015
[International Registration No. : 1260610]
Graminex, L.L.C.
95 Midland Rd. Saginaw MI 48638 United States of America
Proposed to be Used
IR DIVISION
Dietary and nutritional supplements; pollen, pollen extracts and plant extracts sold as components of dietary and 
nutritional supplements.

7599



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 23/12/2014; Application No. : 86489764 ;United States of America 
3133845    08/06/2015
[International Registration No. : 1260617]
Professional Disposables International, Inc.
Two Nice-Pak Park Orangeburg NY 109621376 United States of America
Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.
Proposed to be Used
IR DIVISION
All purpose disinfectants; antimicrobial preparations for removing and inhibiting bacteria and viruses on hard surfaces; 
all-purpose disinfectant sprays; antiseptic sprays; antiseptic wipes; sanitizing wipes; disinfecting sanitary sprays and 
disposable wipes impregnated with disinfecting compositions for use in hospitals, clinics, medical offices, medical 
facilities, patient care facilities, bathrooms, restaurants, and food preparation facilities; disinfecting sanitary sprays and 
disposable wipes impregnated with disinfecting compositions for use on solid metal, plastic, ceramic, stone and wood 
surfaces.

7600



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 22/01/2015; Application No. : 15/4150444 ;France 
3134014    01/06/2015
[International Registration No. : 1260102]
SANOFI BIOTECHNOLOGY 
54 rue La Boétie F-75008 Paris FR
Proposed to be Used
IR DIVISION
Pharmaceutical products.

7601



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 11/05/2015; Application No. : FI2015C000638 ;Italy 
3146434    22/05/2015
[International Registration No. : 1260283]
A. MENARINI INDUSTRIE FARMACEUTICHE RIUNITE S.r.l.
Via dei Sette Santi, 3 I-50131 Firenze (FI) Italy
Proposed to be Used
IR DIVISION
Vitamin and mineral supplements.

7602



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 10/06/2015; Application No. : 2015-054969 ;Japan 
3151168    22/06/2015
[International Registration No. : 1261219]
IKEDA MOHANDO CO., LTD.
16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan
Proposed to be Used
IR DIVISION
Anti-itch ointments [antipruritics]; anti-itch creams [antipruritics]; liquid antipruritics; medical plasters; dermatological 
pharmaceutical products; pharmaceutical preparations for wounds; medicated baby powder; medicated body lotions; 
medicated lip balms; medicated lozenges; cough syrups; gargles [for medical use]; anti-inflammatories; analgesic 
preparations; acne treatment preparations; hygienic preparations for medical purposes; pharmaceutical cold 
preparations; mothballs; anti-insect preparations; mosquito repellents for application to the skin; antiparasitics; insect 
destroying preparations; bactericides; medicated compresses; medicated lotions for sunburn; first aid kits for household 
use; antiseptic preparations; all-purpose disinfectants; pregnancy testing preparations; veterinary preparations and 
substances; herbicides for agricultural use; agricultural pesticides; bath preparations for medical purposes; adhesive 
bandages for medical purposes; materials for dressings; air deodorizing preparations; fabric deodorizers; household 
deodorants; babies' diapers of paper; disposable adult diapers; gauze [for medical use]; cotton swabs for medical 
purposes; cotton wool for medical purposes; ear bandages; eye bandages for medical purposes; sanitary tampons; 
sticking plasters for medical use; dietary and nutritional supplements; dietary supplements for humans; food for infants; 
powdered milk for babies; slimming tea for medical purposes; material for dental prostheses; materials for repairing teeth 
and dental prostheses; fixing materials for dental purposes; dental adhesives; pharmaceutical preparations for dental 
purposes.

7603



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 10/10/2014; Application No. : 86421120 ;United States of America 
3320173    08/04/2015
[International Registration No. : 1250822]
Stemtech International, Inc.
2010 NW 150th Avenue Pembroke Pines FL 33028 United States of America
Proposed to be Used
IR DIVISION
Dietary and nutritional supplements for the purpose of supporting stem cell physiology; dietary and nutritional 
supplements to provide the body with a wide range of nutrients to support overall health.

7604



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 16/09/2016; Application No. : 87174192 ;United States of America 
3566987    13/03/2017
[International Registration No. : 1347062]
Jaguar Animal Health, Inc.
201 Mission Street, Suite 2375 San Francisco CA 94105 United States of America
Proposed to be Used
IR DIVISION
Plant extracts for medical, veterinary and pharmaceutical purposes, namely, an anti-diarrhea medication for dogs; 
veterinary preparations for the treatment of diarrhea.

7605



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 18/01/2017; Application No. : 2017-003654 ;Japan 
3584044    28/02/2017
[International Registration No. : 1352187]
Astellas Pharma Inc.
5-1, Nihonbashi-Honcho 2-chome, Chuo-ku Tokyo 103-8411 Japan
Proposed to be Used
IR DIVISION
Vaccines for human use.

7606



Trade Marks Journal No: 1807 ,   24/07/2017           Class 5 
 

Priority claimed from 22/09/2016; Application No. : M 16 03018 ;Hungary 
3587388    03/01/2017
[International Registration No. : 1354624]
Vitaplus Élelmiszer, Gyógyszergyártó és Kereskedelmi Korlátolt Felelosségu Társaság
Csillaghegyi út 19-21 H-1037 Budapest Hungary
Proposed to be Used
IR DIVISION
Aldehydes for pharmaceutical purposes; alginate dietary supplements; aloe vera preparations for pharmaceutical 
purposes; amino acids for medical purposes; anti-oxidant food supplements; antioxidants; antibiotics; antibiotics for 
human use; mineral food supplements; antioxidant pills; mineral water salts; mineral waters for medical purposes; 
asthmatic tea; bacteriological preparations for medical and veterinary use; cultures for medical use; cultures for 
veterinary use; bacterial poisons; bacterial preparations for medical and veterinary use; medicinal ointments; balms for 
medical purposes; balsamic preparations for medical purposes; biological tissue cultures for veterinary purposes; 
biological preparations for medical purposes; biological preparations for veterinary purposes; biological tissue cultures 
for medical purposes; skin care lotions [medicated]; skin care creams for medical use; wheat germ dietary supplements; 
melissa water for pharmaceutical purposes; gallic acid for pharmaceutical purposes; stick liquorice for pharmaceutical 
purposes; fennel for medical purposes; dietary fiber; yeast for pharmaceutical purposes; yeast dietary supplements; 
yeast extracts for pharmaceutical purposes; elixirs [pharmaceutical preparations]; enzymes for medical purposes; 
enzyme preparations for medical purposes; tonics [medicines]; enzyme dietary supplements; eucalyptol for 
pharmaceutical purposes; eucalyptus for pharmaceutical purposes; sterilising preparations; disinfectants; disinfectants 
and antiseptics; germicides; disinfectants [other than disinfectant soap]; disinfectants for medical instruments; 
fumigants; glucose for medical purposes; by- products of the processing of cereals for dietetic or medical purposes; 
glucose dietary supplements; glucose preparations for medical purposes; fungicides; fungicidal fungal agents; medicinal 
tea; medicinal drinks; medicinal herbs; medicated candy; extracts of medicinal herbs; herbal teas for medicinal purposes; 
herbal beverages for medicinal use; medicinal herbal extracts for medical purposes; drugs for medical purposes; 
medicated lozenges; dragees [medicines]; medicated food supplements; herbal medicine; extracts of medicinal plants; 
pharmaceuticals and natural remedies; pharmaceutical compositions; pharmaceutical sweets; pharmaceuticals; smoking 
herbs for medical purposes; tisanes [medicated beverages]; urinary tract preparations; anti-uric preparations; vaginal 
washes; douching preparations for medical purposes; irish moss for medical purposes; iodine; iodine for pharmaceutical 
purposes; iodides for pharmaceutical purposes; camphor oil for medical purposes; camphor for medical purposes; candy 
for medical purposes; dill oil for medical purposes; capsules for medicines; parasiticides; tissues impregnated with 
pharmaceutical lotions; disinfectants impregnated into tissues; wipes for medical use; ointments for pharmaceutical 
purposes; sulfur sticks [disinfectants]; flowers of sulfur for pharmaceutical purposes; angostura bark for medical 
purposes; mangrove bark for pharmaceutical purposes; quebracho bark for medical use; condurango bark for medical 
purposes; croton bark; collodion for pharmaceutical purposes; extracts of hops for pharmaceutical purposes; lupulin for 
pharmaceutical purposes; air purifying preparations; washes (disinfectant -) [other than soap]; washes (sterilizing -); royal 
jelly for pharmaceutical purposes; royal jelly dietary supplements; mint for pharmaceutical purposes; menthol; 
preparations of microorganisms for medical or veterinary use; mustard for pharmaceutical purposes; mustard powder for 
medical purposes; mustard oil for medical purposes; mustard preparations for medical purposes; medicinal roots; barks 
for pharmaceutical purposes; preparations of trace elements for human and animal use; trace element preparations for 
human use; cachets for pharmaceutical purposes; medicinal oils; lozenges for pharmaceutical purposes; cough pastilles 
for medical use; pollen dietary supplements; propolis for pharmaceutical purposes; propolis dietary supplements; 
chewing gum for medical purposes; salts for medical purposes; medicated mouthwash; mouthwashes for medical 
purposes; mouthwashes [gargles] for medical purposes; medicated mouth spray; dental rinse; antiseptic mouthwashes; 
antimicrobial mouthwashes; serums; syrups for pharmaceutical purposes; tinctures for medical purposes; detergents for 
medical purposes; vaccines; vitamin tablets; vitamin preparations; vitamin supplements; effervescent vitamin tablets; 
mixed vitamin preparations; gelatine for medical purposes; fumigation preparations for medical purposes; gurjun [gurjon, 
gurjan] balsam for medical purposes; bronchodilating preparations.

7607



Trade Marks Journal No: 1807 ,   24/07/2017           Class 6 
 

Priority claimed from 14/01/2015; Application No. : 670759 ;Switzerland 
3151315    08/07/2015
[International Registration No. : 1261408]
ECONOXX.com GmbH
Quellenstrasse 42 CH-8005 Zürich CH 
Proposed to be Used
IR DIVISION
Alloys of nickel, titanium, semi-wrought materials made of stainless steel.

7608



Trade Marks Journal No: 1807 ,   24/07/2017           Class 6 
 

3564123    16/03/2017
[International Registration No. : 1346868]
Likcoo Locks Co., Ltd.
Workshop, Lushi Community, Xinchang Village, Tangxia Town, Pengjiang District, Jiangmen City Guangdong China
Proposed to be Used
IR DIVISION
Chains of metal; door handles of metal; hinges of metal; gates of metal; refractory construction materials of metal; 
building materials of metal; padlocks; keys; locks [other than electric] of metal; locks of metal for vehicles.

7609



Trade Marks Journal No: 1807 ,   24/07/2017           Class 6 
 

3567314    16/03/2017
[International Registration No. : 1347795]
Guangdong Dali Metal Manufacturing Co.,Ltd.
New City Center, Jinli Town, Gao Yao District, Zhaoqing City 528200 Guangdong Province China
Proposed to be Used
IR DIVISION
Keys; locks of metal, other than electric; spring locks; locks of metal for vehicles; chains of metal; door closers, non-
electric; door handles of metal; fittings of metal for furniture; building or furniture fittings of nickel-silver; door fittings, of 
metal.

7610



Trade Marks Journal No: 1807 ,   24/07/2017           Class 6 
 

 

3571374    16/03/2017
[International Registration No. : 1349379]
Nantong Zhuoyue Accurate Fittings Co., Ltd.
No. 70-4-2, Haian Industry Zone, Nantong 226600 Jiangsu China
Proposed to be Used
IR DIVISION
Safety chains of metal; vice claws of metal; pulleys of metal [other than for machines]; reinforcing materials of metal for 
machine belts; pot hooks of metal; springs [metal hardware]; reels of metal, non-mechanical, for flexible hoses; strap-
hinges of metal; handling pallets of metal; machine belt fasteners of metal.

7611



Trade Marks Journal No: 1807 ,   24/07/2017           Class 6 
 

3572075    10/03/2017
[International Registration No. : 1348554]
Guangdong Weiye Aluminium Factory Group Co., Ltd.
No.1, Hongling Si Lu, Shishan Town, Nanhai District 528231 Foshan City, Guangdong Province China
Proposed to be Used
IR DIVISION
Aluminum profile; anti-friction metal; alloys of common metal; doors of metal; windows of metal; aluminum alloy curtain 
wall; framework of metal for building; metal building materials; ceilings of metal; shutters of metal.

7612



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 15/12/2014; Application No. : 30 2014 008 942 ;Germany 
3111080    08/05/2015
[International Registration No. : 1257957]
Netzsch-Feinmahltechnik GmbH
Sedanstraße 70 95100 Selb Germany
Proposed to be Used
IR DIVISION
Mechanical, industrial machine and its parts; machines for grinding, cutting, comminuting, chopping, crushing and 
deagglomerating as well as their parts.

7613



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 12/02/2015; Application No. : MI2015C001276 ;Italy 
3128614    28/04/2015
[International Registration No. : 1259894]
ITEMA S.p.A.
Via Cav. Gianni Radici, 4 I-24020 Colzate (Bergamo) Italy
Proposed to be Used
IR DIVISION
Accessories for weaving looms, reeds for weaving looms.

7614



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 10/12/2014; Application No. : 1663489 ;Australia 
3138969    10/06/2015
[International Registration No. : 1260666]
Ivymore Holdings Pty Ltd
Level 3, 88 William Street Perth WA 6000 Australia
Proposed to be Used
IR DIVISION
Self-propelled mowers, apparatus for the maintenance of lawns; apparatus for the treatment of lawns; applicators for lawn 
care products (machines); electric lawnmowers; lawn aerators (machines); lawn clippers (machines); lawn cutting 
machines; lawn edge trimmers (machines); lawn mowing attachments for vehicles; lawn rakes (machines); lawn raking 
machines; lawn rolling machines; lawn trimming machines; lawnmowers (machines); motor driven lawn mowers; power 
operated lawn edging tools; ride-on lawnmowers (machines); seated (ride on) lawn mowers; machine mowers; mowing 
machines (petrol); electric edge tools; grass collecting machines; grass cutting machines; grass edging machines; grass 
trimming machines; machines for use in maintaining grass in good condition; cutting lines or strings for use with weed 
and grass cutters or trimmers; machines for cutting grass; blades (parts of machines); disposable blades for use with 
machines; electric gardening tools; powered garden trimmers; powered gardening machines; agricultural machines, turf 
renovation machinery, cricket pitch maintenance machinery, vertimowers, reel mowers.

7615



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

3148903    19/06/2015
[International Registration No. : 1261131]
NIPPON BEARING CO., LTD.
2833, Oaza-Chiya-Ko, Ojiya-shi Niigata 947-8503 Japan
Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA
Proposed to be Used
IR DIVISION
Machine elements (not for land vehicles); metalworking machines and tools; chemical processing machines and 
apparatus; food or beverage processing machines and apparatus; plastic processing machines and apparatus; 
semiconductor manufacturing machines and systems; pneumatic or hydraulic machines and instruments.

7616



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 10/12/2014; Application No. : 1663490 ;Australia 
3149026    09/06/2015
[International Registration No. : 1260665]
Ivymore Holdings Pty Ltd
Level 3, 88 William Street Perth WA 6000 Australia
Proposed to be Used
IR DIVISION
Apparatus for the maintenance of lawns; apparatus for the treatment of lawns; applicators for lawn care products 
(machines); electric lawnmowers; lawn aerators (machines); lawn clippers (machines); lawn cutting machines; lawn edge 
trimmers (machines); lawn mowing attachments for vehicles; lawn rakes (machines); lawn raking machines; lawn rolling 
machines; lawn trimming machines; lawnmowers (machines); motor driven lawn mowers; power operated lawn edging 
tools; ride-on lawnmowers (machines); seated (ride on) lawn mowers; machine mowers; mowing machines (petrol); 
electric edge tools; grass collecting machines; grass cutting machines; grass edging machines; grass trimming 
machines; machines for use in maintaining grass in good condition; cutting lines or strings for use with weed and grass 
cutters or trimmers; machines for cutting grass; blades (parts of machines); disposable blades for use with machines; 
electric gardening tools; powered garden trimmers; powered gardening machines; agricultural machines.

7617



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 13/02/2015; Application No. : 4020150012034 ;Republic of Korea 
3149060    24/03/2015
[International Registration No. : 1259949]
KMTR CO., LTD.
(Jungang-dong 6-ga, CJ Korea Express Building), 13F 1306, 119, Daegyo-ro, Jung-gu, Busan 600-016 Republic of Korea
Proposed to be Used
IR DIVISION
Washing machines; rinsing machines; washing machines for household purposes; washing machines for industrial 
purposes; electric washing machines for industrial purposes; electric washing machines for household purposes; electric 
fruit and vegetable washing machines for industrial purposes; electric fruit and vegetable washing machines for 
household purposes; fruit and vegetable washing machines for industrial purposes.

7618



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 03/12/2014; Application No. : 013521216 ;European Union 
3149075    03/06/2015
[International Registration No. : 1260138]
KSB Aktiengesellschaft
Johann-Klein-Straße 9 67227 Frankenthal Germany
Proposed to be Used
IR DIVISION
Pumps, namely centrifugal pumps; units comprising centrifugal pumps and motors; centrifugal pump parts, including 
impellers, bearings, sleeves, shafts, valves, bushings, stuffing boxes, gaskets, bearing rings, wear rings, wear plates, 
suction nozzles, housings, manifolds, guide wheels and bucket wheels.

7619



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

3563333    09/03/2017
[International Registration No. : 1345838]
Frideco AG
Gigering 27 CH-8213 Neunkirch Switzerland
Proposed to be Used
IR DIVISION
Pumps (machines) of all kinds, as well as water supply and disposal devices and other hydraulic transport devices, 
including spare parts and accessories for the aforesaid goods (included in this class).

7620



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

3564495    07/03/2017
[International Registration No. : 1346683]
LYU Ziqin
No. 129 Guli Xiaoqu, Limache Village, Longshan Town, Yongkang City Zhejiang Province China
Proposed to be Used
IR DIVISION
Hand-held tools, other than hand-operated; metalworking machines; electric hammers; stone cutters; engraving 
machines; woodworking machines; agricultural machines; washing apparatus; welding machines, electric; compressed 
air machines.

7621



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 21/10/2016; Application No. : 30 2016 000106069 ;Italy 
3571458    10/02/2017
[International Registration No. : 1348969]
TRELLEBORG COATED SYSTEMS ITALY S.p.A.
Via Visconti Di Modrone, 11 I-20122 MILANO (MI) Italy
Proposed to be Used
IR DIVISION
Printing blanket component for transfer of ink in offset printing machine; coating plate component for transfer of UV and 
varnishing ink in offset printing machine; flexo mounting sleeve component for flexographic printing machine.

7622



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

 

Priority claimed from 29/09/2016; Application No. : 87187819 ;United States of America 
3574602    20/03/2017
[International Registration No. : 1350348]
AGILITY FUEL SYSTEMS LLC
1815 E. Carnegie Avenue Santa Ana CA 92705 United States of America
Proposed to be Used
IR DIVISION
Alternative fuel systems for internal combustion engines for vehicles.

7623



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 29/09/2016; Application No. : 87188592 ;United States of America 
3574876    20/03/2017
[International Registration No. : 1350057]
AGILITY FUEL SYSTEMS LLC
1815 E. Carnegie Avenue Santa Ana CA 92705 United States of America
Proposed to be Used
IR DIVISION
Alternative fuel systems for natural gas vehicles.

7624



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

 

Priority claimed from 16/09/2016; Application No. : 87174347 ;United States of America 
3574930    16/03/2017
[International Registration No. : 1350339]
AGILITY FUEL SYSTEMS LLC
1815 E. Carnegie Avenue Santa Ana CA 92705 United States of America
Proposed to be Used
IR DIVISION
Alternative fuel systems for internal combustion engines for vehicles.

7625



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 22/08/2016; Application No. : 2016-091642 ;Japan 
3583336    21/02/2017
[International Registration No. : 1352836]
YAMAWA MFG. Co., Ltd.
13-10, Kyobashi 3-chome, Chuo-ku Tokyo 104-0031 Japan
Proposed to be Used
IR DIVISION
Taps [machine tools]; dies [machine tools]; thread cutting tools; centre drills [machine tools]; cutting tools for metal 
working; cemented carbide cutting tools [for machines]; diamond cutting tools [for machines]; other metal cutting 
machine tools; parts and fittings for metal cutting machine tools.

7626



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

Priority claimed from 26/10/2015; Application No. : 18159930 ;China 
3586988    14/03/2016
[International Registration No. : 1354064]
Hangzhou Lichang Tools Co., Ltd.
No. 102, Wuzhou Road, Yuhang Economic Development Zone, Hangzhou City 311100 Zhejiang Province China
Proposed to be Used
IR DIVISION
Punches for punching machines; metal working machines; drilling bits [parts of machines]; gear cutting tools being parts 
of machines; fretsaw blades [parts of machines]; tools [parts of machines]; hand-held tools, other than hand-operated; 
electric wrenches; knives, electric.

7627



Trade Marks Journal No: 1807 ,   24/07/2017           Class 7 
 

 

3587079    15/12/2016
[International Registration No. : 1353128]
QINGDAO TAIDE AUTO BEARING CO., LTD.
No. 10 Xinghua Road, Licang District, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Bearings.

7628



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

3118186    18/03/2015
[International Registration No. : 1259735]
Hopnic Laboratory Co., Ltd.
27-46 Shimonoda-cho, Sabae-city Fukui 916-0073 Japan

Proposed to be Used
IR DIVISION
Goggles for sports, contact lenses, spectacle lenses, sunglasses, pince-nez, eyeglasses, eyeglass cases, eyeglass stems, 
containers for contact lenses, pince-nez cases, eyeglass chains, eyeglass cords, eyeglass frames, pince-nez chains.

7629



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 22/01/2015; Application No. : 271627 ;Israel 
3128642    01/03/2015
[International Registration No. : 1260464]
Elbit Systems Ltd.
Advanced Technology Center, P.O.B. 539 31053 Haifa Israel

Proposed to be Used
IR DIVISION
Avionic instruments and avionics systems, namely, flight situational awareness and warning systems comprised of 
computer processing hardware for computation of pilotage and situational awareness information, electronic displays and 
controls, cameras video interface components, data storage devices, associated application software and databases; flight 
warning systems comprised of on-board sensors for sensing terrain and other obstacles along the flight path and/or in 
near proximity to the aircraft, computer processing hardware for computation of hazard and warning information, 
electronic displays and controls, head-up displays and head wearable displays, video interface components, data storage 
devices, and associated application operating software; day and night enhanced flight vision systems and imaging 
devices, for full flight envelope, also usable in extreme weather conditions and low visibility situations, comprised of 
computer processing hardware for computation of pilotage and situational awareness information, electronic displays and 
controls, video interface components, cameras, data storage devices, head-up displays and associated application 
software and databases; all of the foregoing for fixed and rotary wing aircraft.

7630



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 26/03/2015; Application No. : 86577761 ;United States of America 

3129773    24/06/2015
[International Registration No. : 1260027]
WonderHealth, LLC
P.O. Box 17498 Atlanta GA 30316 United States of America

Proposed to be Used
IR DIVISION
Computer software for medical clinicians and patients to electronically manage and process patient data.

7631



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 16/06/2015; Application No. : 86664572 ;United States of America 

3133932    08/07/2015
[International Registration No. : 1260710]
Polycom, Inc.
6001 America Center Drive San Jose CA 95002 United States of America

Proposed to be Used
IR DIVISION
Computer hardware and software systems for voice and video conferencing and collaboration; computer hardware for 
communicating audio, video and data between computers via a global computer network, wide-area computer networks, 
and peer-to-peer computer networks; computer hardware for telecommunications; telecommunications and data 
networking hardware, namely, devices for transporting and aggregating voice, data, and video communications across 
multiple network infrastructures and communications protocols.

7632



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 07/05/2015; Application No. : 274352 ;Israel 
3133959    20/05/2015
[International Registration No. : 1260751]
Everysight Ltd.
Advanced Technology Center, P.O.B. 539 3100401 Haifa Israel

Proposed to be Used
IR DIVISION
Computer hardware; wearable computers; computer hardware and software for remotely accessing and transmitting data; 
computers for mobile devices for remotely accessing and transmitting data, namely computer hardware and software worn 
on the head for mobile devices for remotely accessing and transmitting data; computer hardware and software for 
displaying data and video; computer hardware and software for mobile devices for displaying data and video, namely, 
computer hardware and software worn on the head for mobile devices for displaying data and video; computer hardware 
and software for interfacing with the user including gesture recognition, voice recognition, eye tracking, head tracking, 
virtual keyboard; touch computer hardware and software for mobile devices for interfacing with the user, namely, 
computer hardware and software worn on the head for mobile devices for interfacing with the user; downloadable 
computer software, namely, downloadable mobile application for setting up, configuring, and controlling wearable 
computer hardware and wearable computer; computer software and wearable hardware for enabling measurement of vital 
signs and diagnostic testing of users at various locations and for enabling transfer of information pertaining to said 
measurements and user position and orientation over a communications medium, namely, a telephone connection, 
network interface or the Internet, to a central monitoring station; computer software and hardware for use in physiological 
measuring and monitoring, data collection and data fusion, review, comparison, interpretation, analysis, diagnosis, and 
storage of user's health parameters and user position and orientation; computer programs and software for the collection, 
compilation, processing, transmission and dissemination of data from a network of wearable devices; sunglasses, 
spectacles, eyeglasses frames, sunglasses frames, spectacles frames, motorcycle helmets, sports equipment, namely, 
sports helmets, bicycle helmets, sports' glasses, sports eyewear, ski goggles.

7633



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 24/07/2014; Application No. : 65137 ;Jamaica 

3134841    23/01/2015
[International Registration No. : 1260188]
Apple Inc.
1 Infinite Loop Cupertino, 95014 United States of America

Proposed to be Used
IR DIVISION
Computers; computer peripheral devices; computer hardware; personal digital assistants; electronic organizers; 
electronic notepads; sound recording and reproducing apparatus; MP3 and other digital format audio players; digital audio 
recorders; radios, radio transmitters, and receivers; earphones, headphones; audio speakers; microphones; audio 
components and accessories; network communication apparatus; electronic communication equipment and instruments; 
telecommunications apparatus and instruments; global positioning system (GPS) devices; telephones; wireless 
communication devices for voice, data or image transmission; cables; apparatus for data storage; chips; cameras; 
batteries; computer software; computer game software and electronic games software; electrical and electronic 
connectors, couplers, wires, cables, chargers, docks, docking stations, interfaces, and adapters for use with all of the 
aforesaid goods; computer equipment for use with all of the aforesaid goods; electronic apparatus with multimedia 
functions for use with all of the aforesaid goods; electronic apparatus with interactive functions for use with all of the 
aforesaid goods; accessories, parts, fittings, and testing apparatus for all of the aforesaid goods; covers, bags and cases 
adapted or shaped to contain all of the aforesaid goods.

7634



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

3138847    22/05/2015
[International Registration No. : 1260840]
SMULE, INC.
139 Townsend Street, Suite 300 San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Game software; computer application software for mobile computers, namely, software that allows a mobile device to be 
used as a musical instrument and allows users to play music alone or virtually with others; computer software programs 
for the integration of text, audio, graphics, still images and moving pictures into an interactive delivery for multimedia 
applications; software for processing digital music files; computer software featuring musical sound recordings and 
musical video recordings; computer software for communicating with users of hand-held computers; computer software 
for manipulating digital audio information for use in audio media applications; computer software for processing digital 
music files; computer software platforms for development of interactive audio applications for use with mobile audio 
platforms; computer software to control and improve computer and audio equipment sound quality; computer software 
executable to cause mobile devices to function as musical instruments; downloadable computer software for mobile 
devices that enables users to transform and enhance the video and audio capabilities of their mobile devices; 
downloadable computer software executable to communicate amongst mobile devices using audio encodings of 
information; downloadable computer software executable to provide mobile devices with signal processing capabilities; 
downloadable computer software for mobile devices that enables users to interactively perform individualized audio and 
video applications; downloadable computer software for mobile devices that enables users to send music, text, audio, 
video, and graphics information to other users of mobile devices; downloadable computer software for mobile devices for 
enabling users to download and share interactive audio and music using mobile phones; downloadable computer software 
for mobile devices for enhancing audio and video capabilities for entertainment purposes; downloadable computer 
software for mobile devices for personalizing audio performances on a mobile device based on user interaction.

7635



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 09/12/2014; Application No. : 86475523 ;United States of America 

3138877    05/06/2015
[International Registration No. : 1260611]
Grapecity Incorporated
201 South Highland Avenue, 3rd Floor Pittsburgh PA 15206 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer software, a collection of user interface components and libraries for programmers and cross-
platform mobile developers, target towards winRT (microsoft), android (google), iOS (apple), and xamarin programmers 
and platforms. The collection will include components like grid, chart, report, and input for each platforms (winRT, android, 
iOS, and xamarin), with a common application programming interface (API).

7636



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 03/03/2015; Application No. : 4020150015651 ;Republic of Korea 

3146518    17/03/2015
[International Registration No. : 1260507]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do 443-742 Republic of Korea

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Mobile phones; smart phones; digital cameras; portable media player; portable computers; wireless headsets for mobile 
phones and smart phones; wireless headsets for tablet computers; rechargeable batteries; battery chargers; leather cases 
for mobile phones and smart phones; leather cases for tablet computers; flip covers for mobile phones and smart phones; 
flip covers for tablet computers; tablet computers; audio electronic components, namely surround sound systems; digital 
set-top boxes; DVD players; light emitting diode (LED) displays; computer monitors; 3D eye glasses; computers; printers 
for computers; semiconductors; computer software; computer application programs for mobile; recorded computer 
programs; super slim TV; super flat TV; 3D television receiver; televisions; television receivers.

7637



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 14/11/2014; Application No. : RM2014C006639 ;Italy 

3147150    13/05/2015
[International Registration No. : 1261118]
COSTRUZIONI ELETTRONICHE INDUSTRIALI AUTOMATISMI S.P.A. C.E.I.A. S.P.A. 
Strada Provinciale Pescaiola, 54/G-56 - Fraz. Viciomaggio I-52041 Civitella in Val di Chiana, Arezzo IT

Proposed to be Used
IR DIVISION
Metal and explosive detectors.

7638



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 08/12/2014; Application No. : 86474073 ;United States of America 

3149021    05/06/2015
[International Registration No. : 1260612]
Grapecity Incorporated
201 South Highland Avenue Pittsburgh PA 15206 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer software, a collection of user interface components and libraries for programmers and cross-
platform mobile developers, target towards winRT (microsoft), android (google), iOS (apple), and xamarin programmers 
and platforms. The collection will include components like grid, chart, report, and input for each platforms (winRT, android, 
iOS, and xamarin), with a common application programming interface (API).

7639



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 30/10/2014; Application No. : 1655473 ;Australia 

3151617    24/02/2015
[International Registration No. : 1261691]
Crane IP Pty Ltd
PO Box 726 RUNAWAY BAY QLD 4216 Australia

Proposed to be Used
IR DIVISION
Cycling equipment, namely cycling helmets, wearable electronic measuring devices for cycling, wearable signalling 
devices for cycling including wearable mirrors and reflectors; mountable cameras; mountable camera for cyclists; camera 
mount; wearable camera for cyclist; mountable mobile phones; mountable GPS; mountable pedometers; camera mounts; 
mounts for attachment to cameras.

7640



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 23/04/2015; Application No. : 2015-039894 ;Japan 

3156659    09/07/2015
[International Registration No. : 1261620]
S'NEXT Co., Ltd.
3-12-7 Kitakase, Saiwai-ku, Kawasaki-shi Kanagawa 212-0057 Japan

Proposed to be Used
IR DIVISION
Earphones; headphones.

7641



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

3320175    01/05/2015
[International Registration No. : 1250837]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building, Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Computer software; computer programs (downloadable software); data processing apparatus; computers; computer 
memories; servers (computer apparatus).

7642



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 06/09/2016; Application No. : 87162465 ;United States of America 

3563448    02/03/2017
[International Registration No. : 1346242]
10X Genomics, Inc.
7068 Koll Center Parkway, Suite 401 Pleasanton CA 94566 United States of America

Proposed to be Used
IR DIVISION
Downloadable software for use in analyzing, managing and visualizing DNA sequencing data.

7643



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Andrew O'Hanlon
133 Hawke St West Melbourne VIC 3003 Australia

Proposed to be Used
IR DIVISION
Eyewear; optical goods; optical glasses and frames; protective eyewear; sunglasses; antiglare glasses; prescription 
glasses; parts and accessories for eyewear; cases adapted for spectacles and sunglasses and their parts and accessories.

3563610       24/02/2017 
[International Registration No. : 1346810] 
 

7644



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

3563611    24/02/2017
[International Registration No. : 1346810]
Andrew O'Hanlon
133 Hawke St West Melbourne VIC 3003 Australia

Proposed to be Used
IR DIVISION
Eyewear; optical goods; optical glasses and frames; protective eyewear; sunglasses; antiglare glasses; prescription 
glasses; parts and accessories for eyewear; cases adapted for spectacles and sunglasses and their parts and accessories.

7645



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 10/09/2016; Application No. : 87167152 ;United States of America 

3564117    05/03/2017
[International Registration No. : 1346838]
10X Genomics, Inc.
7068 Koll Center Parkway, Suite 401 Pleasanton CA 94566 United States of America

Proposed to be Used
IR DIVISION
Downloadable software for use in analyzing, managing and visualizing DNA sequencing data.

7646



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 21/09/2016; Application No. : 015851281 ;European Union 

3566583    28/02/2017
[International Registration No. : 1347358]
Ultrahaptics IP Ltd
The West Wing, Glass Wharf Bristol BS2 0EL United Kingdom

Proposed to be Used
IR DIVISION
Electrical apparatus for providing a physical response to a virtual object, computer hardware and software systems for 
providing physical response to gestures in mid air; gesture recognition software.

7647



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 08/11/2016; Application No. : 016010175 ;European Union 

3566985    16/03/2017
[International Registration No. : 1348039]
Infineon Technologies AG
Am Campeon 1-12 85579 Neubiberg Germany

Proposed to be Used
IR DIVISION
Semiconductors; integrated circuit modules; electronic transistors; electric and electronic power controllers; regulated 
power supply apparatus; power semiconductors and modules consisting thereof.

7648



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

3567299    16/03/2017
[International Registration No. : 1348042]
DONGGUAN YUNSHI ELECTRONICS COMPANY LIMITED
NO. 1 HENGXING ROAD, HENGKENG THREE STAR INDUSTRIAL PARK, LIAOBU TOWN, DONGGUAN CITY GUANGDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Readers [data processing equipment]; computer peripheral devices; USB flash drives; mobile telephones; headphones; 
materials for electricity mains [wires, cables]; sockets, plugs and other contacts [electric connections]; batteries, electric; 
chargers for electric batteries.

7649



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

Priority claimed from 24/01/2017; Application No. : 016279523 ;European Union 

3568898    08/03/2017
[International Registration No. : 1348007]
EPCOS AG
St.-Martin-Str. 53 81669 München Germany

Proposed to be Used
IR DIVISION
Filter for electrical signals; reactive power compensation filter; load symmetrisation filter; static synchronous 
compensator; static reactive power compensator; active reactive power compensation filter; electrical power supply 
systems; active power factor correction (PFC) filter.

7650



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

3571196    20/03/2017
[International Registration No. : 1349390]
Shenzhen Zhongzhi Simulation Technology Co., Ltd.
A1-1F, Guangren Building, No.5 East Meilin Rd., Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Audiovisual teaching apparatus; simulators for the steering and control of vehicles; teaching apparatus; steering 
apparatus, automatic, for vehicles; railway traffic safety appliances; safety restraints, other than for vehicle seats and 
sports equipment.

7651



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

3573296    10/03/2017
[International Registration No. : 1349647]
Suzhou Jingying PV-Tech Co.,Ltd.
Shuanglong Village, Fenghuang Town, Zhangjiagang 214400 Jiangsu China

Proposed to be Used
IR DIVISION
Monocrystalline silicon; polysilicon; quartz crystal; semi-conductors; galena crystals [detectors]; wafers (silicon slices); 
silicon epitaxial wafers; electric resistances; radio tube anode; solar batteries.

7652



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

 

3574878    17/03/2017
[International Registration No. : 1350059]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer software for use in organizing, transmitting, manipulating, reproducing, processing, streaming, playing and 
reviewing audio, video, images, and other multimedia content on digital electronic devices; computer software for 
encoding, publishing and distributing audio, video, images, and other multimedia content via the internet and other 
communication networks; downloadable digital audio, video, and multimedia files and recordings featuring music, 
television, film, books, news, concerts, sports, games, cultural events, and entertainment-related and educational 
programs; downloadable webcasts and podcasts featuring audio, video, and other downloadable multimedia broadcasts in 
the field of music, television, film, books, news, concerts, sports, games, cultural events, and entertainment-related and 
educational programs.

7653



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 28/09/2016; Application No. : 015866361 ;European Union 

3584883    16/03/2017
[International Registration No. : 1352016]
PHOENIX CONTACT GmbH & Co. KG
Flachsmarktstr. 8 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Electric protective apparatus for industrial use.

7654



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

3587298    20/12/2016
[International Registration No. : 1353377]
YINGCHANG GROUP CO., LTD.
DUQIAO, LINHAI, TAIZHOU CITY ZHEJIANG China

Proposed to be Used
IR DIVISION
Eyeglasses; spectacles [optics]; sunglasses; spectacle frames; eyeglass frames; correcting lenses [optics]; contact 
lenses; containers for contact lenses; spectacle cases.

7655



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 14/06/2016; Application No. : 20302716 ;China 

3587481    14/12/2016
[International Registration No. : 1353992]
XIAMEN PROSUN TRADING CO., LTD.
FLOOR 10TH, NO.1 NANTOU ROAD, SIMING DISTRICT, XIAMEN FUJIAN China

Proposed to be Used
IR DIVISION
Optical glasses; anti-glare glasses; spectacle lenses; eyeglass frames; pince-nez; contact lenses; spectacle frames; 
spectacle cases; sunglasses.

7656



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

Priority claimed from 24/05/2016; Application No. : 20068234 ;China 

3588150    23/11/2016
[International Registration No. : 1354240]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Mobile phones, smartphones, cellular phones, smartglasses, smartwatches; wearable activity trackers; tablet computers; 
selfie sticks (hand-held monopods); holograms; connected bracelets (measuring instruments); protective films adapted for 
computer screens; protective films adapted for screens for mobile phones; covers for smartphones; cases for 
smartphones; smart cards (integrated circuit cards); integrated circuit cards (smart cards); laptop computers; radios; 
intercommunication apparatus; vehicle radios; transponders; computer memory devices; audio and video receivers, 
portable media players, computers, notebook computers, computer hardware, modems; measuring instruments; video 
recorders; camcorders; cameras (photography); mobile power source (rechargeable batteries); electric batteries; 
loudspeakers; cabinets for loudspeakers; switchboards, electric switching apparatus; headphones; earphones; magnetic 
encoded identification bracelets; personal stereos.

7657



Trade Marks Journal No: 1807 ,   24/07/2017           Class 9 
 

3588153    20/12/2016
[International Registration No. : 1354241]
LONSMAX LIMITED
101 ROOM, BUILDING C10, BLOCK C, FUHAI INDUSTRY PARK, FUHAI AVENUE, FUYONG, BAO'AN, SHENZHEN 
GUANGDONG China

Proposed to be Used
IR DIVISION
Computers; computer hardware; cellular phones; cases and covers for mobile telephones; headphones; cameras 
[photography]; materials for electricity mains [wires, cables]; batteries, electric; chargers for electric batteries; mobile 
electric power supply units (rechargeable batteries).

7658



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

Priority claimed from 11/12/2014; Application No. : 14/4140947 ;France 

3138596    04/06/2015
[International Registration No. : 1260324]
LA DIFFUSION TECHNIQUE FRANCAISE
19 rue de la Presse F-42000 SAINT-ETIENNE France

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic articles; 
suture material.

7659



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

3150543    01/07/2015
[International Registration No. : 1260276]
WEIGAO GROUP CO., LTD.
No. 312 Shichang Road, Weihai Shandong China

Proposed to be Used
IR DIVISION
Syringes for injections; droppers for medical purposes; injectors for medical purposes; medical apparatus and 
instruments; apparatus for use in medical analysis; artificial teeth; roentgen apparatus for medical purposes; hearing aids 
for the deaf; surgical implants (artificial materials); suture materials.

7660



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

 

Priority claimed from 13/10/2016; Application No. : 015921232 ;European Union 

3569606    17/03/2017
[International Registration No. : 1348848]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Electromedical and medical apparatus, equipment and instruments.

7661



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

 

Priority claimed from 13/10/2016; Application No. : 015921265 ;European Union 

3569630    17/03/2017
[International Registration No. : 1348847]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Electromedical and medical apparatus and equipment.

7662



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

Priority claimed from 13/10/2016; Application No. : 15915408 ;European Union 

3574915    20/03/2017
[International Registration No. : 1350328]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Tables for medical procedures and parts therefor, in particular docking stations for aligning the tables to different pieces 
of medical apparatus.

7663



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

 

3578061    03/03/2017
[International Registration No. : 1351383]
Joylux, Inc.
1101 N. Northlake Way, Suite 200 Seattle WA 98103 United States of America

Proposed to be Used
IR DIVISION
Medical and therapeutic system comprised of a device and apparatus using LED (light-emitting diode) technology and 
vibration for rejuvenation of the vaginal tissue and pelvic floor toning.

7664



Trade Marks Journal No: 1807 ,   24/07/2017           Class 10 
 

3578947    14/03/2017
[International Registration No. : 1351413]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, No. 06-08 Singapore 139959 Singapore

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

7665



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

Priority claimed from 19/11/2013; Application No. : AM 4618/2013 ;Austria 

2877893    22/04/2014
[International Registration No. : 1222149]
ZUMTOBEL LIGHTING GMBH
Schweizer Straße 30 A-6850 Dornbirn Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Lighting installations, devices and equipment and lights; exterior lamps; street lamps; floor lamps; lanterns for lighting; 
light modules and lights with light emitting diodes or discharge lamps being for lighting; light sources containing light 
emitting diodes; casings, screens for directing light, reflectors and covers for lights, sockets for lamps, suspension 
devices for lights; electric lamps.

7666



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

Priority claimed from 11/11/2013; Application No. : AM 4527/2013 ;Austria 

2877901    22/04/2014
[International Registration No. : 1222150]
ZUMTOBEL LIGHTING GMBH
Schweizer Straße 30 A-6850 Dornbirn Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Lighting installations, devices and equipment and lights; exterior lamps; street lights; street lamps; light modules and 
lights with light emitting diodes or discharge lamps being for lighting; light sources containing light emitting diodes; 
casings for lights, screens for directing light, reflectors and covers for lights, sockets for lamps, suspension devices for 
lights; electric lamps; reflectors for lights; light guide panels for lights.

7667



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

Priority claimed from 27/01/2014; Application No. : AM 208/2014 ;Austria 

2886917    11/06/2014
[International Registration No. : 1224281]
ZUMTOBEL LIGHTING GMBH
Schweizer Straße 30 A-6850 Dornbirn Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Lighting installations, devices and equipment and lights; LED luminaires; light modules and lights with light emitting 
diodes or discharge lamps as the means of lighting; sources of light containing light emitting diodes, not included in other 
classes; lamp casings, grilles for directing, reflectors and covers for lights, lamp sockets, suspension pendants for lights; 
high-bay reflector luminaires; exterior luminaires; street lamps; standard lamps; lanterns for lighting.

7668



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

3118200    24/03/2015
[International Registration No. : 1259761]
KMTR CO., LTD.
(Jungang-dong 6-ga, CJ Korea Express Building), 13F 1306, 119, Daegyo-ro, Jung-gu, Busan 600-016 Republic of Korea

Proposed to be Used
IR DIVISION
Toilet bowls; spuds for toilet stools and urinal receptacles; toilet seats; bidets; toilet stool units with a washing water 
squirter; disinfectant dispensers for rinsing lavatory; urinals (sanitary fixtures); disinfectant dispensers for toilets; toilets 
(water-closets); sterilizers; disinfectant apparatus; water purifying apparatus; water sterilizers; water purification 
installations; water purifying apparatus and machines; tap-water purifying apparatus; water purifiers for household 
purposes (electric); water purifiers for household purposes (non-electric); water purifiers for household purposes.

7669



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

Priority claimed from 14/09/2016; Application No. : 1339236 ;Benelux 

3567013    13/03/2017
[International Registration No. : 1347370]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Apparatus for lighting, namely led lighting fixtures, electric lamps, lighting fixtures and lighting installations; electronic 
lighting components, namely LED modules in whole or in part consisting of integrated LEDs, OLEDs or polymer emitting 
diodes; structural parts for lighting fixtures, lighting installations and electric lamps.

7670



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

3568891    16/03/2017
[International Registration No. : 1348992]
Sichuan Festalight Photoelectric Co., Ltd.
Photoelectric industrial Zone, Hedong, Suining City Sichuan Province China

Proposed to be Used
IR DIVISION
Light bulbs; arc lamps; lamp mantles; light diffusers; lighting apparatus for vehicles; light-emitting diodes [LED] lighting 
apparatus; lighting apparatus and installations; luminous house numbers; stage light fixtures; lamp reflectors.

7671



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

 

3574047    16/03/2017
[International Registration No. : 1348993]
YUHUAN XINDELI VALVE CO.,LTD.
Yuhuan Longxi Industrial Area, Taizhou 317609 Zhejiang Province China

Proposed to be Used
IR DIVISION
Hydrants; anti-splash tap nozzles; pipe line cocks [spigots]; hot water heating installations; water-pipes for sanitary 
installations; taps [faucets]; regulating and safety accessories for water apparatus; water intake apparatus; pipe parts and 
fittings for water heating system; ornamental fountains.

7672



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

3583506    02/03/2017
[International Registration No. : 1352617]
TOKYO BOEKI ENGINEERING LTD.
2-1, Kyobashi 2-chome, Chuo-ku Tokyo 104-0031 Japan

Proposed to be Used
IR DIVISION
Beverage cooling apparatus; air cooling apparatus for industrial purposes; freezers for industrial purposes; air 
conditioning apparatus for industrial purposes; air conditioning installations for industrial purposes.

7673



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

3584329    27/02/2017
[International Registration No. : 1352865]
Toyota Boshoku Kabushiki Kaisha, trading as Toyota Boshoku Corporation
1, 1-chome, Toyoda-cho, Kariya-shi Aichi-ken 448-8651 Japan

Proposed to be Used
IR DIVISION
Air-conditioning apparatus [for industrial purposes]; air filters for air conditioners of automobiles; air filters for air 
conditioning apparatus; air conditioners for vehicles; industrial air purifiers; air conditioning apparatus; water filters; water 
purifying apparatus [for industrial purposes]; water filtering apparatus; apparatus for filtering drinking water; water 
purifying apparatus and machines; household tap-water filters, non-electric; electric lamps and other lighting apparatus; 
headlights for automobiles; automobile lights; lamps for directional signals of automobiles; vehicle dynamo lamps; light 
bulbs for directional signals for vehicles; lighting apparatus for vehicles; vehicle headlights; anti-dazzle devices for 
vehicles [lamp fittings]; lights for vehicles.

7674



Trade Marks Journal No: 1807 ,   24/07/2017           Class 11 
 

3587528    04/01/2017
[International Registration No. : 1353490]
DAMBASSINAS S.A.
Davaki 14 GR-561 21 Ampelokipi Greece

Proposed to be Used
IR DIVISION
Cooling (installations and machines); liquid coolers [apparatus]; gas condensers, other than parts of machines; refrigerant 
condensers.

7675



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 12 
 

3121399    02/04/2015
[International Registration No. : 1259449]
HONDA MOTOR CO., LTD.
1-1, Minami-Aoyama 2-chome, Minato-ku Tokyo 107-8556 Japan

Proposed to be Used
IR DIVISION
Motorcycles and their parts and fittings; automobiles and their parts and fittings.

7676



Trade Marks Journal No: 1807 ,   24/07/2017           Class 12 
 

 

3568920    27/02/2017
[International Registration No. : 1348964]
Linqu Linkedon Media Co., Ltd.
West of Tingzi Village, Chengguan Street, Linqu County, Weifang Shandong China

Proposed to be Used
IR DIVISION
Motor buses; motor coaches; automobile chassis; caravans; tractors; waggons; small motor vehicle; electric vehicles; 
cars; dining cars [carriages].

7677



Trade Marks Journal No: 1807 ,   24/07/2017           Class 12 
 

 

3571377    10/03/2017
[International Registration No. : 1348845]
SUZHOU FURLION GROUP CO.,LTD.
No. 109, Maopeng Road, Xukou town, Wuzhong District, Suzhou City 215000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Electric vehicles; train wheel; vehicles for locomotion by land, air, water or rail; motorcycle wheel hubs; automobile wheel 
hubs; cycles; hand cars; folding luggage barrow; tires for vehicle wheels; upholstery for vehicles.

7678



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 14 
 

 

3566508    27/02/2017
[International Registration No. : 1347994]
EBOHR LUXURIES INTERNATIONAL LTD.
8/F, New Energy Building, Nanhai Road, Nanshan District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Wristwatches; watch bands; watch chains; chronographs [watches]; watches; watch springs; watch glasses; watch cases; 
boxes for watches (present).

7679



Trade Marks Journal No: 1807 ,   24/07/2017           Class 14 
 

Priority claimed from 02/09/2016; Application No. : 696235 ;Switzerland 

3580906    01/03/2017
[International Registration No. : 1350901]
ETA SA Manufacture Horlogère Suisse
Schild-Rust-Strasse 17 CH-2540 Grenchen Switzerland

Proposed to be Used
IR DIVISION
Precious metals and their alloys and goods made of these materials or coated therewith included in this class, namely split 
rings for keys, busts, statues, figurines, trophies, badges, medals, medallions, ornamental pins, hat ornaments, footwear 
ornaments; jewelry, namely finger rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie pins, tie 
clips, jewelry caskets, jewelry cases; precious stones, semi-precious stones; timepieces and chronometric instruments, 
namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks and parts and accessories 
for the aforesaid goods, namely, hands, anchors, pendulums, barrels, watch cases, watch straps, watch dials, clockworks, 
watch chains, movements for timepieces, rough watch movements, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.

7680



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 15 
 

Priority claimed from 19/01/2017; Application No. : AM 60059/2017 ;Austria 

3568844    01/03/2017
[International Registration No. : 1349095]
THOMASTIK-INFELD Gesellschaft m.b.H.
Diehlgasse 27 A-1051 Wien Austria

Proposed to be Used
IR DIVISION
Strings for musical instruments; rosin for stringed musical instruments.

7681



Trade Marks Journal No: 1807 ,   24/07/2017           Class 15 
 

Priority claimed from 19/01/2017; Application No. : AM 60063/2017 ;Austria 

3568867    01/03/2017
[International Registration No. : 1349094]
THOMASTIK-INFELD Gesellschaft m.b.H.
Diehlgasse 27 A-1051 Wien Austria

Proposed to be Used
IR DIVISION
Strings for musical instruments; rosin for stringed musical instruments.

7682



Trade Marks Journal No: 1807 ,   24/07/2017           Class 15 
 

Priority claimed from 19/01/2017; Application No. : AM 60054/2017 ;Austria 

3569320    28/02/2017
[International Registration No. : 1349099]
THOMASTIK-INFELD Gesellschaft m.b.H.
Diehlgasse 27 A-1051 Wien Austria

Proposed to be Used
IR DIVISION
Strings for musical instruments.

7683



Trade Marks Journal No: 1807 ,   24/07/2017           Class 15 
 

3569702    01/03/2017
[International Registration No. : 1349097]
THOMASTIK-INFELD Gesellschaft m.b.H.
Diehlgasse 27 A-1051 Wien Austria

Proposed to be Used
IR DIVISION
Strings for musical instruments.

7684



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

Priority claimed from 21/09/2016; Application No. : 015851256 ;European Union 

3564631    06/03/2017
[International Registration No. : 1346420]
Arctic Paper Munkedals AB
SE-455 81 Munkedal Sweden

Proposed to be Used
IR DIVISION
Paper; printed matter; printed publications; bags [envelopes, pouches] of paper for packaging/wrapping; bookbinding 
material; stationery; drawing materials; teaching material (except apparatus).

7685



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

Priority claimed from 21/09/2016; Application No. : 015851249 ;European Union 

3565218    06/03/2017
[International Registration No. : 1346421]
Arctic Paper Munkedals AB
SE-455 81 Munkedal Sweden

Proposed to be Used
IR DIVISION
Paper; printed matter; printed publications; bags [envelopes, pouches] of paper for packaging/wrapping; bookbinding 
material; stationery; drawing materials; teaching material (except apparatus).

7686



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

Priority claimed from 21/09/2016; Application No. : 015851264 ;European Union 

3565427    06/03/2017
[International Registration No. : 1346419]
Arctic Paper Munkedals AB
SE-455 81 Munkedal Sweden

Proposed to be Used
IR DIVISION
Paper; printed matter; printed publications; bags [envelopes, pouches] of paper for packaging/wrapping; bookbinding 
material; stationery; drawing materials; teaching material (except apparatus).

7687



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

Priority claimed from 08/02/2017; Application No. : 016328114 ;European Union 

3566241    02/03/2017
[International Registration No. : 1346185]
COMERCIAL TISSUAN, S.L.
C/ Rio, 90 E-12540 VILLARREAL (CASTELLÓN) Spain

Proposed to be Used
IR DIVISION
Paper, cardboard; printing products (printed matter); bookbinding material; photographs; stationery; adhesives (glues) for 
stationery or household use; artists' materials; paintbrushes; typewriters and office requisites (except furniture); 
instructional material or teaching material (excluding apparatus); plastic materials for packaging (not included in other 
classes); printing type; printing blocks; books; tissues of paper; table napkins of paper; tablecloths of paper, toilet paper 
for the bathroom; kitchen paper.

7688



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

3566525    07/03/2017
[International Registration No. : 1347760]
QINGDAO REDPOLL INFORMATION TECHNOLOGY CO., LTD.
Room 204 Office Building, No. 11 Hechuan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Plastic film for wrapping; preservative film; stapler; pencil sharpeners; document holders [stationery]; clips for offices; 
cabinets for stationery [office requisites]; pencils; calculating tables; architects' models.

7689



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

 

3567547    27/02/2017
[International Registration No. : 1347269]
SHENZHEN CITY EY-PRODUCTS CO., LTD.
1003C&D, Phase II, Ganlanpengyuan, Fucai Street, North Caitian Road, Futian District, Shenzhen City 518026 Guangdong Province 
China

Proposed to be Used
IR DIVISION
Bookbinding material; money clips; ink stones; steel pens; pen clips; pen cases; writing materials; writing instruments; 
glue for stationery or household purposes; drawing rulers.

7690



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

3582980    16/03/2017
[International Registration No. : 1350578]
QINGDAO GEYU PRINTING CO., LTD.
Room E0022, No. 11 Hechuan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Printing paper (including offset paper, newsprint, text paper, bond paper, plate paper & typographic paper); sand tube 
paper; paper; copperplate paper; labels, not of textile; self-adhesive tagging paper; paper sheets [stationery]; shields 
[paper seals]; self-adhesive paper; hectographs.

7691



Trade Marks Journal No: 1807 ,   24/07/2017           Class 16 
 

Priority claimed from 14/12/2016; Application No. : 22254583 ;China 

3588001    14/03/2017
[International Registration No. : 1353571]
ZHEJIANG MIDA STATIONERY CO., LTD.
NO. 156, EAST TINGYAO ROAD, GANYAO TOWN, JIASHAN COUNTY 314107 JIAXING CITY, ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Steel pens; pencils; pencil leads; pencil lead holders; writing materials; writing instruments; oil pastels; stationery; 
retractable pencils.

7692



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 17 
 

 

3567044    16/03/2017
[International Registration No. : 1348043]
DONIT TESNIT d.o.o.
Cesta komandanta Staneta 38 SI-1215 Medvode Slovenia

Proposed to be Used
IR DIVISION
Gaskets, sealants and plugging products containing graphite sealing materials of expanded graphite gaskets for industrial 
use, the sealing material for static sealing, graphite seals for pumps, graphite filler for gaskets, graphite gaskets for valves.

7693



Trade Marks Journal No: 1807 ,   24/07/2017           Class 17 
 

Priority claimed from 29/09/2016; Application No. : UK00003188421 ;United Kingdom 

3574922    08/03/2017
[International Registration No. : 1348641]
Fenner Precision
250 S. Penn Street Manheim Pennsylvania 17552 United States of America

Proposed to be Used
IR DIVISION
Aramid and silicone composite materials for fire protection.

7694



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 18 
 

Priority claimed from 03/11/2016; Application No. : 21778245 ;China 

3571109    10/03/2017
[International Registration No. : 1348689]
Guangzhou Sinpaid Bags Manufacturing Co., Ltd.
No. 10, Yucai Road, Shiling Town, Huadu District, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Pocket wallets; card cases [notecases]; school bags; backpacks; shopping bags; handbags; briefcases; bags for sports; 
umbrellas.

7695



Trade Marks Journal No: 1807 ,   24/07/2017           Class 18 
 

 

Priority claimed from 10/03/2017; Application No. : UK00003217890 ;United Kingdom 

3586613    14/03/2017
[International Registration No. : 1354639]
The Pukka Luggage Company Limited
26 Red Lion Square LONDON WC1R 4AG United Kingdom

Proposed to be Used
IR DIVISION
Bags; holdalls and travelling bags; suitcases; trolley cases; rolling duffels; hard cases (trunks); hard cases made from 
canvas; hard trolley cases; hard cases on wheels; trunks (luggage); travelling trunks; canvas and reinforced canvas 
cases; linen and reinforced linen cases; valises; cases with hinged lids for transporting clothes and other articles; suit 
carriers; duffle bags; backpacks; garment bags; portable bags; handbags; cases made from plastic or fibreboard for 
transporting clothes and other articles; fabric covered cases made from plastic or fibreboard for transporting clothes and 
other articles; key-cases, wallets, purses; briefcases; shoulder belts [straps] of leather and imitation leather; attache 
cases; credit-card holders; umbrellas.

7696



Trade Marks Journal No: 1807 ,   24/07/2017           Class 18 
 

3586979    05/12/2016
[International Registration No. : 1353802]
DONG JUN
No. 60, Houmeng Village, Dongmaying Township, Gaobeidian City, Heibei Province China

Proposed to be Used
IR DIVISION
Animal skins; imitation leather; purses; backpacks; travelling bags; umbrellas; school bags; trimmings of leather for 
furniture; imitation leather boxes.

7697



Trade Marks Journal No: 1807 ,   24/07/2017           Class 18 
 

3587465    09/11/2016
[International Registration No. : 1353338]
Wu Ningfei
No. 21, Group 1, Jiyi Village, Xidian Town, Ninghai County Zhejiang Province China

Proposed to be Used
IR DIVISION
Collars for animals; clothing for pets; pads for horse saddles; leather leashes; backpacks; suitcases; umbrellas; 
alpenstocks.

7698



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 19 
 

Priority claimed from 24/10/2016; Application No. : 15960883 ;European Union 

3566576    14/03/2017
[International Registration No. : 1348020]
IMPER ITALIA S.R.L.
Via Volta, 8 I-10071 BORGARO TORINESE (TORINO) Italy

Proposed to be Used
IR DIVISION
Asphalt; tarred strips, for building; bitumen; building cardboard [asphalted]; non-metal roofing; slabs, not of metal, for 
building; building panels, not of metal; wall tiles, not of metal, for building; bituminous products for building; bituminous 
coatings for roofing; cladding, not of metal, for building; wall claddings, not of metal, for building; wall linings, not of 
metal, for building; damp proof membranes.

7699



Trade Marks Journal No: 1807 ,   24/07/2017           Class 19 
 

 

3580576    16/03/2017
[International Registration No. : 1350575]
Guangzhou Natural Science and Technology Development Co., Ltd.
Shop 1003, Annex Building, Fu Yi Auto Accessories Market, No. 49 Yongfu Road, Yuexiu District, Guangzhou City Guangdong Province 
China

Proposed to be Used
IR DIVISION
Lumber; concrete building elements; alabaster glass; building glass; glass granules for road marking; insulating glass for 
building; window glass, except glass for vehicle windows; window glass, for building; safety glass; filmed glass.

7700



Trade Marks Journal No: 1807 ,   24/07/2017           Class 19 
 

3584442    14/03/2017
[International Registration No. : 1352419]
INDUSTRIE CERAMICHE PIEMME S.P.A.
Via del Crociale, 42/44 I-41042 Fiorano Modenese (MO) Italy

Proposed to be Used
IR DIVISION
Tiles for flooring, covering and wall decoration.

7701



Trade Marks Journal No: 1807 ,   24/07/2017           Class 20 
 

 

3569716    07/03/2017
[International Registration No. : 1349302]
Shenzhen KaBaoSun Commerce Trade Co., Ltd.
6F, 1 Building, Yang Bei Industrial Park, Huangtian Industrial Town, Xixiang Town, Bao'an District Shenzhen China

Proposed to be Used
IR DIVISION
Furniture; bins, not of metal; mats, removable, for sinks; mirrors [looking glasses]; mouldings for picture frames; bamboo 
woodworking art; raw and half-processed horn, teeth, shell; inflatable publicity objects; decoration of plastic for 
foodstuffs; pillows.

7702



Trade Marks Journal No: 1807 ,   24/07/2017           Class 20 
 

3584424    09/03/2017
[International Registration No. : 1287700]
Yogibo LLC
16 Celina Avenue, Unit 13 Nashua NH 03063 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Bean bag chairs; bean bag pillows; furniture, namely, storage ottoman with tray; beds for household pets; 
wooden laptop computer tray with bean bag base for support; computer tablet support wedge pillow

7703



Trade Marks Journal No: 1807 ,   24/07/2017           Class 20
 

Priority claimed from 16/02/2017; Application No. : 016372799 ;European Union 

3588028    21/02/2017
[International Registration No. : 1353925]
Sancal Diseño, S.L.
Pol. Ind. La Herrada, parcela 6B, C/Ppe de Asturias, 18 E-30510 Yecla (Murcia) Spain

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors [furniture]; picture frames; soft furnishings [cushions]; decorative wall plaques made of plastic 
or wood.

7704



 
Trade Marks Journal No: 1807 ,   24/07/2017           Class 21 
 

3567074    16/03/2017
[International Registration No. : 1348044]
TAIZHOU ZHENGHUAN PLASTIC CO.,LTD.
South City Industrial Zone, Huangyan, Taizhou Zhejiang China

Proposed to be Used
IR DIVISION
Cutting boards for the kitchen; kitchen utensils; containers for household or kitchen use; brushes; baskets for domestic 
use; trash cans; toothpick holders; cosmetic utensils; drinking vessels; basins, bowls, plates, pots, cups; cleaning 
instruments, hand-operated; thermally insulated containers for food.

7705



Trade Marks Journal No: 1807 ,   24/07/2017           Class 21 
 

 

3581546    06/03/2017
[International Registration No. : 1200026]
Ci Medical Co., Ltd.
2-6 Asahigaoka, hakusan-shi Ishikawa 924-0004 Japan

Proposed to be Used
IR DIVISION
Tooth brushes [non-electric]; interdental brushes; electric tooth brushes.

7706



Trade Marks Journal No: 1807 ,   24/07/2017           Class 21 
 

3587278    18/01/2016
[International Registration No. : 1209281]
BONNA EV GEREÇLERI SANAYI VE TICARET LIMITED SIRKETI
Akse Mah. 538 Sok. No:1, Çayirova/Gebze KOCAELI Turkey

Proposed to be Used
IR DIVISION
Household or kitchen utensils and containers made of glass, porcelain, ceramic, base metal, plastic, synthetic and other 
materials; buckets, dustbins, cooking pots, frying pans, dishes, paper plates, cups of paper or plastic, cups, trays for 
domestic purposes, coffeepots (non-electric), strainers, mixing spoons (kitchen utensils), scoops used for greasing 
(tableware), spatulas (kitchen utensils), basins, bowls, egg cups, cake moulds, pitchers, containers for household or 
kitchen use, baking mats, coasters (not of paper and other than table linen), vases, dishes for soap, soap dispensers, 
boxes for dispensing paper towels, ice cube moulds and ice buckets, heat-insulated containers, flasks, fitted picnic 
baskets (including dishes), bread bins, bread baskets (domestic), bread boards (made of synthetic materials are included), 
bottles, cookie jars, demijohns.

7707



Trade Marks Journal No: 1807 ,   24/07/2017           Class 21 
 

3587341    13/10/2016
[International Registration No. : 1353984]
Anhui Deli Household Glass Co., Ltd.
INDUSTRIAL PARK, FENGYANG ANHUI China

Proposed to be Used
IR DIVISION
Containers for household or kitchen use; household glassware (including cups, plates, pots and jugs); glasses 
[receptacles]; pottery; works of art, figurines, statuettes, ornaments, sculptures of crystal; drinking glasses; vases; 
thermally insulated containers for food; enamelled glass, not for building; tea services [tableware].

7708



Trade Marks Journal No: 1807 ,   24/07/2017           Class 24 
 

3567104    07/03/2017
[International Registration No. : 1347922]
QINGDAO REDPOLL INFORMATION TECHNOLOGY CO., LTD.
Room 204 Office Building, No. 11 Hechuan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Door curtains; curtains of textile or plastic; curtain holders of textile material; fitted toilet lid covers of fabric; shower 
curtains of textile or plastic; marabouts [cloth]; hada (greeting fabric); banners; flags, not of paper; shrouds.

7709



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3119455    15/01/2015
[International Registration No. : 1259258]
Saltrock Surfwear Limited
Saltrock House, Velator, Braunton, Devon EX33 2DX United Kingdom

Proposed to be Used
IR DIVISION
Sportswear and leisurewear, footwear and headgear.

7710



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3134795    30/06/2015
[International Registration No. : 1260069]
THERMOLIFE INTERNATIONAL, LLC
1334 E. Chandler Blvd. 5-D76 Phoenix AZ 85048 United States of America

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
ATHLETIC CLOTHING, NAMELY, T-SHIRTS, SHORTS, CAPS, TANK TOPS, SWEATSHIRTS AND SWEATPANTS.

7711



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

Priority claimed from 02/07/2013; Application No. : 651736 ;Switzerland 
3148934    12/06/2015
[International Registration No. : 1195427]
Hugo Gibel c/o Cuore Sportswear AG
Himmenreich 15 CH-9562 Märwil Switzerland

Proposed to be Used
IR DIVISION
Clothing, footwear, headgear; clothing for sports, particularly for cycling; cycling gloves.

7712



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3563565    27/02/2017
[International Registration No. : 1346146]
Huizhou Shunfeng Technology Electronic Commerce Limited Company
Xinjian Village, Sanjia Village, Shiba Town, Boluo County, Huizhou Guangdong China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; swimsuits; raincoats; clothing for dancing; shoes; headgear for wear; stockings; scarfs; 
leather belt (clothing).

7713



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3564190    10/03/2017
[International Registration No. : 1345655]
Zhang Dinghai
No. 69 of Shaqu, Shangxi Village, Houlong Town, Quangang District, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Clothing; footwear; bath slippers; slippers; beach shoes; sandals; boots; hosiery; hats; climbing footwear.

7714



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3564498    02/03/2017
[International Registration No. : 1346688]
SKECHERS U.S.A., INC. II
228 MANHATTAN BEACH BLVD. MANHATTAN BEACH CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

7715



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3566132    01/03/2017
[International Registration No. : 1346645]
SKECHERS U.S.A., INC. II
228 MANHATTAN BEACH BLVD. MANHATTAN BEACH CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

7716



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

Priority claimed from 09/09/2016; Application No. : 87166958 ;United States of America 
3566258    24/02/2017
[International Registration No. : 1347326]
Skechers U.S.A., Inc. II
228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear; apparel, namely, tops, shirts, sports jerseys, sports bras, bralettes, tank tops, shelf bras, shell tops, halter tops, 
tube tops, body suits, bandeau tops, off-the-shoulder tops, t-shirts, sweatshirts, blouses, pullovers, hooded tops, 
sweaters, cardigans, jackets, vests, coats, bottoms, trousers, pants, shorts, capris, leggings, sweatpants, skirts, skorts, 
jump suits, unitards, dresses, jumpers, singlets, underwear, lingerie, briefs, swimwear, swimsuits, beachwear, bathing 
suit cover-ups, caps, hats, visors, baseball caps, golf hats, beanies, headbands, wristbands, scarves, ties, gloves, socks, 
and belts.

7717



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3566439    16/03/2017
[International Registration No. : 1347791]
Lu Long
No. 7, Xinhui Road, Beitang District, Wuxi Jiangsu China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; swimsuits; wedding dresses; footwear; caps [headwear]; hosiery; gloves [clothing]; 
neckties; girdles.

7718



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3566997    27/02/2017
[International Registration No. : 1348161]
WENZHOU JINSHIJIE GARMENTS LEATHER CO.,LTD
Mayuan Industrial Area, Shuitou Town, Pingyang County, Wenzhou City Zhejiang China

Proposed to be Used
IR DIVISION
Leather belts [clothing]; girdles; belts [clothing].

7719



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

3574703    02/03/2017
[International Registration No. : 1349756]
SKECHERS U.S.A., INC. II
228 MANHATTAN BEACH BLVD. MANHATTAN BEACH CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

7720



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

 

3583017    16/03/2017
[International Registration No. : 1352832]
Skechers U.S.A., Inc. II
228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear; and apparel, namely, pants, shorts, sports bras, socks, hats, caps, visors, belts, wristbands, shirts and jackets.

7721



Trade Marks Journal No: 1807 ,   24/07/2017           Class 25 
 

Priority claimed from 07/12/2016; Application No. : 1344420 ;Benelux 

3584112    21/03/2017
[International Registration No. : 1350750]
Out-Fitz Concepts B.V.
Mijlweg 92 NL-3295 KH 's-Gravendeel

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely shirts, shorts, trousers, jeans, skirts, dresses, sweaters, sweatshirts, pullovers, vests, blouses, 
jackets, coats, blazers, suits; headgear, namely caps and hats; footwear.

7722



Trade Marks Journal No: 1807 ,   24/07/2017           Class 28 
 

3121394    10/07/2015
[International Registration No. : 1259435]
MWR Holdings, LLC
Suite 700, 4855 North Technology Way Boca Raton FL 33431 United States of America

Proposed to be Used
IR DIVISION
Board games.

7723



Trade Marks Journal No: 1807 ,   24/07/2017           Class 28 
 

 

3574899    10/03/2017
[International Registration No. : 1350032]
Shantou Chenghai Qunlong Plastic Industry Co., Ltd.
No. 8 Lane 1 West, Fengtaidun Dapuku Fengxiang Street, Chenghai District, Shantou City Guangdong Province China

Proposed to be Used
IR DIVISION
Scooters [toys]; toys for domestic pets; spinning tops [toys]; toy vehicles; toys; Chinese chess; skateboards; floats for 
bathing and swimming; swimming jackets; swimming belts.

7724



Trade Marks Journal No: 1807 ,   24/07/2017           Class 29 
 

 

Priority claimed from 27/02/2017; Application No. : 016413131 ;European Union 
3566447    15/03/2017
[International Registration No. : 1348236]
Roy Reddie
8 Ainsdale Drive London SE1 5JY United Kingdom

Proposed to be Used
IR DIVISION
Crisps; sweet potato crisps; vegetable crisps.

7725



Trade Marks Journal No: 1807 ,   24/07/2017           Class 29 
 

 

3568828    07/03/2017
[International Registration No. : 1348537]
QINGDAO SUWENHUA RESTAURANT MANAGEMENT CO., LTD.
Room 1501, Zhonghaiguoji Plaza, No. 237 of Wannianquan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Dried meat; ham; black pudding; poultry, not live; meat; red meat; processed areca.

7726



Trade Marks Journal No: 1807 ,   24/07/2017           Class 30 
 

 

3084588    08/05/2015
[International Registration No. : 1254513]
PAPABUBBLE, S.L.
Ample, 28 E-08002 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.30;Candy, sweets, including chewing gum for non-medical use, chocolate, chocolate products, pastry and 
confectionery, all these goods also made with spirits or wine.

7727



Trade Marks Journal No: 1807 ,   24/07/2017           Class 30 
 

 

3150806    15/07/2015
[International Registration No. : 1261185]
PIAGGIO & C. S.P.A.
Viale Rinaldo Piaggio, 25 I-56025 Pontedera (PI) Italy

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, pastry and 
confectionery, ices; honey, treacle; yeast, baking-powder; mustard; vinegar, sauces (condiments); spices; ice.

7728



Trade Marks Journal No: 1807 ,   24/07/2017           Class 30 
 

3570439    10/03/2017
[International Registration No. : 1348646]
QIANHE CONDIMENT AND FOOD CO., LTD
Minjiadu, Chengnan Dongpo District, Meishan City Sichuan China

Proposed to be Used
IR DIVISION
Condiments; seasonings; sauces [condiments]; relish [condiment]; vinegar; beer vinegar; soya sauce; flavorings, other 
than essential oils, for beverages; spices; chow-chow [condiment].

7729



Trade Marks Journal No: 1807 ,   24/07/2017           Class 30 
 

Priority claimed from 02/12/2016; Application No. : 302016000122835 ;Italy 
3587301    23/12/2016
[International Registration No. : 1353379]
Luigi Lavazza S.p.A.
Corso Novara, 59 I-10154 Torino (TO) Italy

Proposed to be Used
IR DIVISION
Coffee; mixtures of coffee; freeze-dried coffee; mixtures of freeze-dried coffee; decaffeinated coffee; unroasted coffee; 
artificial coffee; coffee extracts; coffee-based beverages; preparations for making beverages [coffee based]; flavorings for 
beverages other than essential oils; coffee flavorings; coffee beverages with milk; roasted barley and malt for use as 
substitutes for coffee; cocoa-based beverages; preparations for making beverages [cocoa based]; chocolate-based 
beverages; preparations for making beverages [chocolate based]; coffee capsules.

7730



Trade Marks Journal No: 1807 ,   24/07/2017           Class 30 
 

Priority claimed from 16/01/2017; Application No. : 016253569 ;European Union 
3588298    18/01/2017
[International Registration No. : 1354274]
Barilla G. e R. Fratelli - Societá per Azioni
Via Mantova, n.166 I-43100 Parma Italy

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, bread 
substitutes and other bakery products; cereal-based snack food; biscuits, pastries and confectionery; chocolate and 
goods based on chocolate or containing chocolate; bakery goods; snacks and sweet snacks made from cereals; cake 
powder; pizzas and preparations for pizzas; ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces 
(condiments); spices; ice.

7731



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

 

Priority claimed from 19/10/2016; Application No. : 87207997 ;United States of America 
3563399    09/03/2017
[International Registration No. : 1345904]
Taconic Biosciences, Inc.
One Hudson City Centre Hudson NY 12534 United States of America

Proposed to be Used
IR DIVISION
Live mice recovered from cryopreserved materials.

7732



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

Priority claimed from 20/02/2017; Application No. : 241925 ;Greece 
3564115    28/02/2017
[International Registration No. : 1346867]
A.C. NESPAR (Agricultural Cooperative Nespar)
4th Klmtr of national highway of Chrisoupolis- keramotis GR-642 00 Kavala Greece

Proposed to be Used
IR DIVISION
Agricultural, horticultural and forestry products; raw and unprocessed grains and seeds; fresh fruits and vegetables; 
natural plants and flowers; live animals; foodstuffs for animals; malt.

7733



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

3587070    21/11/2016
[International Registration No. : 1353804]
Sano - Moderní v ziva zvírat spol. s r.o.
Npor. O. Bartoska 15 CZ-344 01 Domazlice Czech Republic

Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

7734



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

3587283    21/11/2016
[International Registration No. : 1353803]
Sano - Moderní v ziva zvírat spol. s r.o.
Npor. O. Bartoska 15 CZ-344 01 Domazlice Czech Republic

Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

7735



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

3587529    30/11/2016
[International Registration No. : 1353806]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic

Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

7736



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

3587533    21/11/2016
[International Registration No. : 1354232]
Sano - Moderní v ziva zvírat spol. s r.o.
Npor. O. Bartoska 15 CZ-344 01 Domazlice Czech Republic

Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

7737



Trade Marks Journal No: 1807 ,   24/07/2017           Class 31 
 

3588154    21/11/2016
[International Registration No. : 1354231]
Sano - Moderní v ziva zvírat spol. s r.o.
Npor. O. Bartoska 15 CZ-344 01 Domazlice Czech Republic

Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

7738



Trade Marks Journal No: 1807 ,   24/07/2017           Class 32 
 

3047177    20/01/2015
[International Registration No. : 1248946]
Obchtchestvo s ogranitchennoy otvetstvennostyou "Khamovnitchesky Pivovar"
Barykovsky Per, 3 , RU-119034 Moscou Russian Federation

Proposed to be Used
IR DIVISION
Beers; beer-based beverages; beer-based cocktails; must; malt wort; beer wort; extracts of hops for making beer.

7739



Trade Marks Journal No: 1807 ,   24/07/2017           Class 32 
 

3567482    16/03/2017
[International Registration No. : 1347780]
Moutere Waters Limited
44 Harley Road, Rd 2 Upper Moutere 7175 New Zealand

Proposed to be Used
IR DIVISION
Aerated mineral waters; aerated spring waters; aerated water; bottled water (not for medical purposes); carbonated water; 
drinking water; lemon barley water; lithia water; mineral water (beverages); natural mineral water (not for medical 
purposes); natural spring waters (not for medical purposes); natural water (not for medical purposes); non-medicated 
mineral spring waters; orange barley water; preparations for making aerated water; preparations for making mineral 
water; seltzer water; soda water; spring water (beverages), other than for medical purposes; still water (not for medical 
purposes); table waters; tonic water (non-medicated beverages); water (beverage) other than for medical use; water for 
drinking (other than for medical purposes); waters (beverages).

7740



Trade Marks Journal No: 1807 ,   24/07/2017           Class 32 
 

3587692    09/03/2017
[International Registration No. : 1354677]
CARPE DIEM GmbH & Co KG
Am Brunnen 1 A-5330 Fuschl am See Austria

Proposed to be Used
IR DIVISION
Non-alcoholic beverages, fruit drinks, fruit juices; lemonades, refreshing drinks including beverages containing tea, 
sugar, sucrose, glucose, fructose, yeast and lactic acid; energy drinks, isotonic, hypertonic and hypotonic drinks (for use 
and/or as required by athletes); whey beverages; mineral and aerated waters; syrups, essences and other preparations for 
making beverages as well as effervescent tablets and effervescent powders for drinks and non-alcoholic cocktails; beer, 
nutrient beer, malt beer, wheat beer, porter, ale, stout and lager; non-alcoholic malt beverages; kvass (rye-based 
fermented drink).

7741



Trade Marks Journal No: 1807 ,   24/07/2017           Class 33 
 

 

Priority claimed from 01/04/2015; Application No. : 013902101 ;European Union 
3118039    26/06/2015
[International Registration No. : 1259093]
The Absolut Company Aktiebolag
SE-117 97 Stockholm Sweden

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer).

7742



Trade Marks Journal No: 1807 ,   24/07/2017           Class 33 
 

 

Priority claimed from 01/04/2015; Application No. : 013902176 ;European Union 
3147162    26/06/2015
[International Registration No. : 1261115]
The Absolut Company Aktiebolag
SE-117 97 Stockholm Sweden

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer) in conformity with the specifications of the "Svensk vodka/Swedish vodka".

7743



Trade Marks Journal No: 1807 ,   24/07/2017           Class 33 
 

Priority claimed from 07/03/2017; Application No. : 1830027 ;Australia 
3564262    08/03/2017
[International Registration No. : 1345650]
Taylors Wines Pty Limited
Suite 2, Shed 72, 4F Huntley St Alexandria NSW 2015 Australia

Proposed to be Used
IR DIVISION
Wine.

7744



Trade Marks Journal No: 1807 ,   24/07/2017           Class 33 
 

Priority claimed from 20/09/2016; Application No. : 1796028 ;Australia 
3568649    17/03/2017
[International Registration No. : 1348391]
De Bortoli Wines Pty Limited
De Bortoli Road BILBUL NSW 2680 Australia

Proposed to be Used
IR DIVISION
Dessert wine; fortified wines; sparkling wines; wine.

7745



Trade Marks Journal No: 1807 ,   24/07/2017           Class 33 
 

3569609    17/03/2017
[International Registration No. : 1348390]
Stentiford Pty Ltd
Lot 95, Skinner Road Coonawarra SA 5263 Australia

Proposed to be Used
IR DIVISION
Wines.

7746



Trade Marks Journal No: 1807 ,   24/07/2017           Class 34 
 

Priority claimed from 21/09/2016; Application No. : 36128 ;Andorra 
3574905    15/03/2017
[International Registration No. : 1349913]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; tobacco 
products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing tobacco, 
snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including cigarette paper 
and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling cigarettes, 
lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and their parts for 
the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine 
solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic cigarettes as 
substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral vaporizing 
devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic cigarettes; parts 
and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and cigars as well as 
heated tobacco sticks; electronic rechargeable cigarette cases.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 35 
 

 

Priority claimed from 08/09/2016; Application No. : 87165391 ;United States of America 
3563323    07/03/2017
[International Registration No. : 1345814]
Talend, Inc.
800 Bridge Parkway, Suite 200 Redwood City CA 94065 United States of America

Proposed to be Used
IR DIVISION
Data management services for use in master data management, data integration, data consolidation, data 
synchronization, data curation, data preparation, data governance, data transformation, data extraction, data migration, 
data loading, data quality, data cleansing and ETL processing.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 35 
 

Priority claimed from 02/03/2017; Application No. : 87355920 ;United States of America 
3580547    07/03/2017
[International Registration No. : 1350835]
The Siemon Company
101 Siemon Company Drive Watertown, CT 06795 United States of America

Proposed to be Used
IR DIVISION
Business development consulting services; business management and organization consultancy; administer business 
partner and vendor network in the fields of telecommunications systems, cabling systems, Power-over-Ethernet (PoE) 
systems, and intelligent building systems; business networking referral services, namely, promoting the goods and 
services of others by passing business leads and referrals among group members; business project management 
services, namely, telecommunications, cabling, Power-over-Ethernet (PoE), and intelligent construction project 
coordination and management; consulting in the fields of sales methods and project bid proposals.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 35 
 

3580917    13/03/2017
[International Registration No. : 1262374]
Under Armour, Inc.
1020 Hull Street Baltimore, MD 21230 United States of America

Proposed to be Used
IR DIVISION
Retail store services featuring apparel and sporting goods; and online retail store services featuring apparel, footwear, 
sporting goods, eyewear, headwear, wrist bands, sweat bands, belts, gloves, hand-warmers, plastic water bottles sold 
empty, watches, sports bags, tote bags, travel bags, backpacks, messenger bags, duffel bags, shoe bags for travel, 
toiletry bags sold empty, wheeled bags, waist packs, sling bags, umbrellas, towels.

7750



Trade Marks Journal No: 1807 ,   24/07/2017           Class 35 
 

3584262    13/03/2017
[International Registration No. : 1352368]
Eims 2c AB
Hallblommagatan 5 SE-692 71 Kumla Sweden

Proposed to be Used
IR DIVISION
Cl.35;Collecting of commercial information and business information; computerized information services for 
commercial purposes concerning products and services; arranging of exhibitions for commercial and advertising 
purposes.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 35 
 

3587339    15/12/2016
[International Registration No. : 1353702]
QINGDAO TAIDE AUTO BEARING CO., LTD.
No. 10, Xinghua Road Licang district, Qingdao city Shandong province China

Proposed to be Used
IR DIVISION
Marketing; sales promotion for others; business management and organization consultancy; import-export agencies; 
systemization of information into computer databases; procurement services for others [purchasing goods and services 
for other businesses]; advertising; personnel recruitment; accounting; organization of exhibitions featuring technology 
for commercial purposes.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 36 
 

3579007    23/02/2017
[International Registration No. : 1351035]
HomeServices of America, Inc.
333 South 7th Street, Suite 2700 Minneapolis MN 55402 United States of America

Proposed to be Used
IR DIVISION
Real estate services; real estate administration; real estate consultancy; real estate agencies; real estate management; 
commercial real estate agency services; provision of information relating to real estate; advisory services relating to real 
estate investments; providing information relating to real estate affairs via the Internet; real estate brokerage.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 36 
 

 

3582972    23/02/2017
[International Registration No. : 1352813]
HomeServices of America, Inc.
333 South 7th Street, Suite 2700 Minneapolis MN 55402 United States of America

Proposed to be Used
IR DIVISION
Real estate services; real estate administration; real estate consultancy; real estate agencies; real estate management; 
commercial real estate agency services; provision of information relating to real estate; advisory services relating to real 
estate investments; providing information relating to real estate affairs via the Internet; real estate brokerage.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 36 
 

 

3588263    23/02/2017
[International Registration No. : 1354173]
HomeServices of America, Inc.
333 South 7th Street, Suite 2700 Minneapolis MN 55402 United States of America

Proposed to be Used
IR DIVISION
Real estate services; real estate administration; real estate consultancy; real estate agencies; real estate management; 
commercial real estate agency services; provision of information relating to real estate; advisory services relating to real 
estate investments; providing information relating to real estate affairs via the Internet; real estate brokerage.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 39 
 

Priority claimed from 02/02/2015; Application No. : UK00003092301 ;United Kingdom 

3133863    04/06/2015
[International Registration No. : 1260645]
CitySprint (UK) Ltd
RedCentral, 60 High Street Redhill Surrey RH1 1SH United Kingdom

Address for service in India/Attorney address:
ALMT LEGAL BANGALORE
NO 2, LAVELLE ROAD, BANGALORE 560 001

Proposed to be Used
IR DIVISION
Courier services; courier services [merchandise]; travel courier; travel courier services; courier services (travel -); courier 
services for merchandise; courier services for messages; courier services for the delivery of goods; courier services for 
the delivery of parcels; courier services for the delivery packages; courier services for the transportation of cargo; 
delivery of parcels by courier; messenger courier services; transportation by courier; travel courier and travel guide 
services; delivery of messages [courier]; courier services [messages or merchandise]; delivery of parcels; document 
delivery [hand carried]; document delivery by non-electronic means; express delivery of goods; mail delivery; parcel 
delivery services; delivery services; arranging the delivery of gifts; arranging the delivery of goods; arranging the delivery 
of goods by post; correspondence (delivery of -); courier services for the delivery of goods; courier services for the 
delivery of parcels; courier services for the delivery packages; delivery by road; delivery of cargo by land; delivery of 
correspondence; delivery of packets; delivery of parcels by courier; delivery of parcels by land; delivery of parcels by 
road; delivery of valuables; gift delivery; letters (delivery of -); road delivery of parcels; delivery and storage of goods; 
storage and delivery of goods; transport and delivery of goods; transportation and delivery services by air, road, rail and 
sea; delivery of messages [courier]; message delivery; delivery (message -); delivery of goods; goods (delivery of -); 
parcel delivery; flower delivery.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 40 
 

3581333    10/03/2017
[International Registration No. : 1321609]
Fuji Capsule Co., Ltd.
4242-1, Kitayama, Fujinomiya-shi Shizuoka-ken 418-0112 Japan

Proposed to be Used
IR DIVISION
Custom processing and manufacture of breath freshening preparations, deodorants for animals, soaps and detergents, 
dentifrices, cosmetics and toiletries, perfume and flavour materials, incenses and fragrances, empty capsules for 
pharmaceuticals, dietary supplements for humans, dietetic food adapted for medical purposes, food for babies, feed 
additive for the nutritional aid (other than pharmaceutical preparations); custom processing and manufacture of 
pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; food processing.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 40 
 

3588268    15/12/2016
[International Registration No. : 1353130]
QINGDAO TAIDE AUTO BEARING CO., LTD.
No. 10 Xinghua Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Air purification.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 41 
 

3119250    04/02/2015
[International Registration No. : 1259133]
Byron Katie International, Inc.
309 E Aliso Street Ojai CA 93023 United States of America

Proposed to be Used
IR DIVISION
Educational services, namely, conducting seminars, workshops and educational retreats in the fields of stress 
management and self-help counseling and dissemination of written and audio study and exercise materials in connection 
therewith.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 41 
 

3563400    10/03/2017
[International Registration No. : 1345907]
CHEUNG KONG GRADUATE SCHOOL OF BUSINESS
1 East Chang An Avenue, Dongcheng District 100738 BEIJING China

Proposed to be Used
IR DIVISION
Educational services; education information; academies (education); arranging and conducting of colloquiums; 
organization of exhibitions for cultural or educational purposes; publication of books.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 41 
 

3584496    10/03/2017
[International Registration No. : 1353024]
CHRISTIAN BROADCASTING NETWORK, INC., THE
977 Centerville Turnpike Virginia Beach VA 23463 United States of America

Proposed to be Used
IR DIVISION
Entertainment, namely, television news shows; publication of current event news via a global computer network.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 42 
 

Priority claimed from 27/08/2014; Application No. : 86378840 ;United States of America 

3134760    27/02/2015
[International Registration No. : 1260476]
QuickPlay Media Inc.
190 Liberty Street, 2nd Floor M6K3L5 Toronto ON

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services, namely, hosting application software for use by businesses on a private label 
basis to facilitate the distribution of digital content to end users on smartphones, tablets, laptop computers, desktop 
computers and other computing resources; digital content management services, namely, platform as a service (PAAS) 
featuring computer software platforms for assisting businesses with ingestion, encoding, storage and management of 
licensed digital content, providing reporting and analytics with respect to the use of licensed digital content by end users, 
preparing licensed digital content for delivery through content delivery networks to end users, and for preparing video 
content for delivery through cellular, wireless, wired and other content delivery networks for display on smartphones, 
tablets, laptop computers, desktop computers and other computing resources.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 42 
 

Priority claimed from 08/12/2014; Application No. : 86474521 ;United States of America 

3138944    05/06/2015
[International Registration No. : 1260631]
BlackBerry Limited
2200 University Avenue East Waterloo, Ontario N2K 0A7

Proposed to be Used
IR DIVISION
Mobile device management services in the field of enterprise mobility management (EMM), namely, remote management 
of mobile devices' software applications, access, and security; software as a service (SAAS) services in the field of 
enterprise mobility management (EMM), featuring software for mobile device management, mobile application 
management, mobile security management and mobile information management; software as a service (SAAS) services in
the field of enterprise mobility management (EMM), featuring software for the operation, management, security and 
maintenance of enterprise networks; providing temporary use of non-downloadable software, namely, an enterprise 
mobility platform for security, management, collaboration and application services for mobile devices.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 43 
 

3124713    21/05/2015
[International Registration No. : 1259318]
StayCity Limited
14-16 Lord Edward Street Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; rental of temporary and holiday accommodation, 
accommodation booking agency services, providing lodging information services, and providing reviews of temporary 
accommodations, including the provision of the aforesaid services on-line from databases or the Internet; professional 
consultancy, advisory and information services relating to the aforesaid.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 43 
 

 

3138526    10/07/2015
[International Registration No. : 1260303]
MWR Holdings, LLC
Suite 700, 4855 North Technology Way Boca Raton FL 33431 United States of America

Proposed to be Used
IR DIVISION
Child care centers featuring a small recreation area in the nature of a simulated town with a post office, firehouse and 
market for social/dramatic play.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 43 
 

3567092    07/03/2017
[International Registration No. : 1348165]
QINGDAO SUWENHUA RESTAURANT MANAGEMENT CO., LTD.
Room 1501, Zhonghaiguoji Plaza, No. 237 of Wannianquan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Self-service restaurants; cafés; hotels; snack-bars; canteens; teahouse; rental of meeting rooms; retirement homes; 
boarding for animals; rental of chairs, tables, table linen, glassware.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 43 
 

3567282    07/03/2017
[International Registration No. : 1348166]
QINGDAO SUWENHUA RESTAURANT MANAGEMENT CO., LTD.
Room 1501, Zhonghaiguoji Plaza, No. 237 of Wannianquan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Self-service restaurants; cafés; hotels; snack-bars; canteens; teahouse; rental of meeting rooms; retirement homes; 
boarding for animals; rental of chairs, tables, table linen, glassware.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 43 
 

3567360    07/03/2017
[International Registration No. : 1348167]
QINGDAO SUWENHUA RESTAURANT MANAGEMENT CO., LTD.
Room 1501, Zhonghaiguoji Plaza, No. 237 of Wannianquan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Self-service restaurants; cafés; hotels; snack-bars; canteens; teahouse; rental of meeting rooms; retirement homes; 
boarding for animals; rental of chairs, tables, table linen, glassware.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 44 
 

3571457    10/03/2017
[International Registration No. : 1349323]
Beijing Source Code Capital Investment Limited
Room 04-1554, 8th Floor, No. 18 Zhongguancun Street, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Therapy nursing; medical equipment rental; health counselling; food nutrition consultation; therapy services; nursing, 
medical; physical therapy; telemedicine services; pharmacy advice; rental of sanitation facilities.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 44 
 

 

3573274    07/03/2017
[International Registration No. : 1350012]
QINGDAO MEIBO BIOLOGICAL TECHNOLOGY CO., LTD.
Room 1101, 11 layer 20th floor in Zhonghaiguoji Plaza, No. 237 of Wannianquan Road, Licang District, Qingdao City Shandong 
Province China

Proposed to be Used
IR DIVISION
Medical clinic services; chiropractics; dentistry; plastic surgery; public baths for hygiene purposes; beauty salons; 
hairdressing salons; gardening; pet cleaning; rental of sanitation facilities.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 44 
 

 

3587392    21/11/2016
[International Registration No. : 1353805]
Sano - Moderní v ziva zvírat spol. s r.o.
Npor. O. Bartoska 15 CZ-344 01 Domazlice Czech Republic

Proposed to be Used
IR DIVISION
Services related to animal nutrition and animal breeding, veterinary services.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

 

Priority claimed from 12/07/2014; Application No. : 14 4 105 103 ;France 

3062599    07/01/2015
[International Registration No. : 1251350]
DATA ACCESS
57 rue d'Amsterdam F-75008 PARIS France 

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic apparatus and instruments, including wireless electric and electronic apparatus, for use 
with recording, transmission, reproduction, reception, control, operation and amplification of sound or images, including 
loudspeakers and devices/loudspeaker systems, tuners, amplifiers, compact disc and DVD players and recorders, 
microphones and sound mixers; analog and digital products for background noise correction, including for analog and 
digital amplifiers; sound and signal processing apparatus and surround sound processing apparatus; parts and 
accessories for the aforesaid goods, namely headphones, subwoofers, remote control apparatus, antennas, converters, 
decoders; apparatus and software, namely application software, for use with recording, transmission, reproduction, 
reception, control, operation and amplification of sound or images, including loudspeakers and devices/loudspeaker 
systems, tuners, amplifiers, compact disc and DVD players and recorders, microphones and sound mixers; electrical and 
electronic apparatus and instruments, namely loudspeakers, for computers, portable computers and other portable 
computers and for telephones, including portable telephones, and other digital and mobile electronic devices for sending 
and receiving telephone calls, electronic messages, video content, music and other digital data, for MP3 players and other 
digital audio and video players; radios; alarm clocks; telephone apparatus; portable telephones; electronic agendas; 
pocket calculators; computer operating system software; software and application programming interfaces for the 
development of software and clock applications; sunglasses, spectacles, fashion spectacles, protective goggles and 
masks for the eyes and for sporting activities; glasses for spectacles and masks; cases and holders for spectacles and 
masks; contact lenses and their containers, magnifying glasses; binoculars; optical apparatus and instruments; spectacle
frames; parts of these articles; none of these goods being in connection with the field of music publishing and 
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production; smart watches; electric, electronic and digital watches.

Cl.14;Timepieces and chronometric instruments, alarm clocks, watches, wristwatches, watch bands, watch cases, 
watch chains; watch springs, watch glasses; cases for timepieces; chronometers; sundials; key rings [trinkets or fobs]; 
ring watches; clocks (timepieces); clocks.

Cl.37;Installation and repair services for electrical and electronic apparatus and equipment and audiovisual equipment, 
including television apparatus, music accessories and loudspeakers, none of these services being in connection with the 
field of music publishing and production; repair services relating to timepieces.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

 

Priority claimed from 20/06/2014; Application No. : 14 4 099 376 ;France 

3085852    21/11/2014
[International Registration No. : 1254514]
SCHNEIDER ELECTRIC INDUSTRIES SAS
35 rue Joseph Monier F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Cl.9;Software for the remote monitoring, control, surveillance, maintenance and diagnosis of electric boards and 
apparatus.

Cl.37;Electric board and apparatus maintenance services.

Cl.42;Electric board and apparatus remote monitoring, control and surveillance services; design of software for the 
remote monitoring, control, surveillance, maintenance and diagnosis of electric boards and apparatus; installation, 
maintenance and updating of software for the remote monitoring, control, surveillance, maintenance and diagnosis of 
electric boards and apparatus.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 19/08/2014; Application No. : 2014727981 ;Russian Federation 

3104248    17/02/2015
[International Registration No. : 1256797]
Limited Liability Company "NEARMEDIC PLUS"
ul. Aviakonstruktora Mikoyana, 12 RU-125252 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; carbonic hydrates; albumin [animal or vegetable, raw 
material]; animal albumen [raw material]; cellulose derivatives [chemicals]; chemical reagents, other than for medical or 
veterinary purposes; stem cells other than for medical or veterinary purposes; diagnostic preparations, other than for 
medical or veterinary purposes; chemical substances for analyses in laboratories, other than for medical or veterinary 
purposes.

Cl.5;Pharmaceutical preparations including cell-based preparations for medical purposes including stem cells; 
biocides; biological preparations for medical purposes; medicines for human purposes; albuminous preparations for 
medical purposes; stem cells for medical purposes; surgical dressings; diagnostic preparations for medical purposes; 
chemical preparations for medical purposes; biological tissue cultures for medical purposes.

Cl.10;Medical apparatus and instruments; testing apparatus for medical purposes; suture materials; surgical thread; 
surgical implants [artificial materials]; cell implants.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 14/05/2014; Application No. : UK00003055478 ;United Kingdom 

3105205    03/11/2014
[International Registration No. : 1257808]
Cape International Holdings Pte Limited 
112 Robinson Road, #05-01 Robinson 112 Singapore 068902 SG

Proposed to be Used
IR DIVISION
Cl.35;Business services; business administration; business advisory services; business management services; 
business document management services; advice relating to business information systems; arranging of displays, 
meetings, presentations, exhibitions and demonstrations for business purposes; leasing of business machines; leasing 
of office apparatus; relocation services for businesses; information, advice and consultancy for all the aforesaid services; 
facilities management, namely administration, business management; business process outsourcing, namely, business 
administration and management; outsourcing of financial and real estate services; outsourcing of the management of 
building facilities; facilities management, namely contract management; procurement of utility services for others; 
business advice and strategic consultancy in relation to energy services, provision of data centres.

Cl.37;Rental, hire and leasing of apparatus and instruments for use in construction, building, installation, maintenance 
and repair, including building apparatus, bulldozers, cleaning apparatus, drain cleaning apparatus, concrete mixing 
apparatus, cranes, drills, dust control apparatus, earthmoving and excavating machines, hammers, ladders, lifting 
apparatus, platforms and scaffolding, plumbing apparatus, drainage pumps, road-sweeping machines, vehicle 
maintenance equipment and warning lanterns; refractory lining services; cleaning services; building and construction 
services relating to commercial, industrial, and public buildings; mechanical services in the construction of industrial, 
commercial, and public buildings, including heating, ventilation and air conditioning installation repair and servicing; 
insulation services; maintenance and repair of commercial, industrial and public buildings; maintenance and repair of 
mechanical and electrical facilities; restoration and renovation of buildings; construction and maintenance of controlled 
air environments; plastering, plumbing, painting and decorating services; fire protection services; factory construction; 
pipeline construction and maintenance; glazing services, electrical services in construction, electrical installation and 
repair services; interior decor services; roofing services; installation, maintenance and repair of burglar alarms and 
security systems; lock smithing services; carpet fitting and carpet laying; cleaning services; pest control services; 
information and advisory services relating to all the aforesaid services; installation of environmental control systems; 
management of building facilities, namely maintenance and care of buildings; hygienic cleaning and maintenance of areas
where food and drink is prepared.

Cl.40;Treatment of buildings, including damp proofing, fireproofing, waterproofing, insulation and sealing of buildings; 
air purification and air freshening services including custom construction controlled air environments; water treatment 
services; industrial and commercial recycling; treatment of waste; treatment of hazardous waste; treatment of chemical 
waste; processing of oil, refining services; rental of generators; information and advisory services relating to all the 
aforesaid services.

Cl.41;Training and instructional services; arranging seminars and conferences for business purposes; practical 
training; teaching, tuition.

Cl.42;Architecture services, preparation of architectural plans, conducting architectural surveys, architectural surveys 
relating to the development of land; surveying of land; quantity surveying; engineering services; engineering drawing; 
engineering consultancy; planning and laying out of factories and industrial developments; inspection of buildings and 
apparatus; quality control and testing; environmental surveys; environmental analysis, environmental testing, 
environmental hazard assessment; environmental design services; environmental conservation; environmental 
consultancy services (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
advisory services relating to energy efficiency and use of energy; computer services (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); providing online tools and applications to enable users to 
utilise facilities management services; hosting the website to enable access to data, information, text, electronic 
publications, images and user generated content; hosting the website to enable sharing of content amongst users; 
hosting the website to enable users to book services; hosting the website to enable users to book facilities management 
services; design and development of computer hardware and software; information and advisory services relating to the 
aforesaid services; inspection of plant and machinery; inspection of goods for quality control; inspection of areas where 
food and drink is prepared; certifying the energy efficiency of buildings; technical research services.

Cl.45;Industrial inspection services; monitoring of alarms; provision of security services; security consultancy; 
facilities management, namely health and safety inspection services.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 18/02/2015; Application No. : 272378 ;Israel 
3127231    04/03/2015
[International Registration No. : 1259493]
CyberArk Software Ltd.
94 Em-Ha'moshavot Road, P.O. Box 3143 49130 Petach-Tikva Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; security software for sharing and storing sensitive information over an enterprise network and 
over the Internet; security software for protecting, monitoring and detecting privileged accounts; computer manuals in 
electronic format distributed integrally therewith.

Cl.42;Design and development of computer hardware and software.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 23/06/2014; Application No. : 48420 ;Trinidad and Tobago 

3127346    21/10/2014
[International Registration No. : 1259532]
Intel Corporation
2200 Mission College Boulevard Santa Clara CA 950528119 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in securing data, networks, computers, personal computing 
devices, and mobile devices; computer software for enabling the secure access, control, viewing, and utilizing of data via 
personal computing devices and networks; biometric identification and authentication software; computer software for 
management of usernames and passwords; identification and authentication security software for personal computing 
devices, computers, mobile devices, and communication networks; geo location software; global positioning software; 
voice recognition software; facial recognition software; gesture recognition software; fingerprint recognition software; 
retinal recognition software; device recognition software.

Cl.42;Providing non-downloadable and cloud based software to enhance security of data and information on networks, 
computers, personal computing devices, and mobile devices; providing non-downloadable and cloud based software to 
enhance security of identity and personal information on networks, computers, personal computing devices, and mobile 
devices; providing authenticated and secure content to others on a network; providing non-downloadable and cloud 
based biometric identification and authentication software; providing non-downloadable and cloud based voice 
recognition software; providing non-downloadable and cloud based facial recognition software; providing non-
downloadable and cloud based gesture recognition software; providing non-downloadable and cloud based fingerprint 
recognition software; providing non-downloadable and cloud based retinal recognition software; providing non-
downloadable and cloud based device recognition software; computer data encryption and proxy services for use in 
securing, monitoring, authenticating and identifying individuals; data encryption and decoding services.

Cl.45;Identification verification services; user authentication services; username and password management services; 
identification verification services, namely, providing authentication of personal identification information (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); identification verification 
services, namely, providing authentication of personal identification information via secure storage and transmitting such 
information via the Internet; providing authentication, issuance, validation and revocation of digital certificates; analyzing 
and reporting services related to user identification and authorization data.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

3128637    27/01/2015
[International Registration No. : 1260422]
Coopers Fire Limited
Edward House, Penner Road Havant, Hampshire PO9 1QZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Smoke resistant materials; fire and smoke resistant materials; fire and smoke resistant materials used in 
buildings; materials for use in fire protection; parts and fittings for all the aforementioned goods.

Cl.19;Smoke curtains; smoke barriers; fire and smoke proof screens; fire and smoke proof roller screens; fire and 
smoke curtains; parts and fittings for all the aforementioned goods.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 07/02/2014; Application No. : 2014-009038 ;Japan 

3128659    25/07/2014
[International Registration No. : 1260805]
INOAC CORPORATION 
13-4, Meiekiminami 2-chome, Nakamura-ku, Nagoya-shi Aichi 450-0003 JP

Proposed to be Used
IR DIVISION
Cl.20;Cushions; Japanese floor cushions (zabuton); pillows; mattresses; beds; cots; chairs; easy-chairs; sofas; 
furniture; mattress pads for beds.

Cl.24;Sheets; bedsheets; quilt covers; duvet covers; futon ticks (unstuffed futon); pillow cases; pillow covers; blankets;
futon covers; bed mattress covers; bedspreads; sofa covers; covers for electric kotatsu (Japanese electric leg-warming 
apparatus for household purposes); covers of cloth for furniture.
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3128665    26/12/2014
[International Registration No. : 1260787]
FLOKSER TEKSTIL SANAYI VE TICARET ANONIM SIRKETI
Atatürk Sanayi Bölgesi Ürgüplü Cad. No:1 Hadimköy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather, imitations of leather or other materials, designed for carrying items, included in this 
class; bags; boxes and trunks made of leather or stout leather; key cases; umbrellas; parasols; sun umbrellas; walking 
sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes: curtains, bed 
covers, sheets (textile), pillowcases, blankets, quilts, towels.
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Priority claimed from 17/03/2015; Application No. : 671221 ;Switzerland 

3128685    08/04/2015
[International Registration No. : 1260834]
Fédération Internationale de Football Association (FIFA)
FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.27;Sports fields made of artificial turf; artificial turf; all aforementioned goods in the field of football, futsal and beach
soccer.

Cl.28;Sports balls; appliances for gymnastics; football equipment, namely footballs, gloves, knee guards, elbow 
guards, shoulder pads, shin guards and football goals; all aforementioned goods for the use in the fields of football, futsal
and beach soccer.

Cl.31;Natural turf; natural turf for sports fields; all aforementioned goods in the fields of football, futsal and beach 
soccer.

Cl.42;Quality testing; quality control; product quality control testing; all aforementioned services in the fields of 
football, futsal and beach soccer.
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3128687    26/06/2015
[International Registration No. : 1260800]
Reeds Jewelers, Inc.
2525 South 17th Street Wilmington NC 28401 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; precious metals; precious gemstones.

Cl.35;Retail jewelry store services; retail store services featuring jewelry, precious metals and precious gemstones; on-
line retail store services featuring jewelry, precious metals and precious gemstones.
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3128892    11/05/2015
[International Registration No. : 1260562]
ERGO Versicherung AG
Victoriaplatz 2 40477 Düsseldorf DE

Proposed to be Used
IR DIVISION
Cl.35;Online retailing for financial and insurance products; operation of call centres, in particular for insurance.

Cl.36;Insurance, including insurance brokerage; legal protection insurance; financial affairs, financing, including legal 
financing (included in this class); process financing; monetary affairs; issue of credit and insurance cards; real estate 
affairs; consultancy, including providing of consultancy services via the internet, in the field of insurance, real estate 
affairs and financial affairs, providing of information in the field of insurance, real estate affairs and financial affairs via 
computer databases, financial services in relation to protection, care, precautionary measures and consultancy for 
customers and employees from other companies with regard to work, travel and diseases; all the aforesaid services, 
including agencies thereof.

Cl.45;Legal services; legal aid, legal consultancy and representation; investigations concerning people and legal 
research; litigation services (included in this class); extra-judicial legal matters, including mediation; consultancy in 
relation to choosing a lawyer; issuing, arranging, management, leasing or other exploitation of rights; security services 
for the protection of property and individuals; providing of information on legal affairs via computer databases; all the 
aforesaid services, including agencies thereof.
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Priority claimed from 02/12/2014; Application No. : 86469508 ;United States of America 

3128893    01/06/2015
[International Registration No. : 1260602]
Google Inc. 
1600 Amphiteatre Parkway Mountain View CA 94043 US

Proposed to be Used
IR DIVISION
Cl.9;Enterprise software for human resources management, employee benefits and training management, contractor 
management, customer relationship management, marketing management, enterprise resource planning, budgeting, 
accounting, facilities management, business collaboration, business and workforce analytics, development and testing 
management, partnership management, contracts management, manufacturing management, salesforce automation, and 
product management.

Cl.42;Software as a service (SAAS) services featuring software for managing organizations and enterprises, namely, 
software for human resources management, employee benefits and training management, contractor management, 
customer relationship management, marketing management, enterprise resource planning, budgeting, accounting, 
facilities management, business collaboration, business and workforce analytics, development and testing management, 
partnership management, contracts management, manufacturing management, salesforce automation, and product 
management.
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Priority claimed from 16/10/2014; Application No. : 2014-087015 ;Japan 

3128897    15/04/2015
[International Registration No. : 1260590]
Mitsubishi Cable Industries, Ltd.
4-1, Marunouchi 3-chome, Chiyoda-ku Tokyo 100-8303 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; metal flanges; metal 
packings; metal o-rings.

Cl.17;Gaskets; gaskets of metal; junctions for pipes [not of metal]; packings; electrical insulating materials; rubber [raw
or semi-worked]; plastic semi-worked products.
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Priority claimed from 09/01/2015; Application No. : UK00003088676 ;United Kingdom 

3129803    05/02/2015
[International Registration No. : 1259854]
Based Upon Ltd
218B Swan Road, Westminster Industrial Estate London SE18 5TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Works of art of common metal; sculptures; metal window screens; metallic divisions [partitions]; partitions of 
metal; metal flooring; metal staircases; stringers [parts of staircases] of metal; centre poles of metal for staircases; metal 
floor tiles; foundry moulds of metal.

Cl.14;Articles of jewellery; works of art of precious metal.

Cl.16;Works of art (painting); photographs; graphic designs; stationery; printed matter; reproductions; books; 
calendars; drawings.

Cl.19;Works of art of stone, concrete or marble.

Cl.20;Works of art of wood, wax, plaster or plastics; furniture; outdoor furniture; office furniture; furniture of metal; 
furniture of glass; joints for furniture; tables; desks; chairs; beds; cupboards; cabinets; worktops; wardrobes; fireplace 
screens; display partitions; furniture partitions; wall partitions [furniture]; mirrors; mirror frames; tiles (mirror -); display 
frames; picture frames; bed frames.

Cl.21;Tableware; cookware; small domestic containers; household or kitchen utensils; works of art of porcelain, terra-
cotta or glass.

Cl.37;Construction, installation and maintenance of sculptures, interiors and works of art for public or private display.

Cl.40;Services for the treatment of materials by coating articles with metal and metallic films; surface finishing of 
articles; framing of works of art; custom manufacture of goods.

Cl.41;Teaching, educational and instructional services in the fields of art, design and textiles; presentation of works of 
art to the public for cultural or educational purposes; consultancy services relating art and design.

Cl.42;Design services; consultancy and advisory services relating to design; interior design services and consultancy; 
art work design and consultancy; construction design; architectural design services; product design services; furniture 
design; industrial design; furniture layout design; custom design services; scientific and technological services and 
research and design relating thereto.
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Priority claimed from 22/12/2014; Application No. : 013597893 ;European Union 

3129861    27/01/2015
[International Registration No. : 1260775]
Aktiebolaget Electrolux
St Göransgatan 143 SE-105 45 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Washing machines; combined washing and drying machines; ironing machines; ironing presses; spin driers; 
tumble driers for laundry use [not heated]; dishwashers; food processors, mixers, slicers, grinders for household 
purposes; coffee grinders; fruit juicers; milk foamers; electric tin openers; vacuum cleaners including battery driven 
vacuum cleaners and parts to vacuum cleaners namely hoses, nozzles, tubes, dustbags and filters.

Cl.8;Electric irons.

Cl.9;Data processing devices; data storage media for domestic appliances.

Cl.11;Refrigerators; wine coolers; freezers; cookers; grills; ovens; microwave ovens; air conditioning installations and 
apparatus; fans; cooker hoods; built-in hobs; water purifying apparatus; drying cabinets; electric coffee brewing 
machines; espresso machines; egg boilers; household air cleaners; humidifiers; toasters; electric waffle irons; hot plates; 
electrical water kettles; yoghurt preparing apparatus; electric cooking pans; hair dryers; electric and heating tumble 
driers for laundry use.

Cl.21;Household and kitchen appliances such as manual grinders for household purposes; glassware; porcelain; 
earthenware; non-electric dusting and cleaning apparatus; dusting cloths; dusters; non-electric saucepans; ironing 
tables.

Cl.26;Electric hair curlers.

Cl.35;Information to customers in connection with sales of washing machines, combined washing and drying 
machines, ironing machines, ironing presses, spin driers, tumble driers, dishwashers, food processors, mixers, slicers, 
grinders for household purposes, coffee grinders, fruitjuicers, milk foamers, electric tin openers, vacuum cleaners 
incluiding battery driven vacuum cleaners and parts to vacuum cleaners namely hoses, nozzles, tubes, dustbags and 
filters; electronic irons, electric hairculers, data processing devices; data storage media for domestic appliances, 
domestic appliances, refrigerators; wine coolers, freezers, cookers, grills, ovens, microwave ovens, air conditioning 
installations and apparatus, fans, cooker hoods, built-in hobs, water purifying apparatus, drying cabinets, electric coffee 
brewing machines, espresso machines, egg boilers, air cleaners, humidifiers, toasters, electric waffle irons, hot plates, 
electrical water kettles, yoghurt preparing apparatus, electric cooking pans, hair dryers, household and kitchen 
appliances; manual grinders for household purposes; glassware; porcelain; earthenware; non-ellectric dusting and 
cleaning apparatus; dusting cloths; dusters; non-electric saucepans; ironing tables; advertising in industry and 
commerce; shop window dressing.

Cl.37;Maintenance and repair services of white goods and household products.
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3133815    19/05/2015
[International Registration No. : 1260571]
Fluorocarbon Group Limited
Caxton Hill Hertford, Hertfordshire SG13 7NH United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed fluoropolymers, thermoplastics, thermosetting plastics, silicone glazing compounds, ceramics, 
powdered metals and adhesives used in the manufacture of surface coatings, finishes and bonding of these materials to 
metallic and non-metallic substrates; resin based materials, all for applying non-stick, chemical, abrasion and wear 
resistant coatings to surfaces.

Cl.2;Coating and lining materials; coatings and linings in fluoropolymers, thermoplastics, thermosetting plastics, 
silicone glazing compounds, ceramics, powdered metals and adhesives for application to metallic and non-metallic 
substrates to resist rusting and chemical corrosion, abrasion and wear, and for decorative enhancement.

Cl.42;Research, design and development of fluoropolymers, thermosetting plastics, silicone glazing compounds, 
ceramics, powdered metals, and adhesives; research, design and development of fluoropolymers, thermoplastics, 
thermosetting plastics, silicone glazing compounds, ceramics, powdered metals and adhesives together with composites 
of these materials with metallic and non-metallic fillers used to enhance and supplement their properties and appearance.
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3133948    26/12/2014
[International Registration No. : 1260749]
FLOKSER TEKSTIL SANAYI VE TICARET ANONIM SIRKETI
Atatürk Sanayi Bölgesi Ürgüplü Cad. No:1 Hadimköy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather, imitations of leather or other materials, designed for carrying items, included in this 
class; bags; boxes and trunks made of leather or stout leather; key cases; umbrellas; parasols; sun umbrellas; walking 
sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.24;Woven or non-woven textile fabrics; textile goods for household use, not included in other classes: curtains, bed 
covers, sheets (textile), pillowcases, blankets, quilts, towels.
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Priority claimed from 19/08/2014; Application No. : 14 4 112 565 ;France 

3134001    29/01/2015
[International Registration No. : 1259924]
NEOPOST SA 
42-46 Avenue Aristide Briand F-92220 BAGNEUX FR

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing mail, in particular folders, inserters, parts and spare parts of such machines; letter sorting 
machines; splitters, namely paper processing machines for automatically separating computer-produced documents in a 
continuous strip; extractors, namely machines used for opening letters and automatically extracting the contents; 
automatic distribution machines for mail and parcels; letter sorting machines, addressing and bar code equipment for 
mail applications, namely addressing and encoding machines.

Cl.9;Postal scales, apparatus to check mail franking, bar code readers; recorded software for managing mail dispatch 
(letters, messages, parcels, newspapers), franking and the processing of all related documents; apparatus, instruments, 
organs and devices for the generation, calculation, control, inputting, storage, conversion, processing, collection, 
transmission, switching and receipt of data, information, signals or messages, computers and computer peripheral 
devices, especially printers; counter equipment for franking applications, namely apparatus to check franking specifically 
designed to be placed on counters; electronic apparatus for the franking (payment and recording) of mail and transport 
costs (private dispatch services), for letters and parcels, including by remote control and downloading, via the Internet 
and intranet networks; electronic coin-operated booths for franking letters and parcels (sent by private mail services or 
transporters); software (recorded programs); electric apparatus for parcels and mail; software for database management; 
computer software for synchronizing data between hand-held or portable computers and host computers; computer 
operating system software; telecommunication software for electronic transmission of documents and facsimile 
transmission; software and telecommunication apparatus, including modems to enable connection to databases, 
computer networks, global computer networks as well as the Internet; software for use in automating and managing 
business processes; computer software for facsimile, e-mail, voice mail and Internet messaging; software for commercial 
use; computer hardware, namely computers, disk changers (data processing equipment), computer peripheral devices, 
computer keyboards, interfaces (data processing equipment), readers (data processing equipment), mice (data 
processing equipment); software; hand-held computers; portable computers; computer programs (downloadable 
software); recorded computer programs; computer programs and software for image processing used for mobile 
telephones; electronic publications (downloadable) provided on-line from databases or the Internet; computer 
peripherals; pre-recorded computer data media; magnetic and optical data media; software platforms; downloadable 
software for the supply and monitoring of information relating to the distribution and delivery of coin-operated apparatus.

Cl.16;Equipment, apparatus and devices for processing mail, including franking machines, franking bases and heads, 
arts and spare parts of machines for franking, letter openers, postal machines for post offices and in particular 
distribution machines for postal applications, counter equipment for franking applications, namely machines for franking 
specifically designed to be placed on counters; printing products (printed matter); envelopes; labels, not of textile; 
wrapping paper; address stamps; address stamps; sealing machines for offices; manuals [handbooks]; booklets; bags 
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(envelopes, pouches) of paper or plastics, for packaging.

Cl.20;Office furniture especially designed for mail processing equipment, apparatus and devices.

Cl.35;Services for the selection and processing of private and company addresses by means of computer networks, 
assistance and consulting services in the field of mail management, assistance and consulting services for business 
management in the field of logistics, transport, and transport of merchandise, parcels and mail; document reproduction 
services; drawing up statistics; assistance to companies in optimizing parcel and mail dispatch rates and in the 
management of their spending, these services can be provided online; computerized file management; compilation of 
information into computer databases, these services can be provided online; assistance to companies in managing their 
dispatch services for letters or parcels, these services can be provided online; administrative organization of the 
transport, delivery, distribution, sorting, carriage and storage of goods and parcels; retail and wholesale of postal scales, 
apparatus to check franking, bar code readers, software, machines for processing mail (folders, inserters), machines for 
sorting letters, envelopes, wrapping paper, bags (envelopes, pouches) of paper or plastic for packaging; providing 
personnel for others for performing mail processing operations.

Cl.36;Financial services, financial account management services for remote franking of letters and parcels; postal 
credit recharging services; services for processing transfers and cost deductions of franking letters and parcels; leasing, 
rental with or without promise of sale of all equipment, machines, apparatus and devices in connection with the 
processing, transport and delivery of mail, of all plants, all workshops, offices and premises; portfolio management of 
shares and securities and operations relating thereto, management of all buildings; customs brokerage.

Cl.37;Installation, maintenance and repair of all machines, all devices, apparatus and equipment in connection with 
mail processing.

Cl.38;Telecommunication services, telecommunication services via computer networks, services providing access to 
computer telecommunication networks, communication services via computers grouped on a global communication 
network (the Internet) or to a private or restricted access network (intranet type), services providing means of access to a 
server for services in the fields of processing, logistics and transport of merchandise, parcels and mail; communications 
by computer terminals; electronic mail, electronic messaging and transmission of information by electronic means, 
especially by global telecommunication networks, (such as the Internet) or private or restricted access networks (such as 
the Intranet); communication between computer terminals; transmission of information accessible by access code to 
computer or data communication databases and database servers; services for transmitting and broadcasting data, 
sounds, images and signals; supply (transmission) of information on the transport of letters and parcels.

Cl.39;Transport, delivery, distribution and carriage of goods, mail and parcels; packaging and storage of goods, mail 
and parcels; transport organization services; freighting; rental of transport vehicles; sorting and storage of goods, mail 
and parcels; Deliveries in all forms, especially via transportation to the recipient or a point-of-sale or intermediary depot, 
as a result of orders, particularly through the Internet, computerized or not, including on behalf of goods suppliers, 
through the Internet or via any other computer, communication or other means, and their clients, individuals or 
institutions; transport information; physical storage of electronically-stored data or documents; freight brokerage or 
transport brokerage; corporate assistance for managing the dispatch of letters or parcels, with these services also 
available online; rental without commitment to sell of all equipment, machines, apparatus and devices in connection with 
the processing, transport and delivery of mail; tracking during transport by the electronic location of the destination of 
products and goods, particularly documents, packages, parcels; rental of storage containers; computer-assisted mail 
franking, mail franking via the Internet.

Cl.42;Design and development of computer software, software maintenance, research and expertise services in the 
field of mail and parcel processing techniques, consulting and assistance services for the installation, maintenance and 
updating of systems (software) for the electronic processing of data for tracking, monitoring and locating parcels, mail 
and pallets during their processing, transport and delivery, consulting services for the installation of systems (software) 
for the electronic processing of data for tracking and locating packages, mail and pallets during their transport and 
delivery; services for the conversion of computer programs and data; services for the conversion of data and documents 
from physical to electronic media.
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Priority claimed from 05/11/2014; Application No. : 15649834 ;China 

3134009    15/04/2015
[International Registration No. : 1259958]
Qingdao Haier Investment & Development Co., Ltd.
Haier Industrial Park, Qingdao Hi-tech Industrial Park 266101 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for medical purposes; chemical preparations for medical purposes; chemical conductors 
for electrocardiograph electrodes; semen for artificial insemination; sterilising preparations; cleaning preparations for 
contact lens; nutritive substances for microorganisms; gases for medical purposes; materials for medicine; tonics 
[medicines]; medicines for human purposes; radioactive substances for medical purposes; food for babies; dietetic 
substances adapted for medical use; depuratives; deodorants for refrigerators; medicines for veterinary purposes; 
preparations for destroying noxious plants; preparations for destroying noxious animals; aseptic paper; sanitary napkins; 
bandages for dressings; dental lacquer.

Cl.7;Agricultural machines; aerating pumps for aquaria; fodder disintegrators; milking machines; shearing machines for 
animals; woodworking machines; sanitary napkins producing apparatus; paper machines; printing machines; machines 
for the textile industry; dyeing machines; tea preparation machines; electromechanical food preparation machines; 
electromechanical beverage preparation machines; tobacco processing machines; leather-working machines; ironing 
machines; machines and apparatus for bicycle industry; machines and apparatus for ceramic industry; computer 
engraving machines; battery machinery; native products preparation machines; enamel making machines; lamp bulb 
making machines; packaging machines; honeycomb briquet making machines; dishwashers; mills for household 
purposes, other than hand-operated; electric can openers; coffee grinders, other than hand-operated; electric blenders for
household purposes; electric kitchen machines; electric whisks for household purposes; electric fruit presses for 
household purposes; soybean milk machines for household purposes; electric food processors; vegetable choppers for 
household purposes; meat cutters for household purposes; wringing machines for laundry; coin-operated washing 
machines; dry cleaning machines; washing machines; machines for pharmaceutical processing industry; molds for 
processing plastics; machines for glass industry; fertilizer making machines; electromechanical machines for chemical 
industry; machines and apparatus for geological prospecting and mining; cast iron machines; apparatus for petroleum 
chemical industry; excavators; elevators [lifts]; presses [machines for industrial purposes]; hydraulic machines; foundry 
machines; fittings for engine boilers; internal combustion engines other than for land vehicles; hydroelectric installations 
for generating electricity; needle making machines; button making machines; robots [machines]; cutting machines; 
machinery for making electric wires and cables; hand-held tools other than hand-operated; apparatus for the electronics 
industry; eyeglass processing apparatus; gas separators; painting machines; jet engines other than for land vehicles; 
suction machines for industrial purposes; compressors for refrigerators; blowing machines for the compression, 
exhaustion and transport of gases; pneumatic transporters; pumps [machines]; valves [parts of machines]; bearings 
[parts of machines]; lubricating apparatus; shock absorbers [parts of machines]; belts for machines; adhesive bands for 
fans, not including fans belts for engines for land vehicles; gas-operated soldering apparatus; vehicle washing 
installations; electric machines and apparatus for cleaning; garbage disposals; electric sewer pipe dredging device; 
washing apparatus; electric machines and apparatus for carpet shampooing; disintegrators; vacuum cleaners; electric 
parquet wax-polishers; drums [parts of machines]; electrically operated curtain drawing devices; electric shoe polishers; 
electric door rolling machines.

Cl.9;Integrated circuit cards; electronic pocket translators; microprocessors; interfaces for computers; bar code 
readers; downloadable electronic publications; recorded computer software; computer peripheral devices; data 
processing apparatus; notebook computers; computers; printers for use with computers; central processing units; 
mouse [data processing equipment]; USB flash drives; integrated circuit cards [smart cards]; readers [data processing 
equipment]; optical data media; optical character readers; computer memory devices; electronic agendas; cash registers; 
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ticket dispensers; dictating machines; apparatus to check franking; pedometers; electronic tags for goods; facsimile 
machines; punched card machines for offices; photocopiers [photographic, electrostatic, thermic]; weighing machines; 
measures; lamp box; electronic notice boards; neon lamps; radiotelephony sets; program controlled telephone switching 
equipment; network communication equipment; portable telephones; satellite navigational apparatus; electro-dynamic 
apparatus for the remote control of signals; navigation apparatus for vehicles [on-board computers]; video telephones; 
telephone apparatus; transmitters of electronic signals; hands free kits for phones; intercommunication apparatus; 
navigational instruments; global positioning system [GPS] apparatus; sound transmitting apparatus; sound recording 
apparatus; audio and video receivers; portable media players; personal stereos; headphones; tone arms for record 
players; DVD players; television apparatus; optical discs [audio-video]; earphones; microphones; electric monitoring 
apparatus; transistor radio; camcorders; video recorders; cameras [photography]; slide projectors; metal detectors for 
industrial or military purposes; electric measuring devices; teaching apparatus; furniture especially made for 
laboratories; oil meter; measuring instruments; taximeters; meteorological instruments; components and special 
materials for meters; optical apparatus and instruments; electric cables; materials for electricity mains [wires, cables]; 
remote controllers for household purposes; optical fibers [fibers] [light conducting filaments]; electric switches; plugs, 
sockets and other contacts [electric connections]; high and low voltage switch board; wafers for integrated circuits; 
integrated circuits; electric regulating apparatus; video screens; chips [integrated circuits]; fluorescent screens; semi-
conductors; connectors [electricity]; magnetic materials and components; potentiometer; automation device for power 
station; electric installations for the remote control of industrial operations; lightning arresters; electrolysers; 
extinguishers; radiological apparatus for industrial purposes; solderers' helmets; life saving apparatus and equipment; 
clothing for protection against accidents, irradiation and fire; alarms; electric door chargers; animated cartoons; exposed 
cinematographic film.

Cl.10;Medical apparatus and instruments; esthetic massage apparatus; physical exercise apparatus for medical 
purposes; vibromassage apparatus; dental apparatus and instruments; physiotherapy apparatus; apparatus and 
installations for the production of X-rays for medical purposes; galvanic therapeutic appliances; gauze mask; furniture 
especially made for medical purposes; hearing aids for the deaf; baby feeding bottles; condoms; artificial limbs; 
orthopaedic articles; suture materials.

Cl.11;Lamps; light bulbs; lighting installations for air vehicles; lights for automobiles; germicidal lamps for purifying 
air; oil lamps; roasters; electric cooking utensils; cooking apparatus and installations; gas burners; hot plates; toasters; 
roasting apparatus; rotisseries; electric iron cookers; electric pressure cookers [autoclaves]; electric heaters for feeding 
bottles; electric deep fryers; electric coffee machines; solar energy stove; electric vacuum bottle; electric kettles; electric 
appliances for making yogurt; microwave ovens [cooking apparatus]; scone furnace; lava rocks for use in barbecue grills;
kitchen ranges [ovens]; cooling installations and machines; deodorizing device for refrigerator; automatic defrosting 
device for refrigerator; electrical ice cream makers; refrigerators; freezers; ice machines and apparatus; refrigerating 
apparatus and machines; beverage cooling apparatus; ventilation installations and apparatus [air-conditioning]; electric 
hair dryers; hair driers; air humidifying device; ventilating fans; electric laundry dryers; electric fans for personal use; 
extractor hoods for kitchens; gas scrubbing apparatus; air cooling apparatus; air reheaters; air conditioning installations; 
fans [air-conditioning]; desiccating apparatus; air purifying apparatus and machines; ionization apparatus for the 
treatment of air or water; fans [parts of air-conditioning installations]; air sterilizers; hearths; dampers [heating]; feeding 
apparatus for heating boilers; steam generating installations; regulating and safety accessories for gas pipes; heating 
apparatus; electric heating apparatus; aquarium heaters; heating installations for hot water; central heating radiators; 
pipes [parts of sanitary installations]; water-pipes for sanitary installations; faucets; floor drains; pipe joint for hot water 
heating installations; ornamental fountains; bath fittings; wash-hand basins [parts of sanitary installations]; sanitary 
apparatus and installations; solar water heater; toilet bowls; water flushing installations; bath heating installations; hand 
drying apparatus for washrooms; disinfectant apparatus; water purifying apparatus and machines; oil-scrubbing 
apparatus; disinfectant cupboards; water dispensers; disposable sterilization pouches; electric or nonelectric foot 
warmers; electric radiators; pocket warmers; electric blankets, not for medical purposes; pocket warmers; lighters; 
nuclear reactors; electric warming cloths.

Cl.20;Audio bracket [furniture]; filing cabinets; sideboards; plate racks; stands for calculating machines; furniture; 
television rack; containers, not of metal [storage, transport]; plastic slot for electric cable and wire; plastic valves for 
water pipes; mirrors [looking glasses]; plaited straw, except shoes, caps and mats; works of art of wood, wax, plaster or 
plastic; inflatable publicity objects; placards of wood or plastics; decorations of plastic for foodstuffs; kennels for 
household pets; identification bracelets, not of metal; coffins; furniture fittings, not of metal; pillows; window fittings, not 
of metal; door fittings, not of metal; locks, other than electric, not of metal.

Cl.35;Advertising agencies; advertising; organization of trade fairs for commercial or advertising purposes; business 
management of hotels; organization of technology exhibitions for business purposes; organization of exhibitions for 
commercial or advertising purposes; business information; business management consultancy; sales promotion for 
others; procurement services for others [purchasing goods and services for other businesses]; import-export agencies; 
brokerage for performing artist; employment agencies; personnel management consultancy; relocation services for 
businesses; systemization of information into computer databases; secretarial services; accounting; rental of display 
racks; rental of vending machines; sponsorship search; retail services or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies.

Cl.37;Construction information; construction; mining extraction; upholstering; heating equipment installation and 
repair; air conditioning apparatus installation and repair; freezing equipment installation and repair; installation, 
maintenance and repair of office machines and equipment; installation and repair of lighting apparatus; installation and 
repair of bath fittings; installation and repair of sanitary apparatus; installation and repair of medical equipment; 
interference suppression in electrical apparatus; installation, maintenance and repair of computer hardware; kitchen 
equipment installation; electric appliance installation and repair; machinery installation, maintenance and repair; vehicle 
breakdown assistance [repair]; airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock and 
watch repair; strong-room maintenance and repair; application of coatings services; retreading of tires; furniture 
maintenance; furniture restoration; dry cleaning; disinfecting; disinfecting of surgical equipment; pump repair; knife 
sharpening; telephone installation and repair; shoe repair; burglar alarm installation and repair; elevator installation and 
repair; installation and repair of entertainment and sports apparatus; restoration of musical instruments; repair of 
jewellery; umbrella repair; artificial snow-making services; repair of hand instruments.
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Priority claimed from 24/02/2015; Application No. : 013767991 ;European Union 

3134012    18/05/2015
[International Registration No. : 1260005]
TRIXELL
ZI Centr'Alp F-38430 Moirans France

Proposed to be Used
IR DIVISION
Cl.9;Electronic imaging devices; video imaging systems; chromatography apparatus for laboratory use; radiological 
apparatus for industrial purposes; X-ray photographs, other than for medical purposes; detectors; digital plotters; 
computer software for processing digital images; optical sensors; magnetic data media.

Cl.10;Medical imaging apparatus; magnetic resonance imaging [MRI] apparatus; diagnostic imaging apparatus for 
medical purposes; radiological apparatus for medical purposes; radiology screens for medical purposes; X-ray apparatus 
for medical purposes; magnetic resonance tomography [MRT] apparatus; magnetic resonance imaging [MRI] scanners.

Cl.42;Scientific and industrial research in the field of medical radiology; research and development in the field of 
medical imaging.
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3134013    12/06/2015
[International Registration No. : 1260004]
Ambronite Oy
Betonimiehenkuja 3 D FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.5;Meal replacement powders; dietary food supplements; dietary supplemental drinks; dietary supplements and 
dietetic preparations; dietary and nutritional supplements; none of the above mentioned products being related to 
extracorporeal blood treatment and renal insufficiency.

Cl.30;Snack bars containing a mixture of grains, nuts and dried fruit [confectionery].

Cl.32;Non-alcoholic beverages; preparations for making beverages.

Cl.43;Provision of food and drink.
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3134764    09/01/2015
[International Registration No. : 1260815]
MICROSOFT CORPORATION
One Microsoft Way Redmond WA 980526399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data storage and backup, database management, virtualization, networking, collaboration, 
remote access, remote support, cloud computing, data sharing, data security, access, administration and management of 
computer applications and computer hardware, computer application distribution, and for transmission of voice, data, 
images, audio, video, and information, and for content management, online project management, online conferences, 
meetings, demonstrations, tours, presentations and interactive discussions.

Cl.38;Electronic transmission and streaming of digital media content for others via cloud-based computer networks; 
streaming of audio, visual and audiovisual material via a cloud-based computer network; video-on- demand transmission 
services; telecommunications and information technology services, namely, transmission of voice, data, images, audio, 
video, and information via a cloud-based communication networks.

Cl.42;Computer services, namely, cloud hosting provider services; computer security services, namely, enforcing, 
restricting and controlling access privileges of users of computing resources for cloud resources based on assigned 
credentials; computer services, namely, integration of private and public cloud computing environments; consulting 
services in the field of cloud computing technology, infrastructure-as-a-service (IAAS) cloud computing technology, 
software-as-a-service (SAAS) cloud computing technology, and platform-as-a-service (PAAS) cloud computing 
technology; providing virtual computer systems and virtual computer environments through cloud computing; technical 
support services, namely, remote and on-site infrastructure management services for monitoring, administration and 
management of public and private cloud computing IT and application systems; application service provider (ASP), 
namely, hosting computer software applications of others; cloud computing featuring software for use in creating web 
applications, data storage and backup, database management, virtualization, networking, collaboration, remote access, 
remote support, cloud computing, data sharing, data security, access, administration and management of computer 
applications and computer hardware, computer application distribution, and for transmission of voice, data, images, 
audio, video, and information, and for content management, online project management, online conferences, meetings, 
demonstrations, tours, presentations and interactive discussions; platform-as-a-service (PAAS), infrastructure-as-a- 
service (IAAS) and software-as-a-service (SAAS) services featuring computer software platforms for creating web 
applications, data storage and backup, database management, virtualization, networking, collaboration, remote access, 
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remote support, cloud computing, data sharing, data security, access, administration and management of computer 
applications and computer hardware, computer application distribution, and for transmission of voice, data, images, 
audio, video, and information, and for content management, online project management, online conferences, meetings, 
demonstrations, tours, presentations and interactive discussions; computer services, namely, creating cloud-based 
indexes of information.
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Priority claimed from 25/03/2015; Application No. : 86576065 ;United States of America 

3134815    14/04/2015
[International Registration No. : 1260108]
PECOFacet (US), Inc.
P.O. Box 640, 118 Washington Avenue Mineral Wells TX 76067 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Vessels made of metal for use in petroleum production and processing.

Cl.7;Filters and separators for liquids, solids, and gases, for use as parts of engines, motors, or machines, namely, 
machines used in the following industries: environmental, aviation, natural gas, power generation, petrochemical, 
refining, petroleum production and processing, marine, military, general industrial, chemical production, food and 
beverage production, electronics production, polymers production, and pulp and paper production.

Cl.9;Monitors for pollution control equipment, namely, monitors for the detection of pollution and contaminants in air, 
gas, liquid, and fuel streams and pipelines.

Cl.11;Oil, gas, air, and water filters, coalescers, and separators for use in petroleum production and processing; water 
pollution filters and separators for the cleaning, decontamination, or purification of water and parts therefor; air pollution 
filters and separators for the cleaning, decontamination, or purification of air and parts therefor; filters and separators for 
the cleaning, decontamination, purification, or separating of liquids, solids and gases; all of the forgoing for use other 
than as parts of machines, engines or motors.
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Priority claimed from 25/09/2014; Application No. : 013296116 ;European Union 

3138820    11/03/2015
[International Registration No. : 1260501]
Daniel Wellington AB
Västra Agatan 16 SE-753 09 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses, glasses, cases and bags adapted therefor; sunglasses; eyeglass bags; computer software in the form 
of apps.

Cl.14;Watch straps; jewellery; cloisonné jewellery; jewellery of amber; alarm clocks; horological instruments; clock 
hands; clocks; watches; wrist watch bands; dials (clockmaking and watchmaking); clockworks; chronographs (watches); 
cases for clock and watch making; movements for clocks and watches.

Cl.18;Leather and imitation leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; hand bags, shoulder bags, vanity cases (sold empty), shoulder belts (straps) of 
leather, wallets, credit card cases, business card cases, key bags, coin holders, wrist-mounted money purses, purses for 
all purposes, baggage, pouches, fanny packs, carrier bags, travel pouches, rucksacks, briefcases, shoulder bags.

Cl.25;Clothing, footwear, headgear; outerclothing, underwear, waistcoats, boiler suits, shirts, pants, clothing for 
gymnastics, ties, ascots, scarves, shawls, gloves, belts (clothing), swimming costumes, socks, stockings, hosiery; 
slippers, shoes, footwear for sports, boots and sandals; hats, caps; sun visors.

Cl.35;Retail services in relation to watches, horological and chronometric instruments, jewellery, sunglasses, glasses, 
clothing, footwear, headgear, bags, umbrellas, soaps, perfumery, essential oils, cosmetics, hair care preparations and 
skin care preparations, gymnastic and sporting articles.
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Priority claimed from 08/12/2014; Application No. : 86474467 ;United States of America 

3138929    06/06/2015
[International Registration No. : 1260644]
BlackBerry Limited
2200 University Avenue N2K0A7 East Waterloo, Ontario

Proposed to be Used
IR DIVISION
Cl.9;Computer software in the field of enterprise mobility management (EMM) for mobile device management, mobile 
application management, mobile security management and mobile information management; computer software in the 
field of enterprise mobility management (EMM) for the operation, management, security and maintenance of enterprise 
networks; computer network connectivity software, namely, software and middleware used to allow enterprise software 
applications to interface with mobile and remote devices and to allow connectivity, memory storage, and device 
management, all via a computer network.

Cl.42;Mobile device management services in the field of enterprise mobility management (EMM), namely, remote 
management of mobile devices' software applications, access, and security; software as a service (SAAS) services in the 
field of enterprise mobility management (EMM), featuring software for mobile device management, mobile application 
management, mobile security management and mobile information management; software as a service (SAAS) services in
the field of enterprise mobility management (EMM), featuring software for the operation, management, security and 
maintenance of enterprise networks; providing temporary use of non-downloadable software, namely, an enterprise 
mobility platform for security, management, collaboration and application services for mobile devices.
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3139013    11/06/2015
[International Registration No. : 1260664]
FRAMA AG
Dorfstrasse 6 CH-3438 Lauperswil Switzerland

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.7;Mail processing machines; electric and electronic machines for opening letters.

Cl.16;Electric and electronic franking machines; office machines and apparatus, particularly franking machines, 
franking machines with or without digital printing technology.
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Priority claimed from 04/11/2014; Application No. : 1298806 ;Benelux 

3146436    29/04/2015
[International Registration No. : 1260343]
N.N.T.
Grand'Place (L) 34 B-7860 Lessines

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; liquids and beverages based on chocolate; liquids and beverages based 
on coffee; liquids and beverages based on cocoa; liquids and beverages based on tea; rice; tapioca and sago; semolina; 
flour and preparations made from cereals; glucose for culinary use; gluten prepared as foodstuff; starch for food; farina 
for food; baking dough; pasta; bread, pastry and confectionery products; sugar confectionery; chocolate; pralines; 
biscuits, cookies; candy; ices for food; frozen yogurt; custard; sugar, honey, golden syrup; caramels; yeast, baking 
powder; condiments based on fruit sauces; spices; seasonings; preserved garden herbs; aromatic preparations for food; 
edible capsules containing the aforesaid ingredients; fillings consisting of the aforesaid ingredients for edible capsules.

Cl.35;Advertising; business management; business administration; office functions; retail sale or wholesale services 
for food products, excluding fruit, vegetables and fresh garden herbs; import-export of foodstuffs, excluding fruit, 
vegetables and fresh garden herbs.

Cl.43;Services for providing food and drink; food and drink catering.
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Priority claimed from 15/09/2014; Application No. : 86394846 ;United States of America 

3146497    03/03/2015
[International Registration No. : 1260471]
Intellia Therapeutics, Inc.
Suite 303, 25 First Street Cambridge MA 02141 United States of America

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biological preparations and diagnostic products based on gene, genome and cellular editing, 
modulation, modification, engineering, regulation, repair and therapy.

Cl.42;Scientific and medical study and research, and bioinformatic tools, in the fields of gene, genome and cellular 
editing, modulation, modification, engineering, regulation, repair and therapy to develop human pharmaceutical and 
biological preparations and diagnostic products and services.
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Priority claimed from 22/10/2014; Application No. : 2875/2014 ;Iceland 

3146539    21/04/2015
[International Registration No. : 1260542]
SafeUm Communications ehf.
Sudurlandsbraut 18 IS-108 Reykjavik Iceland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software for transmission, recording, display, reproduction and review of messages, text, 
images, audio and visual content, and other data processing for communication over the Internet; data processing 
software for communication over the Internet.

Cl.38;Communication services over the Internet; computer supported transmission of text, images, video and data via 
computer network; services in connection with voice over the Internet.

Cl.42;Consultancy services in the field of voice over Internet protocol; research and design of computer software in 
connection with communication over the Internet.
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Priority claimed from 29/09/2014; Application No. : 522964 ;Sweden 

3146857    30/03/2015
[International Registration No. : 1260537]
True Sofware Scandinavia AB
Kungsgatan 15 SE-111 43 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software including software downloadable from the Internet; application 
software for computers and mobile communication units; computer software for information retrieval, filtering and 
blocking of telephone calls and electronic messages, identification of telephone numbers and senders of electronic 
messages and for social networking on-line; computer software for transmission of electronic messages; mobile units for 
data communication and telecommunication; computer software platforms.

Cl.38;Data communication and telecommunication; providing access to computerized, electronic and on-line 
databases; electronic transmission of data, messages and information; audiovisual transmission services; provision of 
telephone directory services; messaging services; paging services by means of electronic communication.
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Priority claimed from 24/10/2014; Application No. : 14/4128571 ;France 

3146890    16/03/2015
[International Registration No. : 1261039]
International Business Machines Corporation
New Orchard Road Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely screen filters, computer mouse pads, electric converters, 
namely digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer controllers, computer 
mice; electronic publications, namely books, magazines and manuals containing information in connection with computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.37;Building construction; repair and installation of computer hardware, maintenance of computer hardware; 
installation and maintenance of computer networks.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; design of computer hardware and software for others, and 
support services in the field of computers provided by computer specialists, computer services, namely website creation, 
design and maintenance for others; analysis of computer systems, integration of computer networks and databases, 
computer programming services for others, all relating to commercial interactions on global computer networks; 
technical support services, namely, repair of operating systems and computer programs by computer technicians; design 
of computer and software interconnection systems, namely electronic interconnection of computers and software; testing 
of computer programs (software) and hardware (quality control and technical control); technical project studies in the 
field of computer hardware and software; computer consulting in connection with computer hardware, namely consulting 
in computer research and development; computer system analysis; computer advice and assistance concerning Internet 
use; rental of computers and software; scientific and industrial research, namely research and development of new 
products, biological research, bacteriological research, chemical research, cosmetology research, mechanical research, 
geological research, technical research, pharmaceutical research, scientific research for medical purposes; computer 
support services in the field of computers provided by computer specialists; design of computer networks.
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Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 14/04/2015; Application No. : 2015-36292 ;Japan 

3147096    19/05/2015
[International Registration No. : 1261090]
TOGA ARCHIVES LTD.
1F Ueda-Bldg, 2-6-25 Ebisu Shibuya-Ku Tokyo 150-0013 Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags; folding briefcases; shoulder bags; gladstone bags; Japanese wicker trunk [kori]; briefcases; suitcases; 
carry-on bags; trunks; handbags; boston bags; schoolchildren's backpacks; rucksacks; pouches and the like; charm 
bags [omamori-ire]; card cases [notecases]; shopping bags [including "wheeled shopping bags"]; purses; key cases; 
money pouches; wallets; commutation-ticket holders; business card cases; beach bags of leather; beach bags of cloth; 
beach bags of nylon; handbags of leather; handbags of cloth; handbags of nylon; shopping bags of leather; shopping 
bags of cloth; shopping bags of nylon.

Cl.35;Retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for 
clothing; retail services or wholesale services for diapers; retail services or wholesale services for footwear [other than 
special footwear for sports]; retail services or wholesale services for bags and pouches; retail services or wholesale 
services for personal articles.

7808



Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

3147140    19/05/2015
[International Registration No. : 1261089]
TOGA ARCHIVES LTD.
1F Ueda-Bldg, 2-6-25 Ebisu Shibuya-Ku Tokyo 150-0013 Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags; folding briefcases; shoulder bags; gladstone bags; Japanese wicker trunk [kori]; briefcases; suitcases; 
carry-on bags; trunks; handbags; boston bags; schoolchildren's backpacks; rucksacks; pouches and the like; charm 
bags [omamori-ire]; card cases [notecases]; shopping bags [including "wheeled shopping bags"]; purses; key cases; 
money pouches; wallets; commutation-ticket holders; business card cases; bags [envelopes, pouches] of leather, for 
packaging; beach bags of leather; beach bags of cloth; beach bags of nylon; handbags of leather; handbags of cloth; 
handbags of nylon; shopping bags of leather; shopping bags of cloth; shopping bags of nylon; pouches, of leather, for 
packaging.

Cl.25;Clothing; footwear [other than special footwear for sports].
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Priority claimed from 25/12/2014; Application No. : 2014-109324 ;Japan 

3147151    11/06/2015
[International Registration No. : 1261112]
MITSUBISHI HITACHI POWER SYSTEMS, LTD.
3-1, Minatomirai 3-Chome, Nishi-ku, Yokohama-shi, Kanagawa 220-8401 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments; non-destructive testing apparatus utilizing X-ray; ultrasonic non-
destructive testing apparatus; electromagnetic non-destructive testing instruments.

Cl.42;Research on building construction or city planning; testing or research on prevention of pollution; testing or 
research on electricity; testing or research on civil engineering; non-destructive testing.

7810



Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 24/10/2014; Application No. : 14/4128515 ;France 

3148914    16/03/2015
[International Registration No. : 1261041]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely screen filters, computer mouse pads, electric converters, 
namely digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer controllers, computer 
mice; electronic publications, namely books, magazines and manuals containing information in connection with computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.37;Building construction; repair and installation of computer hardware, maintenance of computer hardware; 
installation and maintenance of computer networks.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; design of computer hardware and software for others, and 
support services in the field of computers provided by computer specialists, computer services, namely website creation, 
design and maintenance for others; analysis of computer systems, integration of computer networks and databases, 
computer programming services for others, all relating to commercial interactions on global computer networks; 
technical support services, namely, repair of operating systems and computer programs by computer technicians; design 
of computer and software interconnection systems, namely electronic interconnection of computers and software; testing 
of computer programs (software) and hardware (quality control and technical control); technical project studies in the 
field of computer hardware and software; computer consulting in connection with computer hardware, namely consulting 
in computer research and development; computer system analysis; computer advice and assistance concerning Internet 
use; rental of computers and software; scientific and industrial research, namely research and development of new 
products, biological research, bacteriological research, chemical research, cosmetology research, mechanical research, 
geological research, technical research, pharmaceutical research, scientific research for medical purposes; computer 
support services in the field of computers provided by computer specialists; design of computer networks.
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Priority claimed from 29/09/2014; Application No. : 30 2014 061 687 ;Germany 

3148915    26/03/2015
[International Registration No. : 1261053]
Employland GmbH
Fährhausstraße 13 22085 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Business management; commercial intermediation services; marketing studies; business information, inquiries 
and/or investigations; compilation of statistics; providing business information via web sites; updating, maintenance 
and/or systemization of data in computer databases; office functions; personnel recruitment including research services; 
testing for recruitment purposes; employment agencies; negotiation and conclusion of employment contracts for third 
parties; personnel management consultancy; writing and/or publication of publicity texts; procurement of contracts for 
others concerning legal services.

Cl.41;Education, providing of training; arranging and/or conducting of conferences, congresses and/or symposiums; 
coaching; consultancy services in the field of education and/or of training and/or of professional matters; writing and/or 
publication of texts, other than publicity texts; providing instructional materials on the Internet and/or other electronic 
networks; translation services.

Cl.45;Providing of legal services; providing information on procedures before administrative agencies and courts; legal 
support services by means of visiting of and communication with administrative agencies, in particular for providing of 
residence permissions and/or approvals of foreign professional qualifications; on-line social networking services.
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3150490    27/11/2014
[International Registration No. : 1260185]
RAINBOW S.R.L.
snc, via Brecce I-60025 LORETO (AN) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; essential oils; cosmetics; hair lotions; soaps; bleaching preparations and other substances for laundry 
use; cleaning, polishing, scouring and abrasive preparations; dentifrices.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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3150510    17/06/2015
[International Registration No. : 1260025]
Heinen + Löwenstein GmbH & Co. KG
Arzbacherstr. 80 56130 Bad Ems Germany

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.9;Control software for medical apparatus for neonatology, ventilation, pneumology, sleep diagnostics, and 
anaesthesia.

Cl.10;Medical apparatus and instruments for neonatology, ventilation, pneumology, sleep diagnostics, and 
anaesthesia; parts for the aforesaid apparatus and instruments.
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Priority claimed from 23/07/2014; Application No. : 013106604 ;European Union 

3150552    22/01/2015
[International Registration No. : 1260370]
J. Choo Limited
10 Howick Place London SW1P 1GW United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames; pouches and bags 
adapted to carry sunglasses and spectacles; laptop cases, laptop bags; mobile phone cases, mobile phone straps; 
encoded bank cards; bags made of leather or imitations of leather adapted for electrical apparatus and instruments, 
mobile phones, laptops, PDAs; apparatus for recording, transmission or reproduction of sound or images, magnetic data 
carriers; pre-recorded CDs CD-ROMs, tapes and discs; protective footwear; electronic publications (downloadable), 
downloadable image files, downloadable graphics for mobile phones; software applications (apps); electronic tags for 
goods; mouse mats.

Cl.16;Printed matter; stationery; photographs, posters, prints, books, magazines, brochures, calendars, greetings 
cards, paper, cardboard; beer mats, drinks mats; instructional and teaching material (except apparatus); plastic materials 
for packaging (not included in other classes); paper or plastic bags; catalogues, periodicals, booklets, gift paper, 
wrapping paper; paper tablecloths and paper napkins, pens, pencils; notebooks, writing pad, pencil boxes; engravings; 
lithographic works of art; paintings (pictures) framed or unframed; document folders; passport holders and cases; printed
vouchers and coupons provided individually and bound in sets; cheque book cases and covers; gift cases for writing 
instruments, writing cases (sets).

Cl.18;Fur, Leather and imitations of leather; handbags, travelling bags, trunks, purses, wallets, clutch bags, travel 
wallets, luggage tags, luggage label holders, cosmetic bags, vanity bags, vanity cases not fitted, pouches, cases, bags, 
key cases, key bags, key wallets; card cases made of leather or imitations of leather; card holders, credit card holders, 
business card cases; document cases; hat boxes made of leather or imitations of leather; umbrellas, parasols, walking 
sticks; laces (leather); leashes; collars and leads for animals; garments and clothing for pets; parts and fittings for the 
aforesaid goods.

Cl.25;Clothing, footwear and headgear; scarves; gloves, hats, swimming hats; raincoats, hosiery, sashes for wear, 
wedding dresses, fur stoles, fur muffs, fur hats, fur coats; kaftans; swimwear.

Cl.35;Advertising and marketing services; sales promotion for others; procurement services for others; retail services 
in relation to luxury goods, lifestyle and personal products namely, soaps, perfumery, fragrances, perfume in solid form, 
essential oils, body oils, cosmetics; retail services in relation to luxury goods, lifestyle and personal products namely, 
hair lotions, body lotions, foot lotions, nail care preparations, nail varnish, nail polish, nail varnish and polish removing 
preparations, talcum powder, sunscreen preparations, sun-tanning preparations; retail services in relation to luxury 
goods, lifestyle and personal products namely, pumice stone, emery boards, dentifrices, shoe cream, shoe polish, shoe 
wax, cleaning and polishing preparations, (including cleaning and polishing preparations for leather, footwear, handbags, 
sunglasses); retail services in relation to luxury goods, lifestyle and personal products namely, candles and wicks for 
lighting, Christmas tree candles, nightlights (candles), scented candles, grease for shoes, oil for the preservation of 
leather, small items of metal hardware, buckles, metal name plaques, key rings, key fobs; retail services in relation to 
luxury goods, lifestyle and personal products namely, eyewear, sunglasses, spectacles, sunglasses and spectacles cases 
and frames, optical frames, pouches adapted to carry sunglasses and spectacles; retail services in relation to luxury 
goods, lifestyle and personal products namely, encoded bank cards, bags made of leather or imitations of leather adapted 
for electrical apparatus and instruments, apparatus for recording, transmission or reproduction of sound or images, 
magnetic data carriers, recording discs, pre-recorded CDs, CD-ROMs, tapes and discs, protective footwear; retail services 
in relation to luxury goods, lifestyle and personal products namely jewellery, costume jewellery, arm cuffs (jewellery), 
wrist bands (jewellery), jewellery made of leather, key rings (trinkets or fobs), key cases, key bags, precious stones, 
horological and chronometric instruments; retail services in relation to luxury goods, lifestyle and personal products 
namely, printed matter, stationery, photographs, posters, prints, books, magazines, brochures, calendars, catalogues; 
retail services in relation to luxury goods, lifestyle and personal products namely, fur, leather and imitations of leather, 
handbags, travelling bags, trunks, purses, wallets, clutch bags, travel wallets, luggage tags, laptop cases, laptop bags, 
document folders, mobile phone cases, cosmetics bags, vanity bags, pouches, bags and notepad holders, key fobs of 
leather or imitations of leather incorporating key rings, key cases, card holders made of leather or imitations of leather, 
business card holders, hat boxes made of leather or imitations of leather, umbrellas, parasols, walking sticks, laces 
(leather), leashes, collars and leads for animals, garments and clothing for pets; retail services in relation to luxury goods, 
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lifestyle and personal products namely, towels, fabric for boots and shoes, lingerie fabric, home-ware, cup holders, cup 
holders made of leather; retail services in relation to luxury goods, lifestyle and personal products namely, clothing, 
footwear, headgear, scarves, gloves, hats, swimming hats, raincoats, hosiery, sashes for wear, wedding dresses, fur 
stoles, fur muffs, fur hats, fur coats, kaftans, swimwear; advice and assistance in the selection of goods; providing 
information and advice to consumers regarding the selection of products and items to be purchased; including, but not 
limited to, all the aforesaid services provided via mail order or the Internet, the world wide web and/or via communications
networks.
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Priority claimed from 18/09/2014; Application No. : AM 2267/2014 ;Austria 

3150556    17/03/2015
[International Registration No. : 1260223]
Oliver Kormann
Universitätsplatz 11 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.12;Trailers; trailer hitches for vehicles, trailer devices for transport and launching vehicles, included in class 12; all 
the aforesaid goods included in class 12, except vehicle tyres, in particular air-filled rubber tyres, component parts and 
accessories therefor; vehicles; apparatus for locomotion by water, land and air; apparatus for transport by land, air or 
water, or parts therefor; water vehicles, aircrafts or motor vehicles and parts therefor; all the aforesaid goods included in 
class 12, except vehicle tyres, in particular air-filled rubber tyres, component parts and accessories therefor.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; key 
rings.

Cl.18;Leather and imitations of leather, and goods made of these materials, namely belts, wallets, handbags, cases, 
purses, briefcases, not included in other classes; animal skins, hides; trunks and travelling bags; umbrellas, parasols and 
walking sticks.

Cl.24;Textiles and textile goods, not included in other classes.

Cl.25;Clothing, footwear, headgear.
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3150634    05/03/2015
[International Registration No. : 1260502]
DEHA MAGAZACILIK EV TEKSTILI URUNLERI SANAYI VE TICARET ANONIM SIRKETI
Gulbahar Mah. Avni Dilligil Sok. Celik is Merkezi B/Blok No:9 G.Kat Mecidiyekoy Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metals; side arms and blades (weapons); tools and apparatus included in this class for shaving, epilation, manicure, 
pedicure and personal beauty care use; electrical hair straighteners and electric hand implements for hair curling; 
scissors; hand-operated hand tools included in this class for the repair of machines, apparatus and vehicles and for use 
in construction, agriculture, horticultural and forestry, none of them being power tools; electric or non-electric irons; 
steam iron.

Cl.21;Hand-operated non-electric cleaning instruments, brushes, other than paintbrushes, steel chips for cleaning, 
sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing 
machines for household purposes, brooms for carpets, mops, electric brushes, except parts of machines; toothbrushes, 
electric toothbrushes, dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, 
included in this class, clothes-pegs, pots and pans; ironing boards and shaped covers therefor, drying racks for washing, 
clothes drying hangers; cages for household pets, indoor aquariums, terrariums and vivariums for animal and plant 
cultivation; ornaments and decorative goods of glass, porcelain, earthenware or clay; mouse traps, insect traps, fly 
catchers, fly swatter, fly whisks, plastic taps for toilet holes for use against rats and insects; nozzles for sprinkler hose, 
nozzles for watering cans, watering devices, garden watering cans, apparatus for taps; unworked or semi-worked glass, 
except building glass, mosaics of glass and powdered glass for decoration, except for building, glass wool other than for 
insulation or textile use.

Cl.24;Woven or non-woven textile fabrics; textile goods for household use (including flags, pennants, handkerchiefs).

Cl.27;Carpets, rugs, mats; prayer rugs; linoleum, artificial turf, linoleum for covering floors; gymnasium mats; 
wallpaper, wall hangings not of textile.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, clothing, including underwear and 
outerclothing, other than special purpose protective clothing, socks, footwear, headgear; enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by 
means of electronic media or through mail order catalogues.
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3150637    13/04/2015
[International Registration No. : 1260532]
UP & UP (N.I) Limited
84-94 Great Patrick Street Belfast, Antrim BT1 2NU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games; computer games entertainment software; computer games programmes downloaded via the 
internet [software]; computer games programmes [software]; computer games programs downloaded via the internet 
[software]; computer games programs [software]; computer games software; computer programmes for interactive 
television and for interactive games and/or quizzes; computer programmes for playing games; computer programs for 
playing games; cartridges for computer games [software]; games software for use with computers; video games 
[computer games] in the form of computer programs recorded on data carriers; video games on disc [computer software]; 
video games programs [computer software]; computer game discs; computer game programs; computer game software; 
downloadable computer game programs; interactive multimedia computer game programs; interactive multimedia 
computer game program; computer game programs; recorded computer game programs; video and computer game 
programs; video game computer programs; interactive computer software; interactive entertainment software for use with 
computers; interactive entertainment software for use with personal computers; interactive multimedia computer 
programs; interactive video game programs; computer programs [downloadable software]; computer software 
downloadable from global computer information networks; downloadable video game programs; downloadable electronic 
game programs; computer programs [downloadable software]; video game discs; instruction manuals in electronic 
format; games software; cartridges for video games [software]; programmed video games contained on cartridges 
[software]; video game cartridges; video games software; software programs for video games.

Cl.18;Trunks and travelling bags; all-purpose athletic bags; all purpose sport bags; athletic bags; athletics bags; bags 
for sports; sport bags; sports bags; bags for sports; backpacks; backpacks [rucksacks]; small rucksacks; rucksacks.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; handheld computer games; 
bags adapted to carry sports implements; bags specially adapted for sports equipment; sporting articles and equipment; 
sports training apparatus; toy sporting apparatus; goal nets; goal posts; hockey goals; reduced sized goal posts; soccer 
ball goal nets; soccer goals; nets for sporting ball games; nets for ball games; ball nets; targets; targets for sporting use; 
indoor play apparatus for children; nets for ice hockey; nets for sporting purposes; nets for sports; inflatable toys; sports 
games; bags adapted for sporting articles; apparatus for games; apparatus for games; hand-held electronic video games; 
hand held video games; toys, games, playthings and novelties.

Cl.41;Entertainment; electronic games services provided from a computer database or by means of the internet; 
electronic games services provided via a global computer network; electronic games services, including provision of 
computer games on line or by means of a global computer network; electronic games services, including provision of 
computer games on-line or by means of a global computer network; games offered on-line (on a computer network); 
games services provided on-line from a computer network; electronic games services provided by means of the internet; 
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providing interactive multi-player computer games via the internet and electronic communication networks; entertainment 
services; interactive entertainment services; game services provided via the Internet (non-downloadable); organising 
events for entertainment purposes; arranging of exhibitions for entertainment purposes; conducting of exhibitions for 
amusement purposes; conducting of exhibitions for recreation purposes; conducting of exhibitions for entertainment 
purposes; conferences, exhibitions and competitions; exhibition services for entertainment purposes; arranging of 
competitions for entertainment purposes; organisation of competitions [education or entertainment]; organising of 
entertainment competitions; arranging of competitions for education or entertainment; organization of competitions 
[education or entertainment]; entertainment services relating to competitions; organisation of recreational competitions; 
organising of competitions for entertainment; organising of entertainment competitions; organisation of tournaments; 
providing a computer game that may be accessed by users on a global network and/or the internet; game services 
provided on-line from a computer network; providing a computer game that may be accessed network-wide by network 
users; providing information on-line relating to computer games and computer enhancements for games; providing an 
on-line computer game; providing on-line computer games; provision of games by means of a computer based system; 
provision of on-line computer games; organisation of games and competitions; providing information to game players 
about the ranking of their scores of games through the web sites.
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3150669    30/12/2014
[International Registration No. : 1260415]
Planetshakers Ministries International Inc.
607 Canterbury Road Surrey Hills VIC 3127 Australia

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.9;Compact discs (audio-video); computer software (recorded); computer programs (downloadable software); 
downloadable music files; downloadable image files; downloadable ring tones for mobile phones.

Cl.16;Books; cardboard articles; drawing materials being stationery; magazines (periodicals); manuals (handbooks); 
newsletters; newspapers; pamphlets; printed matter; printed publications.

Cl.25;Clothing, footwear and headgear for wear.

Cl.41;Arranging and conducting of workshops (training); arranging and conducting of conferences; arranging and 
conducting of seminars; educational services; instruction services; organisation of exhibitions for educational purposes; 
presentation of live performances; production of music; production of radio and television programmes; publication of 
books; publication of electronic books and journals online; religious education; teaching; provision of tuition.
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Priority claimed from 24/10/2014; Application No. : 14/4128576 ;France 

3150718    16/03/2015
[International Registration No. : 1261046]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely screen filters, computer mouse pads, electric converters, 
namely digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer controllers, computer 
mice; electronic publications, namely books, magazines and manuals containing information in connection with computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.37;Building construction; repair and installation of computer hardware, maintenance of computer hardware; 
installation and maintenance of computer networks.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; design of computer hardware and software for others, and 
support services in the field of computers provided by computer specialists, computer services, namely website creation, 
design and maintenance for others; analysis of computer systems, integration of computer networks and databases, 
computer programming services for others, all relating to commercial interactions on global computer networks; 
technical support services, namely, repair of operating systems and computer programs by computer technicians; design 
of computer and software interconnection systems, namely electronic interconnection of computers and software; testing 
of computer programs (software) and hardware (quality control and technical control); technical project studies in the 
field of computer hardware and software; computer consulting in connection with computer hardware, namely consulting 
in computer research and development; computer system analysis; computer advice and assistance concerning Internet 
use; rental of computers and software; scientific and industrial research, namely research and development of new 
products, biological research, bacteriological research, chemical research, cosmetology research, mechanical research, 
geological research, technical research, pharmaceutical research, scientific research for medical purposes; computer 
support services in the field of computers provided by computer specialists; design of computer networks.
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Priority claimed from 21/10/2014; Application No. : MI2014C009676 ;Italy 

3150723    02/04/2015
[International Registration No. : 1261074]
INSTRUMENTATION LABORATORY S.P.A.
338, viale Monza, I-20128 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations for scientific and research purposes; reagents and chemical preparations for laboratory 
use.

Cl.5;Diagnostic chemical reagents for medical and veterinary purposes.
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Priority claimed from 06/07/2015; Application No. : 675709 ;Switzerland 

3150822    17/07/2015
[International Registration No. : 1261197]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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3151150    22/06/2015
[International Registration No. : 1261214]
Maria Höfl-Riesch
Franz-Reisch-Str. 24 A-6370 Kitzbühel Austria
Marcus Höfl
Franz-Reisch-Str. 24 A-6370 Kitzbühel Austria

Proposed to be Used
IR DIVISION
Cl.18;Small rucksacks; duffel bags for travel; all purpose sport bags; rucksacks; shoe bags; duffel bags; bags for 
sports; bags; waterproof bags.

Cl.25;Swimming caps; bath shoes; baseball caps and hats; clothing; sportswear; visors [headwear]; clothing for 
gymnastics; gymnastic shoes; gloves [clothing]; caps with visors; hats; sports headgear [ other than helmets]; peaked 
headwear; caps [headwear]; cap peaks; boots for sports; sweatbands; ski and snowboard shoes and parts thereof; snow 
suits; ski gloves; ski trousers; ski jackets; clothing for skiing; ski hats; sports caps; headbands [ clothing].

Cl.28;Covers (shaped-) for skis; sole coverings for skis; cases adapted for sporting articles; bags specifically adapted 
for sports equipment; stomach exercisers; ski bindings; body toner apparatus [exercise]; body-training apparatus; balls 
being sporting articles; sportballs; chest expanders; stationary exercise bicycles; spring bar tensions sets for use in 
exercising; spring bars for exercising; fitness exercise machines; indoor fitness apparatus; machines incorporating 
weights for use in physical exercise; appliances for gymnastics; gym balls; gymnastic articles; gloves made specifically 
for use in playing sports; dumb-bells; racket covers; treadmills for use in physical exercise; manual leg exercisers; 
rowing machines; ski; scrapers for skis; ski sticks; wax for skis; sporting article and equipment; bats for games; sports 
training apparatus; jump ropes; pogo sticks; ski bags; portable home gymnastic apparatus; exercise balls; ankle and 
wrist weights for exercise; exercise trampolines; trampolines.
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Priority claimed from 04/09/2014; Application No. : 86385361 ;United States of America 

3156686    09/02/2015
[International Registration No. : 1261676]
Nuo Therapeutics, Inc. 
207A Perry Parkway, Suite 1 Gaithersburg MD 20877 US

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparation for topical application for use as an aid in wound healing; biological 
tissue intended for use as a wound covering; wound dressings; burn dressings; surgical dressings; pharmaceutical 
preparations for wounds; diagnostic reagents for medical and medicinal use; clinical medical reagents; chemical reagents
for medical or veterinary purposes; drug testing kits comprised of medical diagnostic reagents and assays for testing 
body fluids; biological molecules to assist in the development of tissue; hemostatic gel matrix preparations for treating 
wounds; wound dressings, namely, pledgets; pharmaceutical preparations and substances for the treatment of damaged 
skin and tissue; biological tissue cultures for medical purposes; biological tissue grafts; human allograft bone and tissue; 
implants comprising living tissue; media for use in the augmentation of bone, blood and tissue for medical purposes; 
natural biomaterials for augmentation of bone, blood and tissue for medical purposes; processed human donor skin for 
the replacement of soft tissue; surgical implants comprising living tissue.

Cl.9;Laboratory apparatus namely centrifuges.

Cl.10;Artificial biomaterials for augmentation of bone, blood and tissue for medical purposes; medical devices, namely, 
surgical devices that facilitate the identification, separation or ablation of biologic molecules and tissues; surgical 
implants and mesh made of synthetic materials for use in soft tissue repair or the reconstruction of soft tissue 
deficiencies; synthetic media for use in the augmentation of bone, blood and tissue for medical purposes; electronic 
medical appliances for wound healing.

Cl.42;Research in the fields of regenerative biotherapies, genomics, biotechnology, chemicals and pharmaceuticals; 
research and testing services in the fields of regenerative biotherapies, genomics, biotechnology, chemicals and 
pharmaceuticals; research and development of new products in the fields of regenerative biotherapies, genomics, 
biotechnology, chemicals and pharmaceuticals; providing clinical laboratory testing services in the regenerative 
biotherapies, pharmaceutical, informatics and clinical diagnostic industries; providing medical and regenerative 
biotherapies information services; scientific research services; design for others in the field of wound healing; scientific 
research, including development of regenerative biotherapies and diagnostic methods.
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3319616    12/11/2014
[International Registration No. : 1250838]
PUMA SE
Puma Way 1 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made from these materials, namely briefcases, dispatch cases, bags, 
bags for clothes, carry-all bags, weekend bags, multipurpose bags, multipurpose athletic bags, multipurpose sports bags, 
work bags, attaché bags, shopping bags, two-wheeled shopping bags, souvenir bags, bags (envelopes, pouches) for 
packaging, tote bags, handbags, small clutch purses, strap bags, gladstone bags, women's handbags, men's handbags, 
men's bags, hip bags, evening hand bags, evening bags, beach bags, bags for sports, courier bags, changing bags, tool 
bags, hiking bags, bum bags and belt bags, pouches, gym bags, shoe bags, book bags, school book bags, school 
satchels, school bags, school backpacks, shoulder straps, shoulder bags, haversacks, camping bags, boston bags, 
casual bags, pouch baby carriers, baby carriers, slings for carrying infants, diplomatic bags, attaché cases, attaché 
briefcases, bags for documents, boxes, luggage, luggage containers for travel, trunks for travel purposes, baggage, flight 
bags, trunks and travelling bags, travel bags, flight travelling bags, wheeled bags, travelling handbags, vanity cases, 
garment carriers, suit carriers, garment bags, duffle bags, kitbags, rucksacks, rucksacks for climbers, hiking rucksacks, 
nappy bags; bags and pouches, included in this class, and small goods of leather, namely adapted luggage tags, luggage 
label holders, wallets, purses, coin wallets, coin purses, money pouches, billfolds, money bags, card holders, card bags, 
dispatch cases, cases for credit-cards, pencil cases for credit-cards, small bags for credit-cards, business card cases, 
driving licence cases, key bags, key cases, fanny packs, clutch bags, small pouches, toiletry bags, cosmetic purses (not 
fitted), cosmetic bags, make-up bags, make-up trunks, cosmetic cases, tie cases, laces; wallets, purses, key cases, 
handbags, briefcases, shopping bags, satchels, carrier bags, travelling bags, sports bags and pouches, included in this 
class, duffel bags, rucksacks, school bags, fanny packs, toiletry bags, trunks and travelling bags; umbrellas, parasols and
walking sticks.

Cl.25;Clothing, footwear, headgear.
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3564233    13/02/2017
[International Registration No. : 1345978]
Neste Oyj
Keilaranta 21 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.40;Treatment of materials, namely, processing of oil and oil refining, processing of gas, processing of chemicals and 
petrochemicals, processing of biopharmaceuticals and biobased materials, custom manufacture of biobased materials, 
chemicals and substances, decontamination of waste, incineration of waste, consulting services relating to oil refining, 
gas, petrochemicals, biorefining, chemicals, utilities and biopharma.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and developement of computer software; design of computer hardware; engineering; automation 
engineering, instrumentation engineering and electrical engineering; consultancy services relating to engineering; 
technical project studies; engineering analysis and quality-control services; environmental engineering services; 
environmental surveys, research and testing; safety engineering services; development and design of industrial 
processes; development of technologies and industrial processes in the fields of oil and gas, bio-refining, life sciences, 
chemicals, petrochemicals and polymers; engineering design services, design of mathematical models; process control 
technology consulting services; consultancy relating to quality control; expert reporting services relating to technology, 
preparation of technological reports; provision of engineering reports; troubleshooting in process technology; consulting 
and expert services relating to energy and resource efficiency, energy and resource saving, and energy and resource 
consumption; technical consultation and development of industrial processes in the field of fuels and chemicals; 
technical consultation for process control and optimization methods; technical planning, research, consulting and 
engineering services in the field of process industries, oil refining, gas, petrochemical, biorefining, chemicals, utilities, 
biopharma, food and mining industries.
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Priority claimed from 26/09/2016; Application No. : 1339954 ;Benelux 

3564405    17/03/2017
[International Registration No. : 1346608]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.6;Metal utility poles; parts of metal utility poles.

Cl.9;Wireless communication apparatus; wireless communication devices; wireless transmitters and receivers; wireless 
high frequency transmission instruments; devices for wireless radio transmission; wireless communication devices for 
voice, data, or image transmission; antenna transmission wires; antennas as communications apparatus; 
communications cables; power cables.

Cl.19;Non-metal utility poles; parts of non-metal utility poles.

Cl.37;Rental of utility poles; installation, repair and maintenance of utility poles; installation, repair and maintenance of 
utility poles containing wireless communications apparatus, antennas, communications cables and power cables.

Cl.38;Rental of communications systems; rental of computer communication apparatus and instruments; rental of radio
communications equipment; rental of wireless communication systems; wireless communications services; providing 
information about wireless communication; advisory and consultancy services relating to wireless communications and 
wireless communications equipment; telecommunications services provided via fiber optic, wireless and cable networks; 
provision of wireless application protocol services including those utilising a secure communications channel; rental of 
communications systems placed inside utility poles.
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3564453    13/02/2017
[International Registration No. : 1345603]
Neste Oyj
Keilaranta 21 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.40;Treatment of materials, namely, processing of oil and oil refining, processing of gas, processing of chemicals and 
petrochemicals, processing of biopharmaceuticals and biobased materials, custom manufacture of biobased materials, 
chemicals and substances, decontamination of waste, incineration of waste, consulting services relating to oil refining, 
gas, petrochemicals, biorefining, chemicals, utilities and biopharma.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and developement of computer software; design of computer hardware; engineering; automation 
engineering, instrumentation engineering and electrical engineering; consultancy services relating to engineering; 
technical project studies; engineering analysis and quality-control services; environmental engineering services; 
environmental surveys, research and testing; safety engineering services; development and design of industrial 
processes; development of technologies and industrial processes in the fields of oil and gas, bio-refining, life sciences, 
chemicals, petrochemicals and polymers; engineering design services, design of mathematical models; process control 
technology consulting services; consultancy relating to quality control; expert reporting services relating to technology, 
preparation of technological reports; provision of engineering reports; troubleshooting in process technology; consulting 
and expert services relating to energy and resource efficiency, energy and resource saving, and energy and resource 
consumption; technical consultation and development of industrial processes in the field of fuels and chemicals; 
technical consultation for process control and optimization methods; technical planning, research, consulting and 
engineering services in the field of process industries, oil refining, gas, petrochemical, biorefining, chemicals, utilities, 
biopharma, food and mining industries.
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3565490    27/02/2017
[International Registration No. : 1346417]
BEACHBODY, LLC
THIRD FLOOR 3301 EXPOSITION BLVD. SANTA MONICA CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Meal replacement and dietary supplement drinks; powdered nutritional supplement drink mix; nutritional and 
dietary supplements; meal replacement bars.

Cl.9;Pre-recorded video cassettes, CDs and DVDs featuring exercise, fitness and dietary information and instruction, 
and related written instructional materials sold together with each of the foregoing.
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Priority claimed from 22/01/2017; Application No. : 291420 ;Israel 
3566208    07/03/2017
[International Registration No. : 1348164]
HEALTHWATCH LTD.
Hazeitim 34 4630734 Herzelia Israel

Proposed to be Used
IR DIVISION
Cl.9;Software for analysis, storage and reporting of physiological measurements, measured by sensors, namely, textile 
sensors; electronic components in the nature of sensors used in medical devices including diagnostic and monitoring 
equipment.

Cl.10;Medical devices, namely diagnostic, monitoring and warning equipment; diagnostic medical equipment for 
monitoring and for warning being incorporated in or connected to a piece of clothing as a clothing part.

Cl.44;Medical services provided in connection with diagnostic, monitoring and alert devices, namely, medical 
consultancy related to alerts received by patient and/or remote medical center and/or remote doctor medical consultancy 
services; medical services provided in connection with diagnostic, monitoring and alert devices incorporated in or 
connected to a piece of clothing as a clothing part, namely, medical consultancy related to alerts received by patient 
and/or remote medical center and/or remote doctor medical consultancy services.
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Priority claimed from 10/10/2016; Application No. : 40201616903R ;Singapore 

3566214    14/03/2017
[International Registration No. : 1348175]
Mobile Health Pte. Ltd.
20 Maxwell Road, 09-1B Maxwell House Singapore 069113 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software downloaded from the internet; computer 
programs for medical purposes; computer programs for use in insurance; computer programs relating to financial 
matters; computer programs for processing information; computer programs for use in communications; computer 
software to enable the transmission of photographs to mobile telephones; databases (electronic publications); computing 
apparatus for handling information; mobile data instruments; apparatus for transmitting data by the telephone network; 
emergency call telephone apparatus.

Cl.44;Telemedicine services; medical assistance consultancy provided by doctors and other specialized medical 
personnel; information services relating to health care; providing information including online, about medical services, 
and veterinary services; provision of pharmaceutical information; providing information to patients in the field of 
administering medications; providing information, including online, about hygienic and beauty care for human beings or 
animals; medical services; pharmacy dispensary services; managed health care services; home health care services; 
personal care services (medical nursing, health, hygiene and beauty care).
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3566236    03/03/2017
[International Registration No. : 1346206]
GWE LLC
200 Fifth Avenue New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Production of advertising matter and commercials; post-production editing services for video and audio 
commercials; advertising and marketing services.

Cl.41;Film, video, audio, digital video and film production services; film editing; photo editing; post-production editing 
services in the field of music, videos and film.
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Priority claimed from 10/10/2016; Application No. : 1340754 ;Benelux 

3566351    02/03/2017
[International Registration No. : 1347013]
MOBS GROUP Sàrl
10, rue Antoine Jans L-1820 Luxembourg

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; trunks and suitcases; 
backpacks, handbags, beach bags, travel bags, leather bags, multi-function bags, shoulder bags; sports bags.

Cl.25;Clothing, footwear, headgear; sports footwear, beach shoes, town shoes, snow boots, hiking boots.

Cl.28;Gymnastic and sporting articles not included in other classes.
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Priority claimed from 30/11/2016; Application No. : 535619 ;Czech Republic 

3566389    27/02/2017
[International Registration No. : 1347991]
VITRABLOK, s.r.o.
Bílinská 782/42 CZ-419 01 Duchcov Czech Republic

Proposed to be Used
IR DIVISION
Cl.11;Lighting glasses; glass covers for lamps; lamp chimneys made of glass.

Cl.19;Glass building materials; construction elements made of glass; glass walls, glass bricks; glass tiles; glass 
panels; glass slabs; tiles of glass for roofs; glass panels for windows and doors; glass blocks for use in building 
industry; fire-retardant glass for use in construction.
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3566441    27/02/2017
[International Registration No. : 1215150]
Denka Company Limited
1-1, Nihonbashi-Muromachi 2-chome, Chuo-ku Tokyo 103-8338 Japan

Proposed to be Used
IR DIVISION
Cl.9;Protective film for the surface of electronic, printed and LED circuit board; protective film for telecommunication 
apparatus.

Cl.17;Plastic sheet; plastic sheet for tent; plastic sheet for construction materials; electrical insulating tapes; electrical 
insulating adhesive tape of plastic; electrical insulating materials in the form of tapes; electrical insulating sheets; 
electrical insulating adhesive tapes; electrical insulating adhesive sheets.
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Priority claimed from 08/09/2016; Application No. : 015814593 ;European Union 

3566495    01/03/2017
[International Registration No. : 1346418]
Zingiberi ApS
Tuborg Boulevard 12 DK-2900 Hellerup Denmark

Proposed to be Used
IR DIVISION
Cl.34;Tobacco; smokers' articles; matches; flavored tobacco; hookahs (shishas); electronic cigarettes; electronic 
hookahs (shishas).

Cl.43;Provision of food and drink; temporary accommodation; hookah (shisha) bar and lounge services.
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Priority claimed from 04/11/2016; Application No. : 016000598 ;European Union 

3566496    07/03/2017
[International Registration No. : 1348037]
BYK-Cera B.V.
Danzigweg 23 NL-7418 EN Deventer

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for processing and treatment of plastics during production processes, including polypropylene, 
polyethylene (LDPE, LLDPE, HDPE), polyester (all types), polyamide, polystyrene and other plastic-based additives; 
unprocessed plastics; unprocessed artificial resins.

Cl.17;Semi-manufactured plastic products; semi-processed resins.
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Priority claimed from 28/07/2016; Application No. : 2016-080983 ;Japan 

3567009    24/01/2017
[International Registration No. : 1347235]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.

Cl.35;Operating an electronic marketing platform via a global computer network; advertising, marketing, 
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commercialization, promotion and retail services (including online/ offline retail services) for heated tobacco products 
and related accessories.

Cl.42;Providing/hosting software applications and platforms on the Internet.
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Priority claimed from 21/09/2016; Application No. : 015846231 ;European Union 

3567023    01/03/2017
[International Registration No. : 1348281]
Mini Rodini AB
Alsnögatan 7 SE-116 41 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; nappy bags; net bags for baby carriages; 
backpacks; toiletry bags; laundry bags, included in this class; purses; pouches for holding make-up, keys, sleepwear and 
other personal items; clutch bags; sling bags and slings for carrying infants; and parts and fittings for all the aforesaid 
goods included in this class.

Cl.24;Woven fabrics; textile goods, and substitutes for textile goods; coverings for furniture; curtains; labels of textile; 
wall hangings; kitchen and table linens; bath linen; textiles and textile goods, not included in other classes; filtering 
materials of textile; shams; hand towels; linens; bed clothes and blankets; bed covers; bedspreads, bed covers; mattress 
covers; linings (textile); eiderdowns (down coverlets); flannel [fabric]; sanitary flannel; woollen fabric; woollen cloth; linen 
cloth; bed linen; mosquito nets; curtains; labels of cloth; cushion covers; bed sheets; and parts and fittings for all the 
aforesaid goods included in this class.

Cl.25;Headgear; clothing; footwear; and parts and fittings for all the aforesaid goods included in this class.
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3567103    01/03/2017
[International Registration No. : 1347366]
Brain Flash-Patententwicklungs GmbH
Bründlangerweg 12 A-9900 Lienz Austria

Proposed to be Used
IR DIVISION
Cl.7;Spraying installations; spraying machines; spray recycling installations for spray media, in particular for lacquers 
and powders; machines, mechanical installations and devices for collecting and recycling spray media, in particular 
lacquers and powders, and excess spray (oversprays); machines, mechanical installations and devices for applying 
surface materials, in particular lacquers and powders; filters (parts of machines).

Cl.11;Filtering installations (parts of industrial installations), exchangeable filter elements and filter boxes.

Cl.37;Repair, servicing and maintenance of industrial installations.
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Priority claimed from 04/01/2017; Application No. : 016225211 ;European Union 

3567291    09/03/2017
[International Registration No. : 1347930]
SKIOLD A/S
Kjeldgaardsvej 3 DK-9300 Sæby Denmark

Proposed to be Used
IR DIVISION
Cl.6;Silos of metal; transportable buildings of metal; containers, and transportation and packaging articles, of metal; 
work platforms of metal; pigsties of metal; buildings of metal; stable buildings of metal; dispensers, of metal.

Cl.7;Agricultural machines; horticultural and forestry machines; grinding machines; feeding machines; automatic 
feeding devices for animals; agricultural equipment; installations for the production of fodder; fodder mills; machines for 
the production of fodder; equipment for machines for the production of fodder; equipment for fodder mills; equipment for 
machines for the production of fodder in the form of intakes; intakes for fodder mills; drum cleaners; equipment for 
cleaning crops; screen cleaners; equipment for transportation and dispensing of crops and fodder; lift installations; 
fodder mixing machines; equipment for the pelletising of fodder; equipment for the extrusion of fodder; pellet presses for 
use in pelletising systems; equipment for the granulation of pellets; equipment for the sifting of pellets; equipment for the 
coating of pellets; sewing machines; industrial sewing machines; packaging machines; industrial vacuum cleaners; 
systems for dust extraction in fodder mills; air compressors; cereal machines; incubators for eggs; animal feed system; 
filters for use in fodder mills.

Cl.11;Ventilating installations; drying installations; filters for use in industry; steam generating apparatus; apparatus 
for heating; refrigerating installations; air conditioning installations and apparatus, including ventilation installations and 
apparatus and parts therefor; heat lamps; equipment for the drying of pellets; equipment for the cooling of pellets.
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Priority claimed from 13/09/2016; Application No. : 1796027 ;Australia 

3568156    13/03/2017
[International Registration No. : 1347060]
Lifting Point PTY LTD
Level 3, 100 Harris St Sydney NSW 2009 Australia

Proposed to be Used
IR DIVISION
Cl.6;Articles of metal for use in construction; construction materials of metal; frames of metal for construction work; 
materials of metal for railway construction; metal blocks for construction; metal blocks for use in flooring construction; 
metal reinforcement materials for construction; products made of metal for use in building and construction; road 
construction materials of metal; steel deck shuttering for use in the construction of concrete floors; steel reinforcement 
for use in the construction of concrete floors; structural reinforcement of metal for construction purposes; structural 
sections of metal for construction purposes; structural support joists of metal for the construction of floors; supports of 
metal for use in the construction of formwork.

Cl.19;Articles of cement for construction purposes; articles of concrete for construction purposes; concrete 
constructional panels; concrete constructional sheets; construction materials, not of metal; constructional components 
of reinforced cement mortar; expanded plastics for use in construction; modular portable building units of non-metallic 
materials for construction into relocatable buildings; modular prefabricated building units of non-metallic materials for 
the construction of buildings; modular structural units, not of metal, for the construction of prefabricated buildings; non-
metallic construction materials; non-metallic construction sheets; non-metallic materials for construction; non-metallic 
materials for use in building construction; non-metallic materials for use in the construction of roads; non-metallic 
materials for use in the construction of walls; non-metallic panels for use in construction; non-metallic structural sections 
for construction purposes; non-metallic transportable constructions; panelling of non-metallic materials for use in 
construction; prefabricated non-metallic building constructions.
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Priority claimed from 22/09/2016; Application No. : 699284 ;Switzerland 

3568159    28/02/2017
[International Registration No. : 1347645]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 01/09/2016; Application No. : UK00003183343 ;United Kingdom 

3569615    24/02/2017
[International Registration No. : 1348790]
Ipsen Biopharm Limited
Ash Road, Wrexham Industrial Estate Wrexham LL13 9UF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for skin care.

Cl.5;Pharmaceutical preparations.

Cl.10;Injection device for pharmaceuticals.
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3569690    15/03/2017
[International Registration No. : 1347521]
Nordson Corporation
28601 Clemens Road Westlake OH 44145 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Soldering fluxes.

Cl.7;Gaseous plasma reaction machines for non-destructive etching, ashing, cleaning, and other surface modification, 
deposition and/or material removal for use in industrial manufacturing; filling machines, namely, machines for filling 
syringe barrels and cartridges; material handling machines, namely, loading and unloading machines for inline or same 
side loading and unloading operations that support single or dual lane conveyers for a wide variety of parts from very thin 
strips of material to large heavy boats and carriers; robotic liquid dispensing machines; machines for applying conformal 
coatings to printed circuit boards; machines for jetting liquid materials for use in semiconductor packaging, printed 
circuit board assembly, flat panel display assembly and electronic component assembly, namely, power-operated jetting 
machines; non-contact lubrication machines.

Cl.9;Software used for controlling the position of a liquid material dispenser during industrial manufacturing; machines 
for testing electrical connections and electrical components; machines in the nature of measuring gauges for measuring 
the thickness of a coating; machines for inspecting electrical connections and electrical components; automated optical 
inspection apparatus for industrial use; automatic liquid and/or materials flow control machines for feeding, controlling, 
detecting, dispensing or otherwise applying liquid, powder, or foam materials in the nature of adhesives, sealants, waxes, 
lotions, surfactants, and paints, and structural parts therefor or parts sold as a unit in the nature of electric, laminating, 
pneumatic, slot and spray applicators, controllers, drivers, extruders, filters, heaters, hoses, melters, modules, nozzles, 
pumps, pressurized containers, power supplies, and powder coating spray booths, and valves.

Cl.20;Disposable plastic non-electric industrial containers in the nature of mixers, cartridges, and syringes used for 
mixing and dispensing liquid material in the nature of adhesives, greases, lubricants, sealants, silicones and solder, and 
structural parts therefor, in the nature of disposable individual mixing elements, syringe barrels, pistons, caps, tips, 
nozzles, and retainers.
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Priority claimed from 22/01/2017; Application No. : 291427 ;Israel 
3570151    20/03/2017
[International Registration No. : 1348779]
E.M.G.C. TRADING LTD
72 HaHistadrut Blv. 3296058 Haifa Israel

Proposed to be Used
IR DIVISION
Cl.8;Apple corers; vegetable corers; non-electric fruit peelers; non-electric vegetable peelers; hand-operated slicers; 
cutlery; tableware [knives, forks and spoons]; utility knives; knives; table forks; spoons.

Cl.21;Tableware, other than knives, forks and spoons; kitchen utensils; kitchen containers; cutting boards for the 
kitchen; kitchen grinders, non-electric; mixing spoons [kitchen utensils]; crushers for kitchen use, non-electric; pans; 
pots; cooking utensils, non-electric; grills [cooking utensils]; garlic presses [kitchen utensils]; bakeware; table plates; 
baking pans; cookware [pots and pans]; saucers; servingware [dishes] for serving food; basins [bowls]; salad bowls; 
vases; bottles; bottle openers; glass dishes; works of art of porcelain, ceramic, earthenware or glass.
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Priority claimed from 25/08/2016; Application No. : 015782212 ;European Union 

3570257    24/02/2017
[International Registration No. : 1348791]
Ipsen Biopharm Limited
Ash Road, Wrexham Industrial Estate Wrexham LL13 9UF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for skin care.

Cl.5;Pharmaceutical preparations.

Cl.10;Injection device for pharmaceuticals.
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Priority claimed from 25/08/2016; Application No. : 015782261 ;European Union 

3570411    24/02/2017
[International Registration No. : 1348789]
Ipsen Biopharm Limited
Ash Road, Wrexham Industrial Estate Wrexham LL13 9UF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for skin care.

Cl.5;Pharmaceutical preparations.

Cl.10;Injection device for pharmaceuticals.
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3570440    16/02/2017
[International Registration No. : 1348639]
The Mighty United Oy
c/o xEdu Siltavuorenpenger 7 FI-00170 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Children's educational software; education software.

Cl.16;Educational books; educational publications; printed educational materials.

Cl.41;Educational seminars; educational instruction; educational demonstrations; educational research; developing 
educational manuals for others; educational assessment services.
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Priority claimed from 23/09/2016; Application No. : 015861263 ;European Union 

3570466    10/02/2017
[International Registration No. : 1348481]
FOURSOURCE Group GmbH
Torstr.149 10119 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Workflow/process management in procurement; sourcing project management; cost price analysis and cost 
benefit analysis; assessment analysis relating to business management; economic forecasting analysis for business 
purposes; market studies and research; economic forecasting, economic analysis; providing of electronic tools for 
determining trends; dissemination of advertising matter; publication of publicity texts; rental of advertising space; sales 
promotion for others; arranging of contracts, for others, for the purchase and sale of goods and the providing of services 
via computer and communications networks; booking and/or arranging of agency services and/or logistics services; 
customer loyalty services and development of concepts therefor; bonus scheme services and development of concepts 
therefor; providing of space for classified advertisements via a global computer network; promoting the goods and 
services of others over the internet; compilation and management of on-line computer databases and on-line searchable 
databases; providing on-line auction services; presentation of goods and presentation of services, for others, via 
computer networks and communications networks; buyer to supplier matching services rendered through an online 
computerized network; providing of goods information in searchable directories and databases containing information, 
including text, electronic documents, databases, graphics and audiovisual information, via computer networks and 
communications networks; information relating to purchase offers, in particular purchase offers provided by others; 
marketing, in particular development of and support for customer loyalty programmes for promoting customer loyalty 
towards businesses; customer loyalty marketing; providing of prizes and/or bonuses of all kinds; development and 
conducting of incentive reward schemes for promoting the sale of goods and services of others; providing information 
about and making referrals concerning products, services, events and activities; presentation of goods and presentation 
of services in connection with the exchange and sale of services and goods provided by others via computer networks 
and communications networks; consumer consultancy through the providing of trade and business information; 
compilation and systematisation of information in databanks; systemisation of information into computer databases for 
the providing of a website featuring ratings, reviews and recommendations published by users; systemisation of 
information into databases for the providing of a searchable online ratings database for buyers and sellers; opinion 
polling; price comparison services; presentation of companies on the internet and other media; sponsorship in the form 
of advertising; information and displaying of sales offers, in particular sales offers provided by others; all the aforesaid 
services in particular in the field of the comparison, brokerage and sale of fashion, clothing, textiles, footwear, goods of 
leather, household textiles, accessories, and fittings and primary products therefor, not including services in connection 
with electric and electronic goods, in particular hardware, hardware components, parts and spare parts for all the 
aforesaid goods.

Cl.36;Banking, in particular for regional currencies and/or virtual currencies; providing of payment means, in particular 
virtual payment means; providing virtual currency; issuing of goods and/or services incentives of all kinds; financial 
exchange services, in particular via a virtual currency; research services relating to finance; providing of letter of credit 
payment transactions; preparation and analysis of financial reports.

Cl.38;Providing access to e-commerce platforms on the internet; providing of access to a platform for information, in 
particular in the field of the comparison, brokerage and sale of fashion, clothing, textiles, footwear, goods of leather, 
household textiles, accessories, and fittings and primary products therefor; providing of access to a platform for 
providing and/or conducting the exchange of images, in particular in the field of the comparison, brokerage and sale of 
fashion, clothing, textiles, footwear, goods of leather, household textiles, accessories, and fittings and primary products 
therefor; providing of access to a platform for providing and/or arranging offers provided by others, in particular in the 
field of the comparison, brokerage and sale of fashion, clothing, textiles, footwear, goods of leather, household textiles, 
accessories, and fittings and primary products therefor; providing of access to a platform for providing and/or conducting 
the management, booking and payment for offers provided by others; providing of access to a platform for providing 
and/or conducting a customer loyalty scheme, namely a bonus or reward scheme; providing of access to a platform for 
providing and/or conducting trend analysis; providing of access to marketplaces or exchange platforms, in particular 
virtual marketplaces or exchange platforms; providing of access to a platform for linking sales offers, in particular sales 
offers provided by others; providing of access to software, in particular to downloadable applications (apps) for mobile 
telephones or computers; providing of access to internet sites via downloadable applications (apps) for mobile 
telephones or computers; providing of access to online publications; providing of access to a website containing ratings, 
reviews, recommendations and information published by users; providing access to computer, electronic and online 
databases; telecommunications services, namely electronic transmission of data, messages and information; providing 
online communications links which transfer web site users to other local and global web pages; providing an online 
forum for the buying and selling of products and materials and exchanging of sourcing data via a computerized network; 
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forums [chat rooms] for social networking; electronic bulletin board services [telecommunications services]; 
transmission of electronic mail; electronic exchange of messages via chat lines, chatrooms and internet forums; 
computer aided transmission of messages and images; telecommunication services provided via internet platforms and 
portals; providing access to databases; web messaging; providing of access to websites for conducting purchase, sales 
or exchange transactions, for linking to the websites of others, for displaying personal information, and for information 
about competition results; all the aforesaid services in particular in the field of the comparison, brokerage and sale of 
fashion, clothing, textiles, footwear, goods of leather, household textiles, accessories, and fittings and primary products 
therefor, not including services in connection with electric and electronic goods, in particular hardware, hardware 
components, parts and spare parts for all the aforesaid goods.
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Priority claimed from 15/09/2016; Application No. : 1339326 ;Benelux 

3571133    09/03/2017
[International Registration No. : 1348710]
Solvay SA
Rue de Ransbeek 310 B-1120 Bruxelles

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; carbonate and derivatives; hydrogen dioxide.

Cl.40;Purification of gaseous effluents, fumes and recycling of waste products.
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Priority claimed from 29/08/2016; Application No. : 533559 ;Czech Republic 

3571225    24/02/2017
[International Registration No. : 1349288]
Cermák a spol.
Elišky Peškové 15/735 CZ-150 00 Praha 5 Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Computer software, electronic publications.

Cl.38;Electronic transmission and streaming of digital media content for others via global and local computer networks.

Cl.41;Training, advisory services relating to training, arranging and conducting of workshops and e-learning courses, 
education services including e-learning.

Cl.42;Computer software design.

Cl.45;Copyright management, copyright licensing services.
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3571549    16/03/2017
[International Registration No. : 1349377]
Xu Shunlin
No. 46, Yingfang Alley, Chenyu, Zhugang Town, Yuhuan Country, Taizhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.31;Christmas trees; maize; hop cones; fish, live; fruit, fresh; cucumbers, fresh; seeds for planting; fruit residue; malt 
for brewing and distilling; litter for animals.

Cl.35;Television advertising; business management and organization consultancy; procurement services for others 
[purchasing goods and services for other businesses]; import-export agencies; sales promotion for others; employment 
agencies; relocation services for businesses; office machines and equipment rental; accounting; rental of vending 
machines.
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Priority claimed from 26/10/2016; Application No. : 4020160089890 ;Republic of Korea 

3572911    20/03/2017
[International Registration No. : 1347258]
DAESANG Corporation
26, Cheonho-daero, Dongdaemun-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruits and vegetables; soups; jellies for food; meat; frozen beans; frozen 
garlic; frozen gingers; processed fruit foods; processed vegetable foods; jams; processed sweet potatoes; kimchi 
(fermented vegetable dish); fruit-based snack food; bottled vegetables; fermented vegetable foods; preserved onions; 
Korean sliced vegetables preserved in soy sauce or soybean paste (jangajji); gherkins; preserved vegetables (other than 
those frozen); vegetable soups; vegetable salads; Korean pickled mustard leaves and stems (gatkimchi); cucumber 
kimchi (oi-sobagi); minced garlic, preserved; Korean cooked dish consisting primarily of fermented vegetable, pork and 
tofu (kimchi-jjigae); Korean cooked dish consisting primarily of soybean paste and tofu (doenjang-jjigae); kimchi made of 
perilla leaf; kimchi made of crepidiastrum sonchifolium; cubed radish kimchi (kkakdugi); prepared peanuts; vegetable 
juices for cooking; foods prepared from bean curds (tofu); tofu; Korean-style fermented soybeans (meju); bean processed 
foodstuffs (excluding bean curds and their processed foodstuffs); beans cooked in soy sauce(kongjaban); frozen fruits; 
eggs; edible eggs; processed egg foodstuffs; quail eggs; processed meat products; ham; sausages; pork cutlets; grilled 
short rib patties; chicken ball; bacon; bouillon; dried beef; Korean cooked dish consisting primarily of chicken and 
ginseng (samgyetang); meat boiled down in soy sauce; spicy beef broth (yukgaejang); short rib soup (galbi tang); milk 
products; food products made from milk; cheese; yogurt; edible oils and fats; food products made from oil and fat; 
sesame oil for food; perilla oil for food; soya bean oil for food; corn oil for food; oils for food; grape seed oil for food; 
canola oil for food; olive oil for food; rice bran oil for food; food products made from worm, namely silkworm chrysalis for 
human consumption; fish and shellfish, not live, for food; liquid salted and fermented anchovy; liquid salted and 
fermented sand eel; tuna, not live; processed edible seaweed products; laver-based snack foods; processed brown 
seaweed; toasted laver; processed sea tangle; processed green laver; seasoned laver (jaban-gim); food products made 
from fish and shellfish; fish cutlet; fish sausages; smoked fish and shellfish; fish cakes; canned tuna; seafoods boiled 
down in soy sauce; loach soup.
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Cl.30;Seasonings; chocolate products; polished cereals; flour for food; starch for food; wheat flour; frying flour; 
capers; cereal-based processed products; Korean-style dumplings (mandu); cooked dish consisting primarily of stir-fried 
rice cake with fermented hot pepper paste (topokki); noodles; spaghetti; chinese noodles; udon noodles; Korean 
buckwheat noodles (naeng-myun); instant noodles; pizzas; hot dogs (sandwiches); processed cereals; crust of 
overcooked rice (nurungji); noodles with black soybean sauce (jajangmyeon); pasta; somen noodles; dried noodles; 
buckwheat noodles; cooked dish consisting primarily of dough flakes with broth (sujebi); buckwheat noodles 
(makguksu); malt for human consumption; confectionery; chinese pancake stuffed with sugar (hotteok); puddings; ice 
cream; rice toffee; sugar for food; natural sweeteners; starch syrup for food; sugar; fructose; oligosaccharide for culinary 
purposes; rice cakes; glutinous pounded rice cake coated with bean powder (injeolmi); rice cakes for stir-fried rice cake; 
rice cakes (joraengi); stick of rounded rice cakes (garaetteok); soy sauce and soy bean paste; fermented hot pepper paste 
(gochujang); soya bean paste [condiment]; seasoned bean paste for use as a condiment; black paste for noodle sauce (ja-
jang); Chinese soybean paste (chun-jang); soya sauce; fermented soybean paste (chonggug-jang); chemical seasoning; 
sauces; vinegar; dressings for salad; mayonnaise; ketchup [sauce]; spices; hot pepper powder [spice]; curry [spice]; 
mustard meal; pepper powder [spice]; ginger powder [spice]; wasabi powder [Japanese horseradish]; minced garlic 
[condiment]; ginger [spice]; edible salt; tea; barley tea; corn tea; coffee; tea-based beverages; edible ices; meat 
tenderizers for household purposes; Korean condiment made from salted and fermented seafood (jeotgal).

Cl.31;Grains [cereals]; unprocessed beans; vegetables, fresh; sugarcane; copra; malt for brewing and distilling; fodder;
bulbs; fruit, fresh; plants; hops; raw cocoa beans; eggs for hatching; live birds; fish, live; fresh seaweeds; fresh algae for 
human consumption; straws for thermal protection for plant; fishing paste bait; silkworms.
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Priority claimed from 30/11/2016; Application No. : 535620 ;Czech Republic 

3573273    27/02/2017
[International Registration No. : 1348382]
VITRABLOK, s.r.o.
Bílinská 782/42 CZ-419 01 Duchcov Czech Republic

Proposed to be Used
IR DIVISION
Cl.11;Lighting glasses; glass covers for lamps; lamp chimneys made of glass.

Cl.19;Glass building materials; construction elements made of glass; glass walls, glass bricks; glass tiles; glass 
panels; glass slabs; tiles of glass for roofs; glass panels for windows and doors; glass blocks for use in building 
industry; fire-retardant glass for use in construction.
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Priority claimed from 31/01/2017; Application No. : 016303638 ;European Union 

3573776    01/03/2017
[International Registration No. : 1350313]
Avoria GmbH
Kreuzburger Straße 9 90471 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.3;Aromatics; scented oils used to produce aromas when heated; perfumery; terpenes [essential oils]; blended 
essential oils; fumigating incenses (kunko).

Cl.34;Electronic cigarettes; pipes; smokers' articles; matches; tobacco; tobacco and tobacco products (including 
substitutes); tobacco substitutes; tobacco substitutes not for medical purposes; tobacco free cigarettes, other than for 
medical purposes; cigarettes containing tobacco substitutes, not for medical purposes; cigarillos; cigars; flavorings, 
other than essential oils, for use in electronic cigarettes; liquid solutions for use in electronic cigarettes; tobacco jars; 
personal vaporisers and electronic cigarettes, and flavourings and solutions therefor; hookahs; liquids for electronic 
cigarettes and vaporisers; evaporators for personal use, and flavourings and solutions therefor; cigarette cases made of 
precious metal; cigarette boxes of precious metal; electronic cigarette cases; electronic cigarette boxes; smokeless 
cigarette vaporizer pipes; tobacco containers and humidors; containers for cigars; liquid bottles for preparing liquids for 
electronic cigarettes and evaporators (smokers' accessories); base bottles for preparing liquids for electronic cigarettes 
and evaporators (smokers' accessories); food dyes for preparing liquids for electronic cigarettes and evaporators 
(smokers' accessories); syringes for preparing liquids for electronic cigarettes and evaporators (smokers' accessories); 
cannulae for preparing liquids for electronic cigarettes and evaporators (smokers' accessories); measuring cups for 
preparing liquids for electronic cigarettes and evaporators (smokers' accessories); mixing accessories for preparing 
liquids for electronic cigarettes and evaporators (smokers' accessories); colorants for preparing liquids for electronic 
cigarettes and evaporators (smokers' accessories); preparations for colouring liquids for electronic cigarettes and 
evaporators (smokers' accessories); electronic cigarette cartomizers; electronic cigars; electronic cigarette liquid [e-
liquid] comprised of propylene glycol; electronic cigarette liquid [e-liquid] comprised of vegetable glycerin; refill 
cartridges for electronic cigarettes; oral vaporizers for smokers; electronic cigarette atomizers.

Cl.35;Advisory services (business -) relating to the management of businesses; industrial management consultation 
including cost/yield analyses; business management and organization consultancy; office functions; on-line trading 
services in which seller posts products to be auctioned and bidding is done via the internet; retailing or wholesaling, 
including online, in the field of pharmaceutical, veterinary and sanitary preparations and medical supplies; business 
management; organisation and conducting of product presentations; business administration; advertising; business 
assistance relating to corporate identity; retailing and wholesaling, including online, in the field of electronic cigarettes, 
evaporators, cigarettes, cigars, tobacco and tobacco products, tobacco substitutes, smokers' articles, liquids for 
electronic cigarettes, flavourings for electronic cigarettes; retailing and wholesaling, including online, in the field of 
flavourings, scented oils, terpenes, essential oils; retailing and wholesaling, including online, in the field of stationery, 
packaging, cards, periodicals, packaging materials; retailing and wholesaling, including online, in the field of bags, 
briefcases, pocket wallets; retailing and wholesaling, including online, in the field of clothing, headgear, footwear; 
retailing and wholesaling, including online, in the field of non-alcoholic beverages, waters, juices, flavoured aerated 
beverages, soya-based beverages, preparations for making beverages, water-based functional beverages, caffeinated 
water, caffeinated energy drinks, energy drinks.
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3573838    16/03/2017
[International Registration No. : 1349501]
NINGBO ANANTARA BABY PRODUCTS CO., LTD
901 Xingzhouyinzuo Building, No.88 Qianhe South Road, Yinzhou Ningbo, Zhejiang China

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; dental apparatus; galvanic therapeutic appliances; spoons for administering 
medicine; breast pumps; feeding bottle teats; babies' pacifiers [teats]; feeding bottles; teething rings; feeding bottle 
valves.

Cl.21;Cups; tableware, other than knives, forks and spoons; bowls [basins]; glassware for daily use, including cups, 
dishes, kettles, jars; baby baths, portable; drinking flasks for travellers; toothbrushes, electric; toothbrushes; thermally 
insulated containers for food; non-electric portable coldboxes.

7862



Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

Priority claimed from 29/09/2016; Application No. : 4303106 ;France 

3574188    06/03/2017
[International Registration No. : 1350265]
CAPSUM
126 boulevard bara, Heliopolis II F-13013 Marseille France

Proposed to be Used
IR DIVISION
Cl.3;Skin whitening preparations; laundry detergents; polishing preparations; degreasing preparations; abrasive 
preparations; soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; dietetic foods for medical 
use; dietetic substances for medical use; dietetic foodstuffs for veterinary use; dietetic substances for veterinary use; 
food for babies; food supplements; plasters, materials for dressings; teeth filling materials; dental impression materials; 
disinfectants; products for destroying vermin; fungicides; herbicides; bath preparations for medical use; sanitary panties; 
sanitary towels; chemical preparations for medical use; chemical preparations for pharmaceutical use; medicinal herbs; 
herbal teas; parasiticides; alloys of precious metals for dental use.
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Priority claimed from 13/10/2016; Application No. : 302016000103094 ;Italy 

3574514    23/02/2017
[International Registration No. : 1350055]
AUTOMOBILI LAMBORGHINI S.P.A.
Via Modena 12 I-40019 SANT'AGATA BOLOGNESE (BO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; acceleration sensors; accumulators; aerials; alarm systems; apparatus 
and instruments for recording, transmission or reproduction of sound, data or images; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording distance; 
audio speakers; automatic indicators of low pressure in vehicle tires; batteries for vehicles; battery chargers; bicycle 
helmets; boots for protection against accidents; calculators; camcorders; cameras; car navigation computers; car radios; 
cases adapted for computers; cases adapted for mobile phones; cases for eyeglasses; CD players; CDs; cell phones; 
chains for spectacles and sunglasses; clothing for protection against accidents, irradiation and fire; colour printers; 
communication software; communications computers; computer game software; computer mice; computer keypads; 
computer mouse pads; computer operating systems; computer screens; computer video game software; computers; 
covers for smartphones; crash helmets; data storage devices; diving suits; docking stations for mobile phones; 
downloadable ring tones for mobile phones; earphones; electronic book readers; electronic control systems for 
machines; electronic game software for mobile phones; electronic navigational and positioning apparatus and 
instruments; eyeglass frames; eyeglasses; fax devices; fibre optics; fire alarms; fire detection apparatus; fire 
extinguishing apparatus for automobiles; games software; Global Positioning System [GPS] apparatus; hands-free 
headsets for cell phones; hands-free kits for telephones; headphones; helmet cameras; karaoke equipment; laptop 
computers; laser pointers; lasers, not for medical purposes; loudspeakers; motion sensors; motor vehicle power locks; 
MP3 players; Mp4 players; navigation apparatus for vehicles [on-board computers]; protection devices for personal use 
against accidents; radar apparatus; remote controls; screensavers; sensors for determining acceleration; sensors for 
determining temperature; sensors for determining velocity; simulators for the steering and control of vehicles; ski 
helmets; smartphones; smartwatches; smartphones in the shape of a watch; speakers; speech recognition software; 
speedometers for vehicles; steering apparatus, automatic, for vehicles; tablet computers; telephones; theft alarms; tire 
pressure gauges; touch pads; USB flash drives; virtual reality game software.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; air bags for vehicles; alarm systems for motor vehicles; 
all-terrain vehicles; anti-theft alarms for vehicles; apparatus for locomotion by land; arm rests for vehicles; automatic 
gearboxes for land vehicles; automobile bumpers; automobile chassis; automobile chains; automobile dashboards; 
automobile door handles; automobile engines; automobile hoods; automobile steering wheels; automobile wheels; 
automobiles; axles for land vehicles; bicycles; brake cylinders for vehicles; brake discs for vehicles; brake pads for 
automobiles; cars; children's safety seats for vehicles; clutches for land vehicles; direction indicators for land vehicles; 
doors for automobiles; engines for automobiles; gear lever knobs for vehicles; gear shifts for automobiles; head 
restraints for vehicles; hoods for vehicles; hub caps; racing cars; rearview mirrors for vehicles; rims for vehicle wheels; 
safety belts for vehicle seats; seat covers for vehicles; seats for vehicles; shock absorbers for automobiles; sports cars; 
sports utility vehicles; steering wheels for automobiles; structural parts for automobiles; sun blinds adapted for 
automobiles; suspension systems for automobiles; valves for vehicle tires; vehicles for locomotion by land, air, water or 
rail; windscreen wipers.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; albums; 
agendas; autograph books; ball point pens; binders for the office; birthday books; birthday cards; booklets; 
bookmarkers; books; brochures; calendar desk pads; calendars; catalogues; chequebook cases; Christmas cards; coffee 
filters of paper; color prints; colour pencils; desk calendars; desk sets; drawing instruments; drawing sets; event 
programs; event albums; filtering materials of paper; fountain pens; gift boxes; letter openers; motivational cards; 
napkins of paper; notebooks; office binders; office stationery; passbook covers; pen and pencil cases; pencils; pens; 
photo albums; picture postcards; plastic bags for packaging; pocket calendars; pocket diaries; posters; road maps; 
stands for writing implements; stationery boxes; stickers; wall calendars.

Cl.25;Clothing, footwear, headgear; anoraks [parkas]; articles of sports clothing; babies' clothing; bandanas; baseball 
caps; bath robes; bath sandals; bathing suits; beach clothes; beach footwear; beach hats; belts [clothing]; boots for 
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sport; bottoms [clothing]; boxer shorts; bras; breeches; caps [headwear]; cashmere clothing; casual footwear; casual 
shirts; casual trousers; children's headwear; clothes for sports; clothing of leather; coats; cravats; deck shoes; dress 
shoes; dress suits; dress shirts; driving shoes; fleeces; flip-flops; footwear for men and women; footwear for sport; 
gloves [clothing]; golf shirts; golf caps; golf shoes; hiking shoes; infants' shoes and boots; infants' clothing; jeans; 
jogging outfits; knitted clothing; ladies' underwear; leather jackets; leisurewear; lingerie; men's socks; men's underwear; 
neck scarves [mufflers]; nightdresses; outerclothing; polo shirts; pullovers; rain coats; rainproof clothing; running shoes;
sandals; scarves; shirts; short-sleeved shirts; shorts; silk clothing; silk scarves; ski wear; socks; sports caps; 
sportswear; suits; sun hats; sweat shirts; sweat bands; sweaters; t-shirts; tank tops; trousers; ties [clothing].

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; apparatus for games; 
card games; cases for playing cards; cases for toy vehicles; hand-held electronic games; model cars; ride-on toys; radio-
controlled toy vehicles; scale model vehicles.
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Priority claimed from 03/03/2017; Application No. : 87357422 ;United States of America 

3574585    10/03/2017
[International Registration No. : 1350131]
UiPath, Inc.
548 Market Street, Ste. 91100 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, namely, web applications and fat client applications designed to automate manual processes 
in the field of robotic process automation; downloadable computer programs comprised of web applications and fat client 
applications for use in robotic process automation designed to automate manual processes; downloadable computer 
utility programs; downloadable computer software applications for use in robotic process automation designed to 
automate manual processes; application software for cloud computing services.

Cl.35;Business management assistance; business management advice and assistance; management assistance in 
business affairs; assistance in management of business activities; business assistance, management and administrative 
services; providing business management and operational assistance to commercial businesses; assistance and advice 
regarding business organization and management; business management assistance for industrial or commercial 
companies; assistance, advisory services and consultancy with regard to business management; assistance to 
commercial enterprises in the management of their business; commercial assistance in business management; business 
efficiency expert services; business organization and operation consultancy; business management and organization 
consultancy; business management and enterprise organization consultancy; business organization and management 
consultancy including personnel management; assistance, advisory services and consultancy with regard to business 
organization; consultancy and advisory services for business management; professional business consultancy services; 
professional consultancy relating to business management; collecting business information; business information 
services; dissemination of business information; computer assisted business information; business information and 
inquiries; information in business matters; business information for enterprises; research of business information; 
provision of business information; compilation of business information; analysis of business information; computerized 
business information retrieval; business statistical information services; business advice, inquiries or information; 
provision of commercial information; computerized business information processing services; business information and 
research services; provision of business statistical information; provision of computerized business information; 
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business advisory services, consultancy and information; information services relating to business matters; providing 
business information via a website; provision of business information for enterprises; provision of computerized 
business management information; provision of business and commercial information; drawing up of business statistical 
information, namely, statistics regarding the activity of the software designed for automating manual processes; 
economic information services for business purposes; provision of information relating to business; provision of 
computerized business information data; business analysis, research and information services in the field of business; 
compilation of business statistics and commercial information; advice and information concerning commercial business 
management; provision of statistical information relating to business; information or enquiries on business and 
marketing; computerized business information services for use in business opportunities appraisals; providing business 
information via a web site; provision of commercial and business contact information; provision of business information 
via global computer networks; provision of computerized information relating to business records; providing business 
information by way of computer terminals; provision of on-line business and commercial information; providing 
information about commercial business and commercial information via the global computer network; providing advice 
and information relating to commercial business management; updating of business information on a computer data 
base; business consultancy relating to the administration of information technology; providing business information 
directory services, via a global computer network; compiling and analyzing data relating to business management; 
business management consulting services in the field of information technology; providing business information, also via 
internet, the cable network or other forms of data transfer; compilation of information into computer databases; 
compilation and systemization of information into computer databases; compilation of business statistics; compilation of 
business statistics and commercial information; compilation of statistics for business or commercial purposes; 
computerized file management; data search in computer files for others; document reproduction; outsourcing services; 
systemization of information into computer databases; compilation and systemization of information into computer 
databases; updating and maintenance of data in computer databases; arranging and conducting of commercial, trade and 
business conferences.

Cl.38;Transmission of information for business purposes; providing access to databases; providing access to 
computer databases; providing access to online computer databases; providing access to and leasing access to 
computer databases; providing access to databases in computer networks; providing access to and leasing access time 
to computer databases; providing access to electronic communications networks and electronic databases; providing 
access to and leasing time to computer databases; communications by computer terminals; computer aided transmission 
of messages, data, information and images; streaming of data; transmission of digital files.

Cl.41;Teaching and training in business, industry and information by providing classes and workshops in those fields; 
arranging and conducting of conferences; arranging, conducting and organization of educational conferences; arranging 
and conducting of educational seminars in the field of business analysis related to robotic process automation; arranging 
and conducting of educational workshops and seminars in the field of robotic process automation; arranging, conducting 
and organization of educational seminars in the field of robotic process automation; television and radio programming on 
a global computer network.

Cl.42;Providing temporary use of non-downloadable computer programs for use in evaluation and testing of a solution 
to implement robotic process automation; cloud computing services; consulting in the field of cloud computing networks 
and applications; rental of operating software for accessing and using a cloud computing network; programming of 
operating software for accessing and using a cloud computing network; design and development of operating software 
for accessing and using a cloud computing network; providing temporary use of on-line non-downloadable operating 
software for accessing and using a cloud computing network; computer programming services; scientific computer 
programming services; computer software programming services; computer programming and maintenance of computer 
programs; computer programming for data processing; computer programming and software design; computer 
programming for the internet; research relating to computer programming; computer programming services for data 
warehousing; design, development and programming of computer software; technical consultancy services relating to 
computer programming; computer programming for data processing and communication systems; computer 
programming services for commercial analysis and reporting; programming of computer software for reading, 
transmitting and organizing data; programming of computer software for evaluation and calculation of data; computer 
programming consultancy; computer software design and development; computer software design and updating; 
updating and design of computer software; design and writing of computer software; design, development and 
programming of computer software; design and development of computer software architecture; design, maintenance 
and updating of computer software; design, drawing and commissioned writing of computer software; research, 
development, design and upgrading of computer software; design, maintenance, rental and updating of computer 
software; design and development of computer software for process control; consultancy relating to the design and 
development of computer software programs; design and development of computer software for reading, transmitting 
and organizing data; design and development of computer software for evaluation and calculation of data; providing 
information about the design and development of computer software, systems and networks; rental of computer software;
rental of computer database software; rental of computer software and programs; rental and maintenance of computer 
software; computer system analysis; advisory services relating to computer systems analysis; computer system design; 
advisory services relating to computer systems design; design services relating to the development of computerized 
information processing systems; computer software consultancy; professional consultancy relating to computer 
software; technical consultancy relating to the installation and maintenance of computer software; technical consultancy 
relating to the application and use of computer software; providing information, advice and consultancy services in the 
field of computer software; consultancy and information services relating to the design, programming and maintenance of
computer software; system design; providing information about the design and development of computer software, 
systems and networks; computer software consultancy; computer software consultancy services; professional 
consultancy relating to computer software; research and consultancy services relating to computer software; 
consultancy services relating to computer networks using mixed software environments; technical consultancy relating 
to the installation and maintenance of computer software; technical consultancy relating to the application and use of 
computer software; providing information, advice and consultancy services in the field of computer software; 
consultancy and information services relating to the design, programming and maintenance of computer software; 
computer technology consultancy; computer and information technology consultancy services; consultancy in the field 
of computer security; professional consultancy relating to computer security; data conversion of computer programs and 
data; data conversion of computer programs and data, not physical conversion; electronic data storage; electronic data 

7867



storage services; computer services concerning electronic data storage; compression of data for electronic storage; 
electronic data storage and data back-up services; electronic storage services for archiving databases, images and other 
electronic data; temporary electronic storage of information and data; information technology consultancy; providing 
information on computer technology and programming via a web site; installation of computer software; installation of 
computer programs; installation and maintenance of computer software; installation and customization of computer 
applications software; installation, maintenance and updating of computer software; installation, maintenance and repair 
of computer software; installation, maintenance, updating and upgrading of computer software; installation, maintenance, 
repair and servicing of computer software; development and maintenance of computer software; updating and 
maintenance of computer software; rental and maintenance of computer software; services for maintenance of computer 
software; development and maintenance of computer database software; design, maintenance and updating of computer 
software; maintenance of computer software relating to computer security and prevention of computer risks; design, 
maintenance, development and updating of computer software; design, maintenance, rental and updating of computer 
software; monitoring of computer systems by remote access; off-site data backup; outsource service providers in the 
field of information technology; research and development of new products for others; software as a service featuring 
software for use in cloud based monitoring of software robots for automating manual processes; technological 
consultancy; updating and upgrading of computer software; updating of computer software for others; updating of 
software data bases; updating of computer software relating to computer security and prevention of computer risks.
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3574674    08/03/2017
[International Registration No. : 1349334]
Plisch GmbH
Grosser Stellweg 13 68519 Viernheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; IT and audiovisual apparatus, in particular analogue and digital communications equipment, 
including for DAB/DMB, DVB-T, ISDB-T, ATSC; transmitters, aerials and aerial installations in the form of communications 
apparatus, computer network and data communications apparatus and equipment, digital transmitters, digital 
telecommunications apparatus, electronic apparatus for transmitting data and audio-video signals; transmitter receivers; 
apparatus for transmission of communications; telecommunications multiplexers; broadcasting equipment; satellite 
transceivers; apparatus for the transmission of data; apparatus, instruments and cables for electricity; measuring, 
detecting and monitoring instruments, devices and regulators; apparatus for scientific research and laboratories; parts 
and accessories for all the aforesaid goods, included in this class.

Cl.37;Installation, repair and maintenance in relation to communications, IT and audiovisual apparatus, in particular 
communications equipment and communications apparatus, and communications hardware and software; fitting, 
installation, maintenance and repair of communications systems and apparatus, and communications networks, in 
particular in the field of digital transmitters; consultancy and project management relating to the aforesaid services.

Cl.42;IT services, namely development, programming and implementation of software, in particular in the field of 
communications technology, development of computer hardware, hosting, software as a service and rental of software, 
rental of computer hardware and installations, IT consultancy and information, IT security, protection and repair, data 
duplication and conversion, data encoding, computer analysis and diagnostics; research and development, and 
implementation of communications apparatus, computers and computer systems, computer project management, 
technological services in relation to computers, computer networking, updating of memory banks in computer systems, 
updating of websites, for others, scientific and technological services; testing, authentication and quality control; design 
services; engineering in relation to communications technology; research in the field of communications technology; 
consultancy and information in relation to the aforesaid services, included in this class; technical project management 
and consultancy in relation to communications technology.
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3574680    20/03/2017
[International Registration No. : 1349006]
Jiande Five Star Industry Co.,Ltd
Gu Industrial Zone, Mei town, Jiande, Hangzhou 311604 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.9;Time recording apparatus; signal lanterns; horns for loudspeakers; steering apparatus, automatic, for vehicles; 
milage recorders for vehicles/kilometer recorders for vehicles; speed indicators; batteries, electric, for 
vehicles/accumulators, electric, for vehicles; theft prevention installations, electric.

Cl.11;Bicycle lights; vehicle reflectors; lights for vehicles; lighting apparatus for vehicles; solar water heaters; light 
bulbs for directional signals for vehicles; lighting apparatus and installations; refrigerators; showers; air conditioning 
apparatus.

Cl.12;Vehicles for locomotion by land, air, water or rail; anti-theft devices for vehicles; handle bars for bicycles, 
cycles/bicycle handle bars/cycle handle bars; mopeds; direction indicators for bicycles; brakes for bicycles, 
cycles/bicycle brakes/cycle brakes; bicycles/cycles; bicycle saddles/cycle saddles; direction signals for vehicles/turn 
signals for vehicles.
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Priority claimed from 09/09/2016; Application No. : 4298062 ;France 

3574762    06/03/2017
[International Registration No. : 1350270]
MOTUL
119 boulevard Félix Faure F-93300 AUBERVILLIERS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for cooling liquids, chemical products as ingredients for the composition of lubricants; 
chemical additives to motor fuel; chemical products for use in industry, science, photography, as well as in agriculture, 
horticulture and forestry; unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing 
compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning materials; 
adhesives for use in industry; products for waterproofing (chemical products), anti-freeze, chemical scale-removing 
products (other than for household use).

Cl.4;Industrial oils and greases; lubricants; oils, greases and lubricants for vehicle motors and engines; non-chemical 
additives to motor fuel; dust absorbing, wetting and binding compositions, for use in the maintenance of vehicle motors 
and engines and all machine motors and engines; fuels (including motor spirit) and illuminants; candles, wicks for 
lighting; compositions used as binders for fuels, dust binders, fork oil.
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Priority claimed from 12/09/2016; Application No. : 695579 ;Switzerland 

3574771    08/03/2017
[International Registration No. : 1349533]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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3574823    01/02/2017
[International Registration No. : 1349717]
PUNT ROMA, S.L.
Calle de l'Overlocaire, 24-28, Poligono Industrial "Les Hortes" E-08302 MATARO Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail sale services in stores and via global telematic networks; issuing of franchises relating to assistance in 
running or managing a commercial venture and assistance for the operation of a franchised commercial company; all 
exclusively relating to clothing and goods of leather and imitation leather, goods made of these materials not included in 
other classes, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, whips, harness and saddlery.
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3574844    10/03/2017
[International Registration No. : 1350022]
Pfleiderer Deutschland GmbH
Ingolstädter Str. 51 92318 Neumarkt Germany

Proposed to be Used
IR DIVISION
Cl.17;Plastic products for exterior construction, interior decoration, for setting up exhibitions and for furniture 
construction, all being semi-finished goods; plates of plastic, surface panels of plastic, in particular HPL panels, plastic 
films not for wrapping, all the aforesaid goods being semi-finished products, and in particular with decorative surfaces.

Cl.19;Building and construction material, not of metal, in particular plastic panels and composite panels of different 
materials, in particular of wood and plastic, and reinforcement elements constructed from plastic panels and/or 
composite panels for outdoor and indoor construction, in particular wall elements, wall claddings, facade elements, 
ceiling elements, windowsills, floors, floor slabs.

Cl.20;Parts for furniture, in particular for built-in furniture, in particular worktops, side panels for furniture, furniture 
fronts, doors for furniture.
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Priority claimed from 12/10/2016; Application No. : 1340922 ;Benelux 

3574870    01/03/2017
[International Registration No. : 1350006]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving apparatus and instruments; apparatus for recording, transmission or reproduction of sound or 
images or data; magnetic data carriers, recording discs; data processing equipment and computers; software for use in 
the medical and healthcare field software and applications for mobile phones and other handheld mobile digital electronic 
devices; application software for mobile devices; computer programs for providing access, browsing and searching 
online databases; computer software and firmware, namely, operating system programs, programs for synchronizing data 
and application software for personal and handheld computers; software for use in the field of healthcare; cloud-based 
digital healthcare computer software platform, all aforesaid products among others for facilitating the capturing, 
combining and connecting of personal health data (both professional healthcare-delivered data and self- generated health 
data).

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer software in the field of healthcare; platform as a service including cloud-based digital healthcare platform as a 
service; software as a service including healthcare software as a service; cloud computing; hosting services including 
hosting of databases, web-portals, websites, platforms, digital content; all aforesaid services also for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare-delivered data and self- 
generated health data); electronic and computerized data storage; analysis of healthcare data.
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Priority claimed from 30/08/2016; Application No. : 698703 ;Switzerland 

3574874    24/02/2017
[International Registration No. : 1349669]
United Grinding Group AG
Jubiläumsstrasse 95 CH-3003 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines for additive manufacturing; machines for production of 3D modules, 3D models and 3D prototypes.

Cl.40;Custom manufacture of tools (parts of machines) and hand-operated hand tools of metal or plastic materials in 
the form of 3D modules, 3D models and 3D prototypes on request and according to customer's instructions.
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Priority claimed from 09/02/2017; Application No. : 1348294 ;Benelux 

3574945    03/03/2017
[International Registration No. : 1350005]
RPM/BELGIUM, naamloze vennootschap
Industriepark Noord, H. Dunantstraat 11B B-8700 TIELT

Proposed to be Used
IR DIVISION
Cl.2;Natural resins in the form of coatings for protecting parts of buildings, structures and floors against deterioration, 
abrasion, chemical damage, water damage and penetration and deterioration caused by heavy loads.

Cl.19;Building materials, not of metal, for coating of foundations and civil engineering structures; the aforementioned 
goods with or without waterproofing properties.
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Priority claimed from 15/09/2016; Application No. : 2016-105770 ;Japan 

3577215    14/03/2017
[International Registration No. : 1351131]
CHIRON CO., Ltd.
1-4-11, Ariake, Koto-Ku Tokyo 135-0063 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps and detergents.

Cl.16;Towels of paper.
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3577286    16/03/2017
[International Registration No. : 1351389]
PayPal, Inc.
2211 North First Street San Jose CA 95131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for enabling the electronic transfer of money between users; downloadable software for 
enabling processing of electronic funds transfers and payments made via ACH (automated clearing house), credit card, 
debit card, electronic check and electronic, mobile and online payments.

Cl.36;Electronic transfer of money for others; providing electronic processing of electronic funds transfer, ACH, credit 
card, debit card, electronic check and electronic, mobile and online payments.

Cl.42;Providing temporary use of online, non-downloadable software for enabling the electronic transfer of money 
between users; providing temporary use of online, non-downloadable software for enabling processing of electronic 
funds transfers and payments made via ACH (automated clearing house), credit card, debit card, electronic check and 
electronic, mobile and online payments.
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3578076    09/03/2017
[International Registration No. : 1350592]
LOGIMATIC SOLUTIONS A/S
Sofiendalsvej 5 B DK-9200 Aalborg SV Denmark

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus, cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.42;Scientific and technological services and research and design relating thereto, industrial analysis and research 
services; design and development of computer hardware and software.
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3579005    13/03/2017
[International Registration No. : 1350485]
Foliggo Pawel Nitka
ul. Rokietnicka 60a PL-62-080 Tarnowo Podgórne Poland

Proposed to be Used
IR DIVISION
Cl.17;Plastic film, not for wrapping, including for windows, for protective and anti-theft purposes, for motor vehicles, 
and for decorative, sun protection, waterproofing, insulating, reflective and thermal insulation purposes; insulation (metal 
foil for -); film of plastic for use in agriculture, printing, and digital printing; foil of regenerated cellulose, other than for 
packing; filtration materials and semi-finished products thereof in the form of film of plastic.

Cl.19;Films of plastic for use in building.

Cl.35;Sale of the following goods: film of plastic for wrapping or packaging, adhesive tapes for stationery or household 
purposes, film of plastic, not for wrapping, including for windows, for protective and anti-theft purposes, for motor 
vehicles, and for decorative, sun protection, waterproofing, insulating, reflective and thermal insulation purposes; sale of 
the following goods: metal foil for insulation, film of plastic for use in agriculture, printing, and digital printing, sheets of 
reclaimed cellulose, not for wrapping; sale of the following goods: filtration materials and semi-finished products thereof 
in the form of plastic film, plastic film for use in building; management of retail, wholesale and internet shops.
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Priority claimed from 15/09/2016; Application No. : 2016-105771 ;Japan 

3580001    14/03/2017
[International Registration No. : 1351132]
CHIRON CO., Ltd.
1-4-11, Ariake, Koto-Ku Tokyo 135-0063 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps and detergents.

Cl.5;Diapers; dietary supplements for humans; food for babies; sanitary napkins.

Cl.16;Towels of paper.
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Priority claimed from 15/09/2016; Application No. : 2016-105772 ;Japan 

3580494    14/03/2017
[International Registration No. : 1351133]
CHIRON CO., Ltd.
1-4-11, Ariake, Koto-Ku Tokyo 135-0063 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps and detergents.

Cl.5;Diapers; dietary supplements for humans; food for babies; sanitary napkins.

Cl.16;Towels of paper.
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Priority claimed from 11/10/2016; Application No. : 4306325 ;France 

3584024    15/03/2017
[International Registration No. : 1351956]
BOUYGUES CONSTRUCTION, Société anonyme
1 AVENUE EUGENE FREYSSINET F-78280 GUYANCOURT France

Proposed to be Used
IR DIVISION
Cl.36;Financial study services in connection with construction operations.

Cl.37;Construction of permanent buildings, construction of buildings, construction of roads; construction of bridges; 
construction of tunnels; construction information; building construction supervision; painting, plastering, plumbing and 
roofing work; sealing services (building); demolition of buildings; rental of building site machines; cleaning of buildings 
(interiors), cleaning of constructions (exterior surfaces); window cleaning; scaffolding; fitting, equipping, maintenance 
and repair of roads, bridges, tunnels, constructions and buildings; services for assignments as main contractors, agents 
for main contractors and project owners namely supervision (management) of construction work; advisory services for 
operational organization of site work with a sustainable development and energy-saving approach (supervision and 
management of construction works); construction consultancy; earth moving services.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; technical 
project studies; architecture; design of interior decor; design, installation, maintenance, update and rental of software; 
construction drafting.
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3584608    16/11/2016
[International Registration No. : 1352470]
Kabushiki Kaisha Nakashimato Shoten (also trading as Nakashimato Co., Ltd.)
4-13, Shibuya 1-chome, Shibuya-Ku Tokyo 150-0002 Japan

Proposed to be Used
IR DIVISION
Cl.29;Jams; compotes; tahini [sesame seed paste]; liver pastes; meat pastes; fish paste; seafood in the form of paste; 
anchovy paste; olive pastes; mushroom paste; fat-containing mixtures for bread slices; fruit spreads; meat-based 
spreads; edible oils and fats-based spreads; cheese spreads; dairy-based spreads; fish-based spreads; seasoned cod 
roe-based spreads; vegetable-based spreads; garlic-based spreads; peanut spread; egg-based spreads; whipped cream; 
cream [dairy products]; lemon curd; processed vegetables; processed fruits; processed seafood products; edible oils and
fats; milk products; meat; eggs; seafood, not live; frozen vegetables; frozen fruits; processed meat products; abura-age 
[pieces of fried tofu]; freeze-dried tofu pieces (kohri-dofu); jelly made from devils' tongue root (konnyaku); soya milk [milk 
substitute]; tofu; fermented soya beans [natto]; dried eggs, liquid eggs, frozen eggs, boiled eggs, fried eggs, rolled eggs, 
scrambled eggs and other processed eggs; dried flakes of laver for sprinkling on rice in hot water (ochazuke-nori); furi-
kake [dried flakes of fish, meat, vegetables or seaweed]; side-dish made of fermented soybean (name-mono); preserved 
pulses; protein for use as a food additive; steamed egg hotchpotch; omelets; Scotch eggs.

Cl.30;Mayonnaise-based spreads; mayonnaise and ketchup-based spreads; fruit jellies [confectionery]; puddings; 
coffee and cocoa; unroasted coffee; tea; seasonings; condiments; spices; aromatic preparations for food; rice; husked 
oats; husked barley; flour; gluten prepared as foodstuff; gluten additives for culinary purposes; processed cereals; 
Chinese stuffed dumplings, Chinese steamed dumplings; sushi; fried balls of batter mix with small pieces of octopus 
[Takoyaki]; boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli; sandwiches; steamed buns 
stuffed with minced meat (niku-manjuh); hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; gruel; 
porridge of rice and vegetables; confectionery; bread and buns; instant confectionery mixes; ice cream mixes; sorbet 
mixes [ices]; almond paste; yeast powder; koji [fermented malted rice]; yeast; baking-powder; ice; binding agents for ice 
cream; meat tenderizers, for household purposes; preparations for stiffening whipped cream; by-product of rice for food 
(sake lees); meat sauce; pasta sauce; chocolate spread; steamed egg custard.
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3585019    15/03/2017
[International Registration No. : 1352380]
TRESCO HOLDINGS, LLC
PO Box 342458 Tampa FL 33694 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin creams, skin lotions and skin moisturizers; shaving cream.

Cl.25;Clothing and sportswear for men, women, children and juniors, namely, shirts, t-shirts, knit tops, tank tops, halter 
tops, sweatshirts, polo shirts, pullovers, sweaters, crew neck sweaters, shorts, blouses, beachwear, headwear, namely, 
hats, caps, visors, bandanas, beanies.
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Priority claimed from 16/08/2016; Application No. : 1789970 ;Australia 

3586610    10/02/2017
[International Registration No. : 1354519]
FACKELMANN HOUSEWARESIP PTY LTD
105 Vanessa St KINGSGROVE NSW 2208 Australia

Proposed to be Used
IR DIVISION
Cl.8;Cutlery, forks, spoons, knives; cutlery sets; kitchen knives, chef's knives, paring knives, boning knives, scaling 
knives, cleavers, pizza cutters; razors; blades for knives; knife and blade sharpeners; knife and blade cutting edge 
grinding, sharpening, polishing and honing equipment and instruments in this class; scissors, kitchen shears, spatulas, 
tongs, knife blade scabbards, scissor blade scabbards; barbeque hand tools and implements and all other hand tools and 
implements included in this class; multi-tools being combinations of small hand tool functions such as pliers, spanners, 
knives, blades, screwdrivers, scissors and the like in one unit.

Cl.21;Household or kitchen utensils and containers including glassware; cups and drinking receptacles; earthenware 
and porcelain articles included in this class; chinaware; vases; tableware; hand-operated mills, including salt and pepper 
mills; crockery including plates, bowls, cups, mugs, saucers, dishes, platters, serving dishes; food preparation, 
processing and serving utensils and tools in this class; vials, shot glasses, soda siphons, shakers including salt and 
pepper shakers, pitchers, jugs, hip flasks, ice buckets and pails; bakeware, food moulds, food and baking pans, food 
trays, food storage containers, cookie cutters, spoons for kitchen use, rolling pins, food skewers, sifters, scrapers for 
household purposes, scoops, shakers, spatulas, brushes, dishes, dish stands, and dish covers, not being goods made of 
precious metal; corkscrews, bottle openers, drink strainers, drink pourers and dispensers, stirrers, graters, strainers, tea 
infusers; toothpicks, skewers; toothpick containers; icecube moulds; portable coolers and bags including portable 
coolers for bottles and cans; coasters in this class including disposable coasters; bottles, jars, heat-resistant glassware; 
brushes and brushware; articles for cleaning purposes; trays; chopping boards; knife blocks; cookware including 
cooking pots, saucepans, skillets, fry pans, woks, steamers, egg poachers; cake and pastry decorating bags and nozzles; 
dish covers; implements for the serving of food.
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Priority claimed from 23/02/2016; Application No. : 015139488 ;European Union 

3586675    19/08/2016
[International Registration No. : 1354487]
Cellex Gesellschaft für Zellgewinnung mbH
Fiedlerstraße 36 01307 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.5;Monoclonal antibodies for diagnostic and medical use; blood for medical purposes; blood plasma.

Cl.35;Evaluation of donor suitability through hand-out surveys, for others; statistical collection of donor data, 
telephone surveying of donors and bringing together of the results, being a service for others.

Cl.39;Courier services, escorted courier services for the transport of stem cell, bone marrow and cell products, blood 
and pharmaceuticals; unescorted transport of stem cell, bone marrow and cell products, blood and pharmaceuticals; 
delivery of blood samples; cryogenic transport of cryogenically preserved blood, stem cell and cell products.

Cl.44;Medical and health testing for suitability of stem cell donors, for others; providing medical information for 
patients and stem cell donors, for others; medical preparation of stem cell donors, for others; coordination of the 
punctual bringing together of stem cell donors and stem cell receivers, for others, the aforesaid services, namely 
contacting of donors and coordinating meetings for stem cell donations, being services for others.

7888



Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

3586915    24/02/2017
[International Registration No. : 1353228]
Freudenberg-NOK General Partnership
47690 E. Anchor Court Plymouth MI 48170 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Fluoroplastic elastomer vulcanizate chemical compositions for use in the manufacture of seals, gaskets, tubes, 
hoses and linings for tanks and containers.

Cl.17;Fluorinated thermoplastic elastomers in semi-finished or pellet form used for industrial purposes and in the 
automotive field.
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Priority claimed from 21/10/2015; Application No. : 302015000064075 ;Italy 

3586924    05/04/2016
[International Registration No. : 1353125]
YOOX NET-A-PORTER GROUP S.p.A.
Via Morimondo, 17 I-20143 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation of leather, goods in these materials not included in other classes; animal skins; attaché 
cases; bags; bags [envelopes, pouches] of leather, for packaging; bags for campers; bags for climbers; bags for sports; 
beach bags; bits for animals [harness]; blinkers [harness]; boxes of leather or leatherboard; boxes of vulcanised fibre; 
bridles [harness]; bridoons; briefcases; business card cases; butts [parts of hides]; card cases [notecases]; cases of 
leather or leatherboard; casings, of leather, for springs; cat o' nine tails; cattle skins; chain mesh purses; chamois leather,
other than for cleaning purposes; chin straps, of leather; clothing for pets; collars for animals; covers for horse saddles; 
credit card cases [wallets]; curried skins; fastenings for saddles; frames for umbrellas or parasols; fur; furniture 
coverings of leather; game bags [hunting accessories]; garment bags for travel; girths of leather; goldbeaters' skin; gut 
for making sausages; halters; handbag frames; handbags; harness fittings; harness for animals; harness straps; hat 
boxes of leather; haversacks; horse blankets; horse collars; horseshoes; imitation leather; key cases; kid; knee-pads for 
horses; leatherboard; leather laces; leather leashes; leather straps; leather thread; leather, unworked or semi-worked; 
moleskin [imitation of leather]; mountaineering sticks; music cases; muzzles; net bags for shopping; nose bags; pads for 
horse saddles; parasols; parts of rubber for stirrups; pocket wallets; pouch baby carriers; purses; reins; riding saddles; 
backpacks; saddlecloths for horses; saddlery; saddle trees; school satchels; shopping bags; shoulder belts [straps] of 
leather; sling bags for carrying infants; slings for carrying infants; stirrup leathers; stirrups; straps for skates; straps for 
soldiers' equipment; straps of leather [saddlery]; suitcase handles; suitcases; tool bags, empty; traces [harness]; 
travelling bags; travelling sets [leatherware]; travelling trunks; trimmings of leather for furniture; trunks [luggage]; 
umbrella covers; umbrella handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; valises; valves of leather; 
vanity cases, not fitted; walking stick handles; walking sticks; walking stick seats; wheeled shopping bags; whips; 
blankets for saddles; umbrellas; beach umbrella; coverings of skins [furs]; feed bags; travel kit bags sold empty; 
travelling bags; beach haversacks; rucksacks; cushion padding made for saddlery; tanned hides.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
clothing for gymnastics; dresses; suits; jumper dresses; bath robes; robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; sweat-absorbent underwear; boas 
[necklets]; teddies [undergarments]; braces for clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; 
footwear; boots for sports; stockings; sweat-absorbent stockings; socks; breeches for wear; bathing trunks; albs; shirts; 
short-sleeve shirts; bodices [lingerie]; sports singlets; hats; top hats; paper hats [clothing]; coats; hoods [clothing]; hat 
frames [skeletons]; chasubles; belts [clothing]; money belts [clothing]; tights; collars [clothing]; detachable collars; 
camisoles; headgear for wear; layettes [clothing]; corselets; bathing suits; masquerade costumes; beach clothes; 
neckties; ascots; bathing caps; shower caps; panties; headbands [clothing]; pocket squares; ready-made linings [parts of 
clothing]; fittings of metal for footwear; scarfs; gabardines [clothing]; boot uppers; gaiters; jackets [clothing]; garters; 
fishing vests; stuff jackets [clothing]; skirts; overalls; aprons [clothing]; girdles; gloves [clothing]; mittens; ski gloves; 
welts for footwear; ready-made clothing; paper clothing; knitwear [clothing]; jerseys [clothing]; leggings [leg warmers]; 
leggings [trousers]; liveries; hosiery; sports jerseys; sweaters; muffs [clothing]; maniples; pelerines; mantillas; sleep 
masks; skirts; miters [hats]; boxer shorts; babies' pants [underwear]; underpants; wet suits for water-skiing; vests; 
trousers; slippers; ear muffs [clothing]; parkas; furs [clothing]; shirt yokes; pajamas (Am.); cuffs; ponchos; tips for 
footwear; stocking suspenders; sock suspenders; brassieres; heelpieces for stockings; sandals; bath sandals; saris; 
sarongs; neck scarfs [mufflers]; footmuffs, not electrically heated; shoes; esparto shoes or sandals; bath slippers; 
gymnastic shoes; beach shoes; football boots; sports shoes; ski boots; shawls; sashes for wear; wimples; inner soles; 
overcoats; outerclothing; dress shields; petticoats; trouser straps; slips [undergarments]; shirt fronts; half-boots; lace 
boots; boots; fur stoles; soles for footwear; studs for football boots; heels; heelpieces for footwear; pockets for clothing; 
tee-shirts; togas; footwear uppers; turbans; combinations [clothing]; uniforms; valenki [felted boots]; veils [clothing]; 
dressing gowns; visors [headwear]; cap peaks; wooden shoes; headgear; studs for football shoes; blouses; dress 
handkerchiefs [pocket squares]; jackets for fishing; jumper dresses; gloves covering only the forearms; raincoats; bath t-
shirts; miniskirts; liturgical vestments; pullovers; heelpieces for shoes; slips; inner soles; wet suits for water-skiing; 
clothing for babies; beachwear; shorts; waistcoats; corsets.

Cl.35;Bill-posting; rental of vending machines; rental of advertising time on communication media; updating of 
advertising material; updating and maintenance of data in computer databases; shop window dressing; commercial 
administration of the licensing of the goods and services of others; cost price analysis; business management 
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assistance; commercial or industrial management assistance; compilation of information into computer databases; 
business management consultancy; professional business consultancy; book-keeping; dissemination of advertising 
matter; demonstration of goods; business management of performing artists; distribution of samples; direct mail 
advertising; compilation of statistics; invoicing; provision of commercial and business contact information; provision of 
an on-line marketplace for buyers and sellers of goods and services; business management of hotels; outsourced 
administrative management for companies; business management of sports people; business management for freelance 
service providers; business management of reimbursement programs for others; computerized file management; 
providing business information via a web site; business information; commercial information and advice for consumers 
[consumer advice shop]; business investigations; layout services for advertising purposes; rental of advertising space; 
marketing; negotiation and conclusion of commercial transactions for third parties; rental of photocopying machines; 
office machines and equipment rental; publicity material rental; rental of billboards [advertising boards]; rental of sales 
stands; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; web site traffic optimization; search 
engine optimization; business efficiency expert services; payroll preparation; presentation of goods on communication 
media, for retail purposes; economic forecasting; production of advertising films; design of advertising materials; sales 
promotion for others; publication of publicity texts; advertising; on-line advertising on a computer network; advertising by
mail order; radio advertising; television advertising; business inquiries; personnel recruitment; writing of resumes for 
others; writing of publicity texts; public relations; sponsorship search; data search in computer files for others; marketing 
research; market research; business research; document reproduction; psychological testing for the selection of 
personnel; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; commercial information agency services; advertising agency services; import-export agency services; 
procurement services for others [purchasing goods and services for other businesses]; tax filing services; price 
comparison services; personnel management consultancy; advisory services for business management; business 
organization consultancy; business management and organization consultancy; typing; photocopying services; business 
project management services for construction projects; modelling for advertising or sales promotion; commercial 
intermediation services; news clipping services; relocation services for businesses; telephone answering for unavailable 
subscribers; secretarial services; shorthand; outsourcing services [business assistance]; telemarketing services; 
employment agency services; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies; pay per click advertising; systemization of information into computer databases; opinion polling; tax 
preparation; drawing up of statements of accounts; transcription of communications [office functions]; administrative 
processing of purchase orders; word processing; business appraisals; auctioneering; business auditing; advertising, 
business management; business administration; office functions; online computerized sale services on behalf of third 
parties for a variety of products, presentation of goods on communication media for retail purposes; the bringing 
together, for the benefit of others, of a variety of goods (excluding the transport thereof), such as to enable consumers to 
conveniently view and purchase those goods, these services may be provided by retail stores, wholesale stores, sales 
catalogs by mail or by electronic media, for example through web sites; services related to e-commerce included in this 
class, including online sales through a website on which the user can see, search and buy different types of products, 
including clothing, footwear and headgear; computerized online ordering services, mainly in the clothing industry; 
services for third parties involving the bringing together of such products mainly clothing, enabling the consumers to 
conveniently view and purchase those goods even online, presentation of goods on communication and online media for 
retail purposes; business administration services; business management; office functions; organization and 
administration of customer loyalty and sales promotion incentive programs; advertising and marketing; brand 
management and consultancy services; brand creation services, brand management services, brand consultancy 
services; consulting for brand strategy; business administration, management, consultancy and advisory services; 
market research; market analysis services that provide information on the retail of products; compilation of data into 
computer databases; systematic ordering of data in a computer database; data entry for third parties; searching for 
information in computer files for others; relocation of business enterprises; administrative processing of purchase 
orders; sponsorship [promotion and marketing services]; provision of information and advisory services related to e-
commerce; managing databases of customer information; sales control [business management]; purchasing of goods 
and services for others; management of computer files; preparation of expert evaluations and reports relating to business 
matters; commercial trading and consumer information services; commercial brokerage services, namely, advisory and 
consultancy services in relation to selling products and rendering services; online wholesale and retail services featuring 
cosmetic items, perfumery, hygiene and beauty products, leather goods, bags, trunks, suitcases, umbrellas, products and 
accessories for animals and for their transportation, tablecloths and tableware, bedding, pillows, carpets, fabrics, 
blankets, clothing, clothing accessories, headgear, footwear, articles for the sport, jewelery, bijouterie, watches, glasses, 
books, diaries, exercise books, magazines, calendars, stationery, photographs, articles for the decoration and the design 
of the intern, games, toys, Christmas decorations, holiday decorations, works of art; presentation of goods on 
communication and online media for retail purposes; services for third parties involving the bringing together (excluding 
the transport thereof) of cosmetic items, perfumery, hygiene and beauty products, leather goods, bags, trunks, suitcases, 
umbrellas, products and accessories for animals and for their transportation, tablecloths and tableware, bedding, pillows, 
carpets, fabrics, blankets, clothing, clothing accessories, headgear, footwear, articles for the sport, jewelery, bijouterie, 
watches, glasses, books, diaries, exercise books, magazines, calendars, stationery, photographs, articles for the 
decoration and the design of the intern, games, toys, Christmas decorations, holiday decorations, works of art, such as to 
enable consumers to conveniently view and purchase those goods, these services may be provided by retail stores, 
wholesale stores, sales catalogs by mail or by electronic media, for example through web sites; services related to e-
commerce included in this class, including online sales through a website on which the user can see, search and buy 
cosmetic items, perfumery, leather goods, bags, trunks, suitcases, umbrellas, accessories for animals, tablecloths, 
blankets, clothing, clothing accessories, headgear, footwear, articles for the sport, jewelery, bijouterie, watches, glasses, 
books, diaries, exercise books, magazines, calendars, photographs, articles for the decoration and the design of the 
intern, works of art.
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3586959    12/08/2016
[International Registration No. : 1354485]
Yoo Holdings Limited
2 Bentinck Street London W1U 2FA United Kingdom

Proposed to be Used
IR DIVISION
Cl.20;Furniture.

Cl.35;Advertising services relating to hotels; business management of hotels; business operation and management of 
hotels; hotel management for other; management of hotel incentive programs of others; managing and operating resort 
hotels and business conference centres of others; business secretarial services provided by hotels; providing 
information and advice on the price, specification and availability of goods; location and purchase of goods to match 
customers specification; promotion of designers, goods they have designed and their services; promotion of hotels, 
clubs bars and restaurants; information and consultancy relating to the aforesaid services.

Cl.41;Entertainment services; club entertainment services; discotheque services; night club services; party, ball and 
event planning (entertainment) and organisation; provision of social club services in the nature of entertainment; 
provision of club recreation facilities; leisure club services; reservation services for concert tickets, show tickets and 
theatre tickets; provision of information relating to sport and entertainment; services in providing information and advice 
regarding the facilities and benefits provided by social clubs, recreational clubs and leisure clubs; the provision of leisure 
club facilities; leisure club membership information provided via the Internet, databases or other electronic means; 
information, advice and consultancy relating to all the aforesaid services.

Cl.43;Restaurant services; restaurant reservation services; lounge and bar services; café, cafeteria, canteen, snack bar 
and catering services; arrangement, booking, operation, management, provision, rental and reservation of holiday homes, 
tourist homes and apartments, hotels, hotel rooms, temporary accommodation, meals, nurseries and childcare facilities, 
restaurant, bar and catering services; wine club services for the provision food and drink; consultancy services relating 
to the appraisal, purchase, provision and classification of wines and other alcoholic and non-alcoholic beverages; club 
membership information relating to all the aforementioned services included in this class as specified above, provided via 
the Internet, databases or other electronic means; information, advisory and consultancy services relating to these 
services.

Cl.44;Provision of hygienic and beauty care; massage salon and sauna services; provision of spa facilities for health 
and wellness of body and spirit; health spa services, namely cosmetic body care services, namely, body wraps, mud 
treatments, seaweed treatments, paraffin wax treatments, depilatory waxing services, facials hydrotherapy baths and 
body scrubs; beauty spa services; beauty salon services; advisory and information services relating to diet, healthcare, 
beauty and hygiene; massage services; aromatherapy services; manicure and pedicure services; nutrition analysis and 
consultations; health care relating to relaxation therapy; sun tanning services; spa bath services; steam room services; 
sauna services; stress management services; lifestyle advice relating to matters of health and beauty; fitness 
assessment.
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3586987    12/01/2017
[International Registration No. : 1353989]
Zhejiang Hooeasy Smart Technology Co., Ltd.
No.18, Road 1, Lingxiazhu Industrial Area, Jindong District, Jinhua City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Beverage preparation machines, electromechanical; kitchen machines, electric; washing machines; lifting and 
hoisting apparatus; driving motors other than for land vehicles; garbage disposals; curtain drawing devices, electrically 
operated; electric rolling door machines; electric machines and apparatus for cleaning; electric fruit peeler.

Cl.9;Domestic remote controller; electrified fences; theft prevention installations, electric; locks, electric; smoke 
detector; remote control apparatus.

Cl.11;Lanterns for lighting; cooking utensils, electric; refrigerating containers; air conditioning apparatus; electric 
clothes dryers; fireplaces [domestic]; fire hydrants; solar water heaters; water purification installations.
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Priority claimed from 13/11/2016; Application No. : 87235005 ;United States of America 

3587265    07/12/2016
[International Registration No. : 1354161]
Holor Media, Inc.
19 Moore Road Novato CA 94949 United States of America

Proposed to be Used
IR DIVISION
Cl.9;360 and VR stand alone cameras and camera attachments for mobile devices; accessories and peripherals, namely 
head mounted displays, eyewear for viewing 360, virtual reality and augmented reality content, microphones for 
embedding sound, tripods, selfie sticks, remote controls for cameras and microphones; software apps for controlling 
cameras and microphones and for post production editing; downloadable content, namely images and videos.

Cl.38;Broadcasting and streaming of live and pre-recorded 360, virtual reality and augmented reality media content for 
access on computers, mobile devices, head mounted displays and eyewear in the fields of entertainment, news, sports, 
gaming, user-generate content, instructional/how to, music videos, documentaries, feature length, short format and live 
event films.

Cl.41;Entertainment services, namely, online services providing digital media content, namely, 360, virtual reality and 
augmented reality content in the fields of entertainment, news, sports, gaming, user generated content, instructional/how-
to, music videos, documentary, feature length, short format and live event films; electronic publishing services, namely, 
publication of digital media content, namely 360, virtual reality and augmented reality video content of others online for 
streaming featuring entertainment, news, sports, gaming, user generated content, instructional/how-to, music videos, 
documentary, feature length, short format and live event films; provision of entertainment services featuring live and pre-
recorded media content, namely, 360, virtual reality and augmented reality video content, namely, motion pictures, 
television programming videos, music videos, video clips, music clips, film clips and photographs via website; 
entertainment services in the nature of production services for the creation of live or pre-recorded content, including 360, 
virtual reality and augmented reality video content.
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Priority claimed from 04/11/2016; Application No. : 016000581 ;European Union 

3587277    07/03/2017
[International Registration No. : 1353229]
BYK-Cera B.V.
Danzigweg 23 NL-7418 EN Deventer

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for processing and treatment of plastics during production processes, including for processing 
and treatment of polypropylene, polyethylene (low-density polyethylene (LDPE), linear low-density polyethylene (LLDPE), 
high-density polyethylene (HDPE)), polyester (all types), polyamide, polystyrene and other chemical-based additives for 
plastic; unprocessed plastics; unprocessed artificial resins.

Cl.17;Semi-manufactured plastic products; semi-processed resins.
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Priority claimed from 06/09/2016; Application No. : 1794553 ;Australia 

3587299    26/09/2016
[International Registration No. : 1353373]
Macro Investments Pty. Ltd.
P.O. Box 222 Kilkenny SA 5009 Australia

Proposed to be Used
IR DIVISION
Cl.29;Alimentary preserves made of meat; baked meat; burgers (meat patties); canned meat; casseroles (prepared meal 
of meat or vegetables); chilled foods consisting predominantly of meat; chilled meals made from meat; chopped meat 
patties; cold meats; combinations of cheese and meat; cooked meals consisting principally of meat; cooked meals 
consisting principally of meat and vegetables; cooked meat; cooked meat dishes; cooked pork meats; corned meat; 
cubed meats; dehydrated crab meat; dehydrated meat balls; dried meats; extracts of meat; food pastes made from meat; 
food preparations consisting principally of meat; food preparations consisting principally of meat products; food 
preparations made from meat; food products derived from meat; food products made from meat; foodstuffs consisting of 
sausage meat; fresh meat; frozen meat; frozen meat products; frozen prepared meals consisting principally of meat; 
game products (meat); grilled meat; hamburgers (meat patties); lamb (prepared meat); luncheon meats; meat; meat based 
stock; meat broth concentrates; meat broth paste; meat burgers (meat patties); meat conserves; meat extracts; meat 
gelatines; meat jellies; meat paste; meat pates; meat preparations; meat preserves; meat products; meat substitutes 
prepared from vegetables (textured vegetable protein); meat terrines; meat, preserved; meat, tinned; meat-based dips; 
minced meat; pastes containing meat; pastry fillings of meat; pie fillings of meat; pork products being cuts of meat; 
potted meats; preparations made from meat; prepared dishes consisting principally of meat; prepared meals consisting 
principally of meat; prepared meals made from meat (meat predominating); prepared meals, predominantly of meat or 
vegetables; prepared meat; prepared meat dishes; prepared meat products; preserved meats; preserved prepared meat; 
preserves made from meat; processed meat products; processed pork meats; quenelles (meat); roasted meat; salads 
containing meat; salt meats; salted meats; sausage meat; smoked meats; smoked prepared meat; snack foods consisting 
principally of meat; snack foods made from meat; steaks of meat; tinned meats; turkey meat; vegetable based meat 
substitutes.

Cl.30;Binding preparations for meat; flavourings made from meat; meat dumplings (cooked meat in a pastry envelope); 
meat gravies; meat pies; meat substitutes prepared from cereals; meat tenderizers, for household purposes; pastries 
consisting of vegetables and meat; pelmeni (dumplings stuffed with meat); pies containing meat; sandwiches containing 
meat.

Cl.35;Retail and wholesale services.

Cl.40;Butchery (meat preparation); smoking of meat.

7896



Trade Marks Journal No: 1807 ,   24/07/2017           Class 99 
 

3587333    16/11/2016
[International Registration No. : 1354580]
Kabushiki Kaisha Nakashimato Shoten (also trading as Nakashimato Co., Ltd.)
4-13, Shibuya 1-chome, Shibuya-Ku Tokyo 150-0002 Japan

Proposed to be Used
IR DIVISION
Cl.29;Jams; compotes; tahini [sesame seed paste]; liver pastes; meat pastes; fish paste; seafood in the form of paste; 
anchovy paste; olive pastes; mushroom paste; fat-containing mixtures for bread slices; fruit spreads; meat-based 
spreads; edible oils and fats-based spreads; cheese spreads; dairy-based spreads; fish-based spreads; seasoned cod 
roe-based spreads; vegetable-based spreads; garlic-based spreads; peanut spread; egg-based spreads; whipped cream; 
cream [dairy products]; lemon curd; meat; seafood, not live; processed meat products; processed seafood products; 
preserved pulses; ham salad, potato salad, antipasto salads, vegetable salads, fruit salads; processed vegetables and 
fruits; frozen fruits; frozen vegetables; eggs; dried eggs, liquid eggs, frozen eggs, boiled eggs, fried eggs, rolled eggs, 
scrambled eggs and other processed eggs; milk products; edible oils and fats; pre-cooked curry stew, stew and soup 
mixes; side-dish made of fermented soybean (Name-mono); dried flakes of laver for sprinkling on rice in hot water 
(ochazuke-nori); furi-kake [dried flakes of fish, meat, vegetables or seaweed]; abura-age [pieces of fried tofu]; freeze-dried 
tofu pieces (kohri-dofu); jelly made from devils' tongue root (konnyaku); soya milk [milk substitute]; tofu; fermented soya 
beans [natto]; protein for use as a food additive; steamed egg hotchpotch; omelets; Scotch eggs.

Cl.30;Mayonnaise-based spreads; mayonnaise and ketchup-based spreads; fruit jellies [confectionery]; puddings; 
coffee and cocoa; unroasted coffee; tea; seasonings; condiments; spices; aromatic preparations for food; rice; husked 
oats; husked barley; flour; gluten prepared as foodstuff; gluten additives for culinary purposes; processed cereals; 
Chinese stuffed dumplings, Chinese steamed dumplings; sushi; fried balls of batter mix with small pieces of octopus 
[Takoyaki]; boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli; sandwiches; steamed buns 
stuffed with minced meat (niku-manjuh); hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; gruel; 
porridge of rice and vegetables; confectionery; bread and buns; instant confectionery mixes; ice cream mixes; sorbet 
mixes [ices]; almond paste; yeast powder; koji [fermented malted rice]; yeast; baking-powder; ice; binding agents for ice 
cream; meat tenderizers, for household purposes; preparations for stiffening whipped cream; by-product of rice for food 
(sake lees); meat sauce; pasta sauce; chocolate spread; macaroni salad, steamed egg custard.
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Priority claimed from 06/10/2016; Application No. : SM-M-201600171 ;San Marino 

3587334    06/12/2016
[International Registration No. : 1353104]
CRISTIANO SAVIOLI
Via Castrocaro, 3 RICCIONE (RN) Italy

Proposed to be Used
IR DIVISION
Cl.25;Athletic clothing; casual clothing; clothing for gymnastics; sports clothing; undershirts; tank tops; shirts; 
trousers; sweatshirts; tee-shirts; sportswear; casualwear; stockings; dressing gowns; blousons; gloves; underwear; belts
for wear; athletic footwear; casual footwear; exercise footwear; sports footwear; hats.

Cl.28;Gymnastic apparatus; body training apparatus.
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Priority claimed from 20/04/2016; Application No. : UK00003165016 ;United Kingdom 

3587454    18/10/2016
[International Registration No. : 1354561]
Rolls-Royce plc
65 Buckingham Gate London SW1E 6AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer application software for mobile devices providing access to information, data and systems
including asset monitoring, diagnostics, management and optimisation; online downloadable software provided by the 
internet; all of the aforesaid in relation to aero engines and their parts and components.

Cl.35;Billing and computerised database management services including stock location services for aero engine parts 
and components; computerised on-line ordering services for aero engine parts and components; providing a searchable 
on-line database for aero engines parts and components; data collection and analysis; inventory management; all of the 
aforesaid services accessible by means of downloadable computer application software for mobile devices.

Cl.37;Installation, maintenance, servicing, overhaul and repair of aero engines and their parts and components 
including emergency assistance; all of the aforesaid services accessible by means of downloadable computer application 
software for mobile devices.

Cl.39;Tracking and tracing of shipments in relation to aero engine parts and components; all of the aforesaid services 
being accessible by means of downloadable computer application software for mobile devices.

Cl.41;Providing on-line technical publications including logbooks for aero engine parts and components; all of the 
aforesaid services accessible by means of downloadable computer application software for mobile devices.

Cl.42;Structural engineering services, namely providing technical information and advisory services in relation to the 
correct identification of aero engines and their parts and components necessary to operate and maintain them in 
accordance with regulatory requirements; technological analysis and consultancy services in respect of monitoring, 
diagnostics, management and optimisation in relation to aero engines and their parts and components; computer code 
conversion in relation to aero engine parts and components; all of the aforesaid services accessible by means of 
downloadable computer application software for mobile devices.
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Priority claimed from 16/12/2016; Application No. : 4322636 ;France 

3587530    20/12/2016
[International Registration No. : 1353640]
Infra Park
4 Place de la Pyramide, Immeuble Ile de France Bâtiment A F-92800 PUTEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Software, downloadable software applications for sending, disseminating and recording information to mobile 
users concerning the parking of vehicles, downloadable software applications for users for land vehicles; apparatus, 
instruments and access controls to parking spaces, namely magnetic, electronic and digital cards and badges permitting 
use of parking lots, magnetic, electronic and digital traffic cards, especially for identification on transport networks, pre-
payment cards; mechanisms for coin-operated apparatus, remote recognition terminals for the output of services sold, 
electronic payment systems via mobile telephone systems, interactive information terminals; terminals for the remote 
recognition of signals emitted by the electronic components of a magnetic, electronic and/or digital card or badge; 
downloadable software applications for the transmission of sound and video messages, software platforms for operators 
namely software for managing car parking installations/parking lots; smart card readers, interactive information terminals.

Cl.35;Management of a call center used for remotely providing assistance to visitors and monitoring, managing and 
improving diagnostic ability and parking space operations; management of telephone call centers for others in the field of 
the management of parking spaces; management of a call center consisting of video cameras, video monitors and vocal 
equipment for monitoring parking installations and providing assistance to visitors; preparation and provision of reports 
and statistics relating to operations performed by direct hot-lines and call center consultants; database management; 
business information in the field of vehicle parking; administrative and commercial management of vehicle parking 
spaces; vehicle parking subscription services; distribution of leaflets, prospectuses, printed matter relating to vehicle 
parking, rental of automobile parking spaces, public transport, carpooling, car-sharing, car rental, information relating to 
railway, bus or coach timetables and fares.

Cl.37;Maintenance services, namely construction, janitorial services, washing, cleaning of premises, maintenance and 
repair of parking spaces, painting, carpentry, electrical work, snow removal services, repair, maintenance and repair of 
barriers (electric), installation, maintenance and repair of signaling, pavement marking lines.

Cl.38;Telephone communication services provided for hot-lines and call centers; audio and video transmission and 
communication services; secure data transmission services in connection with vehicle parking; wireless dissemination of 
information relating to parking lots; provision of access to a platform on the mobile Internet in connection with vehicle 
parking; secure data transmission services in connection with land vehicles; telecommunication services in relation to 
vehicle parking, rental of car parking spaces, public transport, carpooling, car-sharing, car rental; information relating to 
telecommunications in relation to vehicle parking, rental of car parking spaces, public transport, carpooling, car-sharing, 
car rental; electronic display services (telecommunications) in relation to vehicle parking, rental of car parking spaces, 
public transport, carpooling, car-sharing, car rental; transmission services relating to vehicle parking, rental of car 
parking spaces, public transport, carpooling, car-sharing, car rental.

Cl.39;Outsourcing of services in the field of the operation and management of parking spaces; aid and assistance 
services; information and consulting in the field of parking services provided by telephone call centers and direct hot-
lines; vehicle parking lot services; rental of vehicle parking spaces; garage rental; car rental; vehicle breakdown 
assistance (towing); services accompanying travelers; taxi and moto-taxi services; car pooling services, services 
providing information relating to vehicle parking, road traffic, provision of information relating to mobility, namely car 
sharing, car pooling, rental of vehicles, charging stations for electric vehicles, rental of bicycles/cycles, information 
services relating to the rental of vehicles and cycles, rental of vehicle equipment and accessories; services of car parking 
facilities; payment machines and parking meters, employees/ service providers in the field of the maintenance of 
installations, namely basic parking contracts and the administration of payment services in the fields of parking, parking 
permits and inspecting parking tickets.

Cl.42;Hosted computer services for the parking industry, hosting services; hosting of electronic databases for parking 
industry, computer programming, updating of computer software, computer systems analysis, design of computer 
systems, hosting of computer sites, hosting of servers, rental of web servers; electronic storage of data; computer 
services, namely the hosting of information flow and websites; updating of software; computer programming services; 
computer services; operation and management of websites.
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Priority claimed from 02/08/2016; Application No. : 2016-082381 ;Japan 

3587603    06/01/2017
[International Registration No. : 1354282]
Sony Corporation
1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for software developers; computer programs; other electronic machines, apparatus and their 
parts.

Cl.42;Cloud computing; cloud computing service for software developers; programming of operating software for 
accessing and using a cloud computing network; providing temporary use of on-line non-downloadable operating 
software for accessing and using a cloud computing network; rental of computers; providing computer programs on data 
networks.
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Priority claimed from 15/06/2016; Application No. : 2016-065178 ;Japan 

3587676    13/12/2016
[International Registration No. : 1354167]
GENETEC Corporation
BYGS Shinjuku Building 5F, 2-19-1 Shinjuku, Shinjuku-ku Tokyo 160-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments; electric or magnetic meters and testers; telecommunication 
machines and apparatus; GPS transmitters and receivers; global positioning system [GPS] apparatus; radio direction 
finders; computer programs; computer programs, downloadable; computer programs, recorded; computer programs for 
personal digital assistants; computer application software for personal digital assistants; electronic machines, apparatus 
and their parts; magnetic object detectors; metal detectors; consumer video game programs; electronic circuits and 
recording media recorded with programs for hand-held games with liquid crystal displays; electronic publications.

Cl.42;Computer software design, computer software programming, or maintenance of computer software; consulting in 
relation to computer software design, computer software programming, or maintenance of computer software; consulting 
in relation to installation of computer program to equipment for computer network system; providing computer programs 
on data networks; providing computer programs that upload location information to a server; providing computer 
programs that deliver location information; providing temporary use of non-downloadable software applications 
accessible via a web site; providing temporary use of web-based software; providing computer programs for mobile 
phones using communication terminal.

Cl.45;Assisting in the locating of person, pets or property using communication terminal.
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Priority claimed from 16/08/2016; Application No. : 201609184 ;Norway 

3587999    14/02/2017
[International Registration No. : 1354122]
No Isolation AS
c/o 657 Oslo AS, Fredensborgveien 24 D N-0177 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.9;Downloadable applications; devices for recording, transmission and reproduction of sound and images; 
computers; computers (recorded programs for -); computers (data storage devices for -); computer programs [recorded]; 
computer programs [downloadable software]; computer software; data carriers; data processing apparatus; portable 
media players; video telephone; telephone apparatus; telephone transmitters; communication apparatus.

Cl.35;Retail and wholesale of communication apparatus; retail and wholesale of aid appliances for elderly and disabled 
people; sales of downloadable media players; retail and wholesale of video telephones; retail and wholesale of telephone 
apparatus; retail and wholesale of telephone transmitters.

Cl.38;Telecommunications services; rental of telephone apparatus; rental of message sending apparatus; rental of 
telecommunications facilities; communication via cellular phones; video transmission services; communication via data 
terminals; computer aided transmission of messages and images; communications by telephone; rental of 
communication apparatus.

Cl.42;Scientific and technological services and research and development thereof; design and development of 
computers, robots and computer programs; rental of computers; rental of computer programs; maintenance of computer 
programs and software.
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3588005    14/03/2017
[International Registration No. : 1353658]
DCI SA
Route de Jussy 1-3 Chêne-Bourg CH-1225 Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Products and preparations for bleaching and other substances for laundry use, soaps, laundry preparations; 
cleaning, polishing, degreasing, stain-removing and abrasive preparations.

Cl.37;Dry-cleaning, bleaching and ironing of textile articles, linen, carpets, leather goods, furs, apparel and all clothing 
articles; steam pressing of clothing; maintenance, cleaning, repair and renovation of textile articles, linen, carpets, leather 
goods, furs, apparel and all clothing articles; leather maintenance services; mending services; shoe repair.

Cl.40;Treatment of of textile articles, linen, carpets, leather goods, furs, apparel and all clothing articles; waterproofing 
of textile articles, linen, carpets, leather goods, furs, apparel and all clothing articles; dyeing services; dyeing and 
bleaching of textile articles, linen, carpets, leather goods, furs, apparel and all clothing articles; mothproofing of fabric, fur
and clothing; clothing alterations, dressmaking; leather treatment services.
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Priority claimed from 31/08/2016; Application No. : Z-460961 ;Poland 

3588037    27/10/2016
[International Registration No. : 1354576]
CD PROJEKT SA
ul. Jagiellonska 74 PL-03-301 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.9;Games software; virtual reality game software; downloadable computer game programs; recorded computer game 
software; video games [computer games] in the form of computer programs recorded on data carriers; video games on 
disc [computer software]; computer software platforms; computer programs for video and computer games; computer 
games programmes downloaded via the internet [software]; cases for tablets and smartphones; liquid crystal protective 
films for smartphones; mouse pads; sunglasses; headphones; spectacle cases; video films; cinematographic films; 
downloadable movies.

Cl.25;Clothing; footwear; headgear; underwear.

Cl.41;On-line gaming services; games services provided via computer networks and global communication networks; 
provision of on-line computer games; provision of games by means of a computer based system; game services provided 
on-line from a computer network; providing a computer game that may be accessed network-wide by network users; 
electronic games provided by means of the internet [non-downloadable]; information relating to computer gaming 
entertainment provided online from a computer database or a global communication network; providing information on-
line relating to computer games and computer enhancements for games; production of television and cinema films; 
production of television series; providing on-line films and series; organising and conducting events for entertainment 
purposes; arranging and conducting of entertainment shows, competitions and awards, games, performances; arranging 
and conducing competitions for video gamers and computer game players; arranging online computer and video game 
competitions for interactive game players; amusement and theme park services; providing entertainment and amusement 
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center services; interactive play areas; organization of exhibitions for cultural or educational purposes; education and 
training services relating to computer games and other forms of online entertainment; on-line publications, namely, on-
line magazines featuring information, news and commentary in the field of video games.
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3588045    08/02/2017
[International Registration No. : 1354643]
Eelume AS
Transittgata 10 N-7042 Trondheim Norway

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for use in installation and construction of subsea installations; machines and machine
apparatus for use in connection with installation, construction, maintenance or repair of subsea installations; machines 
and machine apparatus for use in purification of subsea installations; robotic machines; machines and machine tools, 
namely pumps, inspection machines, bolt tensioning tools, dry filtering machines, air compressors, testing machines and 
machine tools, and machines and machine tools for completion, cementing and inspection of subsea installations; 
remote-controlled, submersible robots (machines) for underwater investigations.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; measuring machines and measuring instruments for 
use in oil and gas exploration; measuring apparatus and measuring instruments for use in the oil and gas extraction, 
apparatus and instruments for the management, distribution, transformation, accumulation, regulation or control of 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, registered 
computer programs and software; gramophone discs; calculators, data processing equipment and computers; fire 
extinguishers; hardware and firmware of the computer software for the management and control of robotics and robots; 
electronic control systems for downhole equipment, industrial manipulators and robots; software for computer operating 
systems; computer systems for use by the inspection and the intervention of subsea installations.

Cl.37;Building construction; repair; installation services and inspection services related to subsea installations; rental 
of machines and apparatus related to the construction, maintenance, repair and inspection of subsea installations, 
including oil rigs, drilling equipment, oil and gas wells, pipelines, oil and gas production units, and parts and accessories 
thereof; drilling services and production services for oil and gas wells; installation of instruments related to and regarding
subsea installations; installation of pipes and drilling installations; cable laying for oil wells; installation of rise pipe 
spirals during well construction; management and maintenance of casings during well construction; management and 
maintenance of set tools for casings in welt construction; installation services for underwater infrastructures (subsea), 
management systems and mechanical equipment; advisory services and consulting services related to the construction, 
installation and maintenance of subsea installations, oil and gas extraction and all of the before mentioned services; 
construction of pipelines.

Cl.40;Custom manufacture of machines and machine tools, well drilling machines, pumps, submersible pumps, 
pressure gauges, pressure regulators, pressure valves, cementing tools, downhole equipment, machines and equipment 
for the subsea installations.

Cl.42;Scientific and technological services and research and development related thereto; industrial analysis and 
research; design and development of computers and computer programs; design and development of machines and 
machine tools, pipelines, well drilling machines, pumps, submersible pumps, pressure gauges, pressure regulators, 
pressure valves, cementing tools, downhole equipment, machines and equipment for subsea installations; design of 
casings for well construction; design of set tools for casing in well constructions; management, namely, monitoring and 
control of casing during well construction operations; management, namely, monitoring and control of set tools for 
casing in well constructions; technological services, engineering; mapping, control, inspection and monitoring of subsea 
installations, under water infrastructure and pipelines; technical consultancy in connection with the installation of subsea 
installations.
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Priority claimed from 09/08/2016; Application No. : 015741184 ;European Union 

3588073    13/01/2017
[International Registration No. : 1354262]
Continental Reifen Deutschland GmbH
Vahrenwalder Straße 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded); application software; downloadable computer software for remote monitoring and 
analysis; software for data transmission; tire monitoring apparatus; tire pressure sensors; tire pressure gauges; 
electronic sensors; data transmission networks; apparatus for data transmission; data transfer units; electronic 
monitoring instruments, other than for medical use.

Cl.35;Database management services; inventory management services; compilation of data in computer databases.

Cl.42;Providing temporary use of web-based software; providing temporary use of web-based applications; providing 
temporary use of on-line non-downloadable software for inventory management; hosting of databases; programming of 
software for database management; programming of software for inventory management.
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Priority claimed from 25/10/2016; Application No. : 015966071 ;European Union 

3588114    02/02/2017
[International Registration No. : 1354287]
UAB "Atlantic Duty Free"
Mokyklos g. 1, Mokolu k. LT-68461 Marijampoles sav Lithuania

Proposed to be Used
IR DIVISION
Cl.29;Fish, seafood and molluscs; meat; dairy products and dairy substitutes; processed fruits, fungi and vegetables 
(including nuts and pulses); birds eggs and egg products; oils and fats; pre-packaged dinners consisting primarily of 
seafood; antipasto salads; stewed apples; eggplant paste; casseroles [food]; shepherd's pie; banana chips; organic nut 
and seed-based snack bars; bisques; stock; ox bone based broth (seolleongtang); broth [soup]; stock cubes; caesar 
salad; caponata; chicharron; chile con queso; chili con carne; chop suey; dahls; dairy puddings; artificial milk based 
desserts; desserts made from milk products; chowder; dairy-based dips; prepared meals consisting substantially of 
seafood; prepared meals consisting principally of game; instant soup; fish in olive oil; fish and chips; dips; dolmas; 
condensed tomatoes; soups containing steamed eggs; stews; roast beef flavoured extract; faggots [food]; falafel; cooked 
dish consisting primarily of chicken and ginseng (samgyetang); cooked dish consisting primarily of soybean paste and 
tofu (doenjang-jjigae); cooked dish consisting primarily of rich soybean paste and tofu (cheonggukjiang-jjigae); cooked 
dish consisting primarily of fermented vegetable, pork and tofu (kimchi-jjigae); cooked dish consisting primarily of stir-
fried chicken and fermented hot pepper paste (dak-galbi); cooked dish consisting primarily of stired-fried beef and 
fermented soy sauce (sogalbi); prepared meals made from meat [meat predominating]; prepared meals made from poultry 
[poultry predominating]; prepared meals containing [principally] eggs; prepared dishes consisting principally of meat; 
prepared meals containing [principally] chicken; prepared meals containing [principally] bacon; cooked meat dishes; 
cooked truffles; frozen cooked fish; stock in the form of granules; chilled dairy desserts; steamed cakes of smashed fish 
and yam (hampen); fish stock; fish crackers; fish cakes; fish jellies; fish croquettes; steamed or toasted cakes of fish 
paste (kamaboko); fish sausages; beef bouillon; broth concentrates; meatballs; prepared meat dishes; fruit desserts; 
fruit-based snack food; chicken salad; frozen french fries; frozen pre-packaged entrees consisting primarily of seafood; 
chile rellenos; filled potato skins; stuffed olives; bombay mix; instant stew; instant miso soup; custard style yoghurts; 
yoghurt desserts; chilled meals made from fish; potato fritters; bottled vegetables; vegetable-based entrees; vegetable-
based snack foods; vegetable stock; prepared vegetable dishes; vegetable chips; salted nuts; gumbo; scotch eggs; 
corned beef hash; prepared dishes consisting primarily of fishcakes, vegetables, boiled eggs, and broth (oden); frozen 
prepared meals consisting principally of vegetables; chicken croquettes; chicken stock; chicken balls; legume salads; 
soy-based snack foods; meat boiled down in soy sauce (tsukudani meat); bologna; matzo ball soup; powdered milk for 
food purposes; mixes for making soup; mixes for making broths; vegetable soup preparations; veal stock; potato chips; 
potato flakes; potato-based gnocchi; potato dumplings; potato pancakes; potato fritters; mashed potato; potato salad; 
potato snacks; radish cubed kimchi (kkakdugi); consommes; mincemeat made from fruits; stuffed cabbage rolls; coconut 
shrimp; canned pork and beans; soups; croquettes; beef jerky; sugar-coated fruits on a stick; nut-based snack foods; 
nut-based food bars; spiced nuts; prepared nuts; olives stuffed with feta cheese in sunflower oil; olives stuffed with red 
peppers; olives stuffed with red peppers and almonds; olives stuffed with almonds; olives stuffed with pesto in sunflower 
oil; omelets; breaded and fried jalapeno peppers; vegetable marrow paste; pollen prepared as foodstuff; french fries; 
quenelles; rhubarb in syrup; beef stew; hash brown potatoes; rosti [fried grated potato cakes]; roast chestnuts; roasted 
nuts; potato-based salads; potato-based snack foods; snack foods based on nuts; meat-based snack foods; tofu-based 
snacks; snack foods based on vegetables; snack foods based on legumes; soy chips; soy burger patties; puffed pork 
rind; potato sticks; canned soups; meat extracts for soups; soup concentrates; soup pastes; soup (preparations for 
making -); soup powders; soup cubes; teriyaki chicken; frozen appetizers consisting primarily of chicken; frozen 
appetizers consisting primarily of seafood; tofu; tofu burger patties; vegetable burgers; vegetarian sausages; clam juice; 
hazelnuts, prepared; prepared snails [escargot]; yuca chips; tzatziki; prepared salads; preparations for making bouillon; 
onion rings; stock [prepared]; soya [prepared]; edible birds' nests; ready cooked meals consisting wholly or substantially 
wholly of meat; ready cooked meals consisting wholly or substantially wholly of game; ready cooked meals consisting 
wholly or substantially wholly of poultry; pre-cooked miso soup; pre-cooked soup; pre-cooked curry stew; pre-packaged 
dinners consisting primarily of game; cooked meals consisting principally of fish; chilled foods consisting predominantly 
of fish; prepared meals consisting primarily of meat substitutes; white pudding; sausages in batter; spicy beef broth 
(yukgaejang).

Cl.30;Chocolate and desserts; ice, ice creams, frozen yogurts and sorbets; coffee, teas and cocoa and substitutes 
therefor; salts, seasonings, flavourings and condiments; sugars, natural sweeteners, sweet coatings and fillings, bee 
products; pineapple fritters; french toast, flavoured popcorn; snack food products consisting of cereal products; snack 
food products made from potato flours; snack foods prepared from maize; snacks manufactured from muesli; banana 
fritters; baozi [stuffed buns]; flaky pastry containing ham; pretzels; brioches; bean jam buns; frankfurter sandwiches; 
buckwheat jelly (memilmuk); burritos; calzones; chalupas; cheeseburgers [sandwiches]; chimichanga; chinese steamed 
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dumplings (shumai, cooked); grain-based chips; crisps made of cereals; chow mein; chow mein [noodle-based dishes]; 
crackers made of prepared cereals; crackers flavoured with meat; crackers flavoured with vegetables; crackers flavoured 
with herbs; crackers flavoured with cheese; crackers flavoured with spices; crepes; egg pies; empanadas; enchiladas; 
chocolate-based ready-to-eat food bars; tortillas for making fajitas; pastries consisting of vegetables and fish; rice-based 
prepared meals; prepared meals in the form of pizzas; prepared meals containing [principally] pasta; pies containing 
meat; meat pies; meat pies [prepared]; fresh pies; fresh pizza; fresh sausage rolls; stir fried rice cake [topokki]; egg rolls; 
spring rolls; prawn crackers; fried corn; chilled pizzas; frozen pastry stuffed with meat; frozen pastry stuffed with 
vegetables; filled baguettes; pasta containing stuffings; chinese stuffed dumplings (gyoza, cooked); filled bread rolls; 
vegetable pies; pellet-shaped rice crackers (arare); rice based dishes; meals consisting primarily of pasta; corn kernels 
being toasted; toasted sandwiches; toasted cheese sandwich; toasted cheese sandwich with ham; chips [cereal 
products]; cereal-based snack food; gimbap [korean rice dish]; mincemeat pies; flapjacks; hamburgers being cooked and 
contained in a bread roll; hamburgers contained in bread rolls; hot sausage and ketchup in cut open bread rolls; millet 
cakes; hot dog sandwiches; snack food products made from cereal flour; snack foods made from corn; snack foods made
from corn and in the form of puffs; snack foods made from corn and in the form of rings; puffed corn snacks; cereal 
snack foods flavoured with cheese; jiaozi [stuffed dumplings]; canapes; caramel coated popcorn with candied nuts; 
kimchi pancakes (kimchijeon); sticky rice cakes (chapssaltteock); shrimp dumplings; preserved pizzas; korean-style 
pasta soups (sujebi); glutinous pounded rice cake coated with bean powder (injeolmi); stir-fried noodles with vegetables 
(japchae); cheese curls [snacks]; macaroni with cheese; pumpkin porridge (hobak-juk); lasagne; seaweed flavoured corn 
chips; maize, roasted; corn chips; vegetable flavoured corn chips; macaroni salad; microwave popcorn; sandwiches 
containing fish fillet; sandwiches containing meat; steamed buns stuffed with minced meat (niku-manjuh); caramel coated 
popcorn; crackers filled with cheese; mung bean pancakes (bindaetteok); nachos; ready-made dishes containing pasta; 
noodle-based prepared meals; canned pasta foods; pasta salad; okonomiyaki [japanese savory pancakes]; pasta dishes; 
pastries consisting of vegetables and meat; pastries consisting of vegetables and poultry; pies; pies containing fish; pies 
containing poultry; pies containing vegetables; pies containing game; pies [sweet or savoury]; stir-fried rice; pancakes; 
green onion pancake [pajeon]; prepared savory foodstuffs made from potato flour; savory pastries; pizza crust; pizza 
bases; prepared pizza meals; pizza; pizzas [prepared]; candy coated popcorn; pot pies; puffed cheese balls [corn 
snacks]; popcorn; quesadillas; quiches; ramen [japanese noodle-based dish]; ravioli; ravioli [prepared]; rice mixed with 
vegetables and beef [bibimbap]; rice crisps; prepared rice dishes; rice dumplings; rice dumplings dressed with sweet 
bean jam (ankoro); rice crackers; rice cakes; rice biscuits; rice salad; rice-based snack food; risotto; salted tarts; 
samosas; sandwiches; sandwiches containing fish; sandwiches containing chicken; sandwiches containing minced beef; 
sandwiches containing salad; pork pies; rice crackers [senbei]; sesame snacks; snack foods made from wheat; snack 
food products made from cereal starch; snack food products made from maize flour; snack food products made from 
rusk flour; snack foods made of whole wheat; cheese flavoured puffed corn snacks; pre-baked pizzas crusts; meals 
consisting primarily of rice; snack foods consisting principally of bread; pre-packaged lunches consisting primarily of 
rice, and also including meat, fish or vegetables; snack foods consisting principally of extruded cereals; prepared meals 
containing [principally] rice; wonton chips; wontons; soft pretzels; wholewheat crisps; poultry and game meat pies; wrap 
[sandwich]; sausage rolls; prepared foodstuffs in the form of sauces; pasta-based prepared meals; onion biscuits.

Cl.31;Foodstuffs and fodder for animals; agricultural and aquacultural crops, horticulture and forestry products; live 
animals, organisms for breeding.

Cl.32;Beer and brewery products; non-alcoholic beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beer); preparations for making alcoholic beverages.
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3588192    06/12/2016
[International Registration No. : 1354272]
Eugenio S. Ynion, Jr.
888 Yngen Building, Sabak St. corner Magsaysay Road, Brgy, San Antonio San Pedro City Laguna Philippines

Proposed to be Used
IR DIVISION
Cl.42;Development, distribution and implementation of software, as far as included in this class.

Cl.45;Software licensing.
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Priority claimed from 08/08/2016; Application No. : 015730609 ;European Union 

3588222    03/02/2017
[International Registration No. : 1353920]
Münchener Rückversicherungs-Gesellschaft Aktiengesellschaft in München
Königinstr. 107 80802 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer and database software, in particular for the capture, storage, display, processing, organisation, 
maintenance, sale, evaluation, analysis, administration and presentation of data in connection with natural hazards and 
damage caused by natural disasters for risk assessment, and raster and vector data, and map generation and 3d 
visualisation, including via computer networks and global communications networks, in particular via the internet; 
computer programs and database programs; downloadable publications featuring geographical information in the form of 
image, data and other information documents from satellite and/or other data sources.

Cl.35;Compilation, systemisation, collection, business analysis through comparison and administrative processing of 
data in connection with natural hazards, damage caused by natural disasters, raster and vector data, and maps, in 
particular in computer databases; organisational and professional business consultancy, in particular in the field of 
natural hazards and damage caused by natural disasters; database management services, in particular recording, 
business evaluation and customised processing of information, in particular about natural events and natural disasters; 
compilation, systemisation, collection, business analysis through comparison and administrative processing of geodata, 
in particular earth observation data, land coverage and land usage data, and of digital elevation models, in particular for 
displaying raster and vector data; organisational and professional business consultancy for project management, in 
particular for project requirement analysis, sector and process analysis, project definition and project supervision; 
organisational project management for companies and official bodies; data processing, for others, namely updating and 
maintenance of data by computer; all the aforesaid services also provided online.

Cl.36;Insurance, in particular insurance consultancy relating to risk assessment in the field of natural hazards; 
insurance services, in particular insurance consultancy based on probability and damage analysis and scientific opinions 
on hazardous natural events; all the aforesaid services also provided online.

Cl.41;Organizing and conducting of classes, seminars, workshops and conferences; providing of training; arranging 
and conducting of performances.

Cl.42;Research in the field of natural hazards; services in the field of science and technology and research and 
development related thereto.
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3588257    08/12/2016
[International Registration No. : 1354220]
BP p.l.c.
1 St James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Financial services related to carbon dioxide offset services, namely, financial information and advisory services 
and the brokerage of carbon dioxide and other greenhouse gas emission credits, allowances or offsets on behalf of offset 
producers.

Cl.42;Provision of information, advice and consultancy in relation to carbon offsetting; provision of scientific 
information, advice and consultancy in relation to carbon offsetting; technical research in the field of carbon offsetting; 
advisory and consultancy services relating to the design and development of chemical and mechanical processes for 
reducing the quantity of carbon dioxide in the atmosphere.
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Priority claimed from 23/08/2016; Application No. : 30 2016 107 637 ;Germany 

3588261    20/02/2017
[International Registration No. : 1354302]
PROTIQ GmbH
Flachsmarktstraße 54 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Cl.7;3d printers; machines for manufacturing three-dimensional shapes using plastic, metal, glass, resin or sand 
particles.

Cl.35;Online trading services facilitating the sale of goods and services by others via a computer network; retailing and 
wholesaling relating to 3D printers, 3D printing and 3D consumables; arranging commercial transactions, for others, via 
online shops; arranging of contracts for the purchase and sale of goods and services, for others; advertising; on-line 
advertising on a computer network; promotion, advertising and marketing of on-line websites.

Cl.38;Providing access of a searchable online database for the sale of goods and services of others in connection with 
3D printing.

Cl.40;3D reproduction services; printing; providing information relating to printing services; rental of 3D printers; 
material treatment information; custom manufacture of prototypes of new products for others; providing information 
relating to the processing of plastics; custom manufacture and assembly services; three-dimensional printing.

Cl.42;Design for 3d printing, including computerised; provision of research services; scientific and technological 
consultancy; scientific and technological services and research and design relating thereto; design and development of 
computer software; computer programming, model building; installation, maintenance and repair of software; computer 
aided part and mould design services; engineering drawing; design and consultancy in connection with technical product 
and process development, for others, for the manufacture of three-dimensional parts through additive manufacturing; 
consultancy services relating to product engineering; new product design; cad (computer aided design) services; design 
services relating to model making for exhibition purposes; engineering services for the design of structures; all technical 
consultancy in the field of three-dimensional printing and project planning.
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3588301    21/02/2017
[International Registration No. : 1353653]
M. Jean François JOLY
6 place du 8 mai 1945 F-63490 SAUXILLANGES France

Proposed to be Used
IR DIVISION
Cl.9;Decorative magnets, laptop bags, electronic book readers, life buoys, magnetic identity cards, encoded magnetic 
cards, earphones, electronic tags for goods, cases for smartphones, holograms, temperature indicators, portable 
computers, mobile telephones, portable telephones.

Cl.16;Posters, albums, almanacs, stickers, tickets, pads of paper, page holders, boxes of cardboard, writing or drawing 
books, calendars, cards, postcards, greeting cards, musical greeting cards, paper cutters, pencils, envelopes, labels not 
of fabric, sheets, markers, stationery articles, paper for packaging, announcement cards, photographs, pen cases, 
document sleeves, paperweights, rulers, indexes, small bags of paper or plastic materials, bags of paper or plastic 
materials, seals, bookends, table napkins of paper, bookmarks, pens, fountain pens, photograph stands, bookbinding 
cloth.

Cl.18;Purses, coin purses, cases of leather board or cardboard, walking sticks, key cases, imitations of leather, 
imitation leather, carrying cases, umbrellas, card cases, wallets, beach bags, handbags, traveling bags, bags of leather for
packaging, pouches of leather for packaging, sports bags, briefcases, traveling sets, suitcases.

Cl.21;Tableware of glass, tableware of earthenware, tableware of porcelain, plates, disposable plates, saucepans, butter 
dishes, soap boxes, tea caddies, boxes of glass, cookie jars, bowls, basins, candy boxes, insulating flasks, brushes, 
coffee services, decanters, beer mugs, egg cups, tea cosies, pot lids, earthenware, cups of paper or plastic materials, 
drinking bottles for sports, cooking pots, molds, mugs, toilet cases, fitted picnic baskets, bottle openers, dishes of paper, 
dishes, frying pans, pepper pots, porcelain ware, pots, powder compacts, napkin rings, isothermal bags, salad bowls, salt 
shakers, ice buckets, cocktail shakers, saucers, sugar bowls, cups, tea services, teapots, corkscrews, toilet utensils, 
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kitchen utensils, perfume vaporizers, vases, drinking glasses.

Cl.25;Bandanas, headbands, berets, smocks, bodysuits, hosiery, caps, headgear, bathing caps, shower caps, 
suspenders, bathing trunks, shawls, sweaters, pullovers, hats, paper hats, sports shoes, shirts, blouses, swimsuits, ear 
muffs, neckties, panties, esparto shoes or sandals, scarves, gabardines, vests, clothing for cyclists, skirts, vests, mittens, 
trousers, slippers, parkas, dressing gowns, house coats, bathrobes, pajamas, sandals, bath sandals, saris, sarongs, 
underpants, t-shirts, knitwear, turbans, jackets, waterproof clothing, clothing for gymnastics, clothing of imitation leather, 
cap peaks, sun visors.

Cl.28;Hang gliders, play balls, snow globes, bingo cards, playing cards, card games, swimming belts, kites, 
decorations for Christmas trees, games, toys, teddy bears, plush toy animals, plush toys, sailboards, skateboards, dolls, 
clothing for dolls, scratch cards for playing lottery games, scratch tickets for playing lottery games, steering wheels.

Cl.31;Natural flowers, wreaths of natural flowers, dried flowers for decoration, bulbs, plants, dried plants for decorative 
purposes, rose bushes.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; broadcasting and transmission of radio programs; broadcasting and transmission of television 
programs; electronic messaging services; rental of access time to global computer networks.

Cl.45;Marriage agency services; horoscope casting; online social networking services.
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Priority claimed from 18/08/2016; Application No. : 697333 ;Switzerland 

3588326    03/02/2017
[International Registration No. : 1353291]
Tecan Group AG
Seestrasse 103 CH-8708 Männedorf Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Robots; robots, namely, automatic machines for grasping, depositing, conveying or positioning objects as well as 
solid, liquid and gaseous substances.

Cl.9;Scientific apparatus and instruments for laboratories; pipetting devices and sampling devices, dispensers, 
motorized syringe diluters, pumps and dosing apparatus for laboratories.

Cl.10;Pipetting devices and sampling devices, dispensers, motorized syringe diluters, pumps and dosing apparatus for 
clinical diagnosis.
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